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oy Office of the District Ganga Committee, Sahibganj.
) (Namami Gange)
E-Mail - dponamamigangesahibganja gmail.com
é /L

Letter Mo, -

HHETHT W

Friver
Hemant Sati, IAS
Dieputy Commissiiner,
Chayrman, DGC. Sahibgani
To,

The Regestrur,
Hon"ble Nation Green Tribunal,
Copernicus Marg, New Delhi,

Email:- judicial-ngti@gov.in 2
Sahibganj, Date ﬂrﬂ‘?zﬂf.ﬂf
Subgect - Submission of Compliance of directhons of Hon'hle National Green Tribonal in OA

Mo, 200 of 2014 (M.C. Mehta Vs Union of India & Ors,) passed on 18002023,
05.12.2023 & 30.02.2024.

Ref :- Hon'ble NGT Order daged- 20022024, Letter No.- 43 Dated- (05.03.2024
=T,

In compliance of Hon'ble National Green Tribunal order dated 20.02.2024 in DA
Moo 200 of 2014 (MO, Mehza Vs Union of Indi & Ors.), the updated compluince suatus report is
being filed herewith.

11 14 requested that the aforesaid complinnce report may kindly be placed before the
Hon'ble Tribunal for consideration. Mr, Saurabh Jain, Advecate has been authonsed 1o represent
to the Sahibgan) district in the present proceedings und has been instructed accordingly 10 appear

before the Honblie Tnbunal in terms of the order deted 20002 2024
% oy Fanthilully
@

{Hemant Sati, IA%)
Deputy Commissioner
Chairman, DG, Sahibgan]

Memo No, Lﬁf 'L.F.f ./ 5ahlbgan), Date:- 2,3 ~23 ’EJ:'?Lf
Copy for information to:-
1. P5iothe PD, SMOG /UDHD, Ranchi
2. P51 the Chief Secretary, Govt, of Jharkhand.
3. Mr. Saurabh lain, Advocate, {saurabhisinlaw@gmailcom) for
" furthar filing and necassary action,

Ps % He (aw Iﬁ;rth?'.?-'f
q;l,'ln\ﬂ

(Hemant Sati, 1AS)
Deputy Commissionar
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Compliance Report of directions issued by Hon'ble NGT inthe order dated 20-02-2024 in the

1.

i

matter of O.A. No. 200/2014M.C. Mehta Vs, Union of India &0rs.

That the Sahibganj District is submitting the Compliance Report of directions issued by
Hon'ble Tribunal vide order dated 20.02.2024 passed in 0.4, Mo, 200/2014 M.C. Mehta Vs,
Union of India &Ors, in the matter of preventing and remedying the pollution of River
Ganga, After reviewing the progress of compliance filed by State of Jharkhand for Phase-
IUP border to Jharkhand border via Bihar] the Hon'ble Tribunal has issued following
directions vide order dated 22.07.2022, 18.09,2023, 05.12.2023 and 20.02.2024:-

e W8 IOY ROW SUM Gp our directions as follows:

As already directed vide order doted 22.08.2019, timely completion of all prajects relating
to sewage treatment be ensured i.e., by 31,06, 2020 in respect of on-going projects ond by
31.12. 2020 in respect of others failing which compensation has to be paid in terms of the
said order, apart from oction against the erring officers. Till then, to avoid untreated
sewage being dischorged directly inta Ganga, interim remedial meagsures hove to be
odopted and for the defowlt 01.11.201% compensotion has fo be deposited in term of
order dated 22.08.2019. CPCB may moke necessary calculation within one month from
today roised demands with Chisf Secretories of the concerned States which may he
complied within one month from the date of such demand falling which accounting will
be of the Chief Secretaries personality.
NMOG and concermed Stotes - Uttorokhond, UP, Jharkhand, Bihar ond West Bengal moy
foke further steps as per directions already Issued for

o}  Preventing dischorge of industrial efffuents in Gonga and its tribularies, drains by

ensuring installotion of proper functioning of ETPs/ CETPs,

Bl Ubilization of tregted sewage, use of sludge as amanure and septage manogement,

£ Demorcation of flood ploin 2ores ond preventing encroachments thereof

dl Mainteronce of e-flow.

el Preventing dumping of solid and other waste in and around Gonga.

1 Clearing old legocy woste dump sites.

gl Preventing and regulating illegal sand mining.
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h} Steps for conservotion of ground water particularly with reference to critical, semi-
critical or over-exploited areas.

il Restoraotion of woter bodies,

il Monitoring and displaying of water quality.

k| Taking action against paliuters by way of recovering compensation for restoration
af the domage to the envirgnment,

] Clasing o compliance, all establishments mear river bonks being run without
necessary 5TPs and complionce of environmental horms,

m)  Public awareness and Involverment for preveantion and contral of pollution of Ganga,

n}  Reguwiotion activities on ond around river Gongo including ghots and other
estatlishments.

o)  Afforestation amd setting up of blodiversity poarks.

pl  CPCB and 5PCEs may periodically undertoke biological assessment aof Gango, NMOG
ard States concerned may depict biolagical diversity of Ganga in public dormain.

gl Any other directions covered by earlier orders of this Tribunal.

iii. The State of UP moy toke steps for remedigting Chromium dump ot Ranio end
khanchanpur Villoge near Konpur, as directed earlier wide orders dated22.08.2019 and
15.11.2019.

v, CPCE may Toke further action to finalise and circulate Guidelines for Blodiversity porks
expeditiously which may be complied with by the concerned Stofes and stotus of
complionce included in the reports to be filed before this Tribunal,

v, Apart from the Chief Secretaries, the progress may be monltored by the manitaring
Commilttes constituted in the Stole of UP wide arder doted 21.10.2019 in O.A N, 670/
2018, by tustice U, C. Dhyani in the State of Uttorakhand and in such manner os may be
loid down by the Chief Secretaries in the Stotes of tharkhand, Bihar and West Bergal in
the light of discussion in porag 27 obove. ™

2. That the point wise Compliance Report along with the progress of the directions passed by
the Hom'ble Tribunal vide order dated 22.07.2022 and 18.09.2023 is as follows-

(¥
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Detoils of Naltah/Drain in Districts where River Gango

e ]

Riwver

i

" District City/ Town Description
Mame _Name . : ra— : T—
; #  Estimated sewage generation in the city is E32 MLD
Sahibgan) ;
Sahibganj {Millicon Litre per day].
District 2 »  Estimated sewage generation i the city is 2,25 MLD
Rajrnahal A
iBdillicom Litre per day).

A. Preventing discharge of industrial effluents in Ganga and its tributaries/drains by
ensuring installation of proper functioning of ETPs/CETPs.

5.Mo. District Mame Compliance Status/Remarks
1 Sahibganj s Mo water polluting Industry is available in Sahibganj District of
District

Jharkhand, Le., the only District of Jharkhand through which
River Ganga flows,

=  Two units of total 12 MLD (7 & 5 MLD) Capacity of Sewerage
Treatment Plants in Sahibganj Town completed and are
operational.

= Total 12651 Houses” sewage is being treated at Sahibganj 5TF
on daily basis.

# One unit of 3.5 MLD capacity of Sewerage Treatment Plant in
Rajmahal Town completed and is operational.

o« Total 4375 Houses' sewage Is being treated at Rajmahal 5TP

on dally basis,

A report af thorkhand Pallution Control Board (JSACE), JURDCO Lidl (LOEHD) s enclosed as

Annexure-1 and 9

B. Utilization of treated sewage, use of sludge as a manure and septage management.

5.Ma. District Name Compliance Status/Remarks
1 Sahibgan | » Sewerage Treatment Plants at Sahibgan| and Rajmahal are
District

operational and the action plan for utilization of treated waste
water from the 5TP ks under scrutiny. Treated water is presently
discharge into river Ganga through Outfall structure as per
specified norms.
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C. Demarcation of flood plain zones and preventing encroachments thereof.

5.Ma, District Mame Compliance Status/Remarks
1 Sahibganj » Along 83 km stretch of river Ganga falling under Sahibganj
District

District, there Is inundation mosthy in areas lying to the right
of the river Ganga when its level rises during high flocd. The
total area which gets flooded has been workout around 54.47
s km, The demarcation of flood plain zone has been done
based on recorded Highest Flood Level (HFL) of the river along
the side stretches. There is no report of any flegal
encroachment over existing embankment of the river in the
aforesaid stretch.

# There is no report of any llegal encroachment over existing

embankment of the river in the aloresaid streteh,

A repart of Water Resources Department {WRO) is enclosed a5 Annexiire-3

D. Maintenance of e-flow.

5.Mo. District Mame Compliance Status/Remarks
1 Sahibganj s As per the report of Water Resource Department (WRD),
District

Government of Iharkhand, there is no issues of regulation/
maintenance of E-flow exists as there 5 no dam/barrage
constructed in river Ganga WS of Sahibgan) within territorial
baundary of Jharkhand State.

E. Preventing dumping of solid and other waste in and around Ganga and its tributaries.

5.Mo. District Mame Compliance Status/Remarks
1 Sahibgan) » Sahibgan| Town has applied as ODF++ [open defecation free
District

and faecal sludge management with wastewater treatment
facility) by Quality Contral of India.

# Hajmahal Town has applied as O0F++ {open defecation free

(P
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5.Mo.

District Marme

Compliance Status/Remarks

with additional feature of other sanitation facility like vending
machine for sanitary pads & incinerators) by Quality Control
of india.

# Three IED (Interception and Diversion) are installed in
Sahibgan) Town and 4- 1&D are installed In Rajmabal Town
near connecting drains for preventing solid waste and nearby
dumping.

®# NMunicipal Solid Waste project in Sahibganj and Rajmahal is in
progress, Overall physical progress of the plant is 45% and
Sanltary Landfill (5LF) progress & 90%. Target date of
completion by December 2024,

F. Clearing old legacy waste dump sites.

5.MNo. District Mamme Compliance Status/Remarks
1 Sahibgan) e A pomplaint mechanism is implemented & fine provision is
District

there for littering waste in both the ULBs [Sahibganj &
Rajmahal).

« One old legacy site at Sahibganj has been ceared and a
Women's College has been setup on the aforesaid land.

& All dumpsites have been cleared on the bank of Ganga River
in Rajmahal & 5ahibganj.

* Door-to-Door waste collection is done by vehicle in all wards
of Sahibganj (17 vehicle in 28-wards) and Rajmahal (04 vehicle
im 14-wards) and monitored through 1CT Tool.

G. Preventing and regulating illegal sand mining

5.Ho. District Mame Compliance Status/Remarks
1 Sahibgan) s Mo sand mining is done in River Ganga.
District

¢ CCTW camera installed to  prevent the illegal sand

Qg
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5.Mo.

District Marme

Compliance Status/Remarks

transportation at following ent nt of district:
= Mirzachowki checkpost-Circle mandro, Sahibgan].
» Bhapiva checkpost-Circle mandro, Sahibganj

s Risore checkpost circle Barharwa, Sahibganj,

A report af Mines amd Geolegy (s enciosed as Anhekure-5

H. Steps for conservation of groundwater particularly with reference to critical, semi-
critical or over-exploited areas.

5.Mo. District Name Compliance Status/Remarks
1 Sehibganj Total 74 nos. Raln Water Harvesting [RWH) Structures s
Distrect

proposed to be taken up under Ganga River basin,

Total Mo. of Percolation tank 383, FY- 2021-24

Total Na. of Ponds 279, FY- 2021-24

Total Mo. of Ponds 732 (254, 195, 283 FY- 2021-22, 2022-23,
F023-24 Respectively] Constructed under MMNREGA

A repaort of Woter Resources Department (WREO s enclosed as Annexure-3

I. Restoration of water bodies.

5.MNo. District Marme Compliance Status/Remarks
1 sahibgan) » Restoration of 115 nos. of water bodies is proposed to be
District
taken up under Ganga River basin,

A report of Woter Resources Department (WRD is enclioned a5 Annexure-3
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I. Monitoring and displaying of water guality.

S.MNo. District Mame Compliance Status/Remarks
1 Sahibgan) » Monitoring of water quality is being done on manthly basis
District

under NWMP and data is being uploaded on EWQDES and
displayed on ISPCB website.

hittps:/fispcbonic.in/quicklink water-guality-status—of--river-ganga-
falling-in-fharkhsnd pho

Dote:2 .02 2024

River Name Location BOD mgfl. | COD mg/l
Ganga Sahibganj (Mear 12mgfl | 14.1 mgd
LTC Ghat) |
Rirjrrahal {Singhi 1.1 g/l 139 mg
Datan}

A report of thorkhond State Pollution Control Board ({5FCE) is enclosed a5 Annexure-1

K. Taking action against polluters by way of recovering compensation for restoration of
the damage to the environment,

5.MNo. District Mame Compliance Status/Remarks
1 Sahibgan) » Mo Water polluting industry is avallable on the Sahibgan)
District

District of Jharkhand, from where River Ganga flows at
Jharkhand.

® |n 2019-2020 approximately Rs, 2200 has been coliected fram
the polluters in Rajmahal ULE & in the current financial year
number of polluters has decreased considerably due to IEC

activities carried out by the LILBs on a regular basis,

A report of tharkhand State Podiufion Control Board (15PCB) is enclosed a5 Annexiure-1

L. Closing, till compliance, all establishments near river banks being run without

necessary 5TPs and compliance of environmental norms.

5.Ma. District Mae Complianca StatusRemarks

1 Sahibganj District ¢ lharkhand State Pollution Control Board (JSPCB) is

ensuring the compliance,

by e e — e — e L —

7



32614

M. Public awareness and involvement for prevention and control of pollution of Ganga,

5.MNo.

District Mame

Compliance Status/Remarks

1

Sahibgan) District

» Sahibganj, Rajmahal ULBs are organizing various

activities like rally, shramdaan, nukkadnatak, miking for
cleaning activity, painting, seminar with district
committes, ganga arti etc. in which involvement of
social workers, students, elected representatives, ULB
officials, staff etc. are ensured.
All 5Stakehalders of society participated regularly on IEC
activity. District  Ganga Committee/  District
Administration, Government Officials of different line
Departments, Municipal Corporation, School, teachers,
students, SHGs mnembers, Public Representatives,
Members of NS5, MNYES, GVM, Ganga Prahar and focal
residents.
Following Event was organized in Sahibganj district of
Jharkhand. During these events, SMCG, Jharkhand has
organized wvarious Public Outreach activities. During
Communication and Public Outreach activities different
sections of society were participated like District Ganga
Committea/ District  Administration, Government
Officials of different line Departments, MWunicipal
councils, Schaoal, teachers, students, 5HGs members,
Public Representatives, District members of N55, NYKS,
GVM, Ganga Prahari, local residents and popular media,

I Maghi Mela-Rajmahal only

I World Wetland Day

, Ganga SwacchhataPakhwada

V.  Seminaarsah-Vyakhyaan

W, GDamga Quest
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5.Mo. District Mame Compliance Status/Remarks
Wi, International Yoga Day
Wil.  VreeksharopanSaptah
Vill,  Azadi ka Amrit Mahotsay
I¥. Ghat Par Haat
¥. Ghat Par¥oga
¥Kl.  Swacchhata Hi Sewa
XIl.  Dwrga Puja
Xl Chhath Puja
X1V,  Plastic Free Abhiyan
X Kartik Purmima
Y. Ganga Utsav

A report of Sahibgany) and Beimahal Towns g enclesed 85 AnRexire-4

M. Regulating activities on and around river Ganga including ghats and other

establishments.

5.Mo.

District Mame

Compliance Status/Remarks

Sahibgang District

# The regulating activities on and around river Ganga is
ensured by Sahibganj and Rajmahal ULBs
Administration,

A report of Sahibgonj and Rajmohal Towns is enclosed os Annexure-4
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0. Afforestation and setting up of biodiversity parks.

5.Ma.

District Nama

Compliance Status/Remarks

1

Sahibganj Distnct

Under “"Mamami Gange” programme by NMCG, an
afforestation project for Sahibganj has been sanctioned by
MMOG  under which MNatural Landscape, Agriculture
Landscape & Urban Landscape are to be covered In the
rivier bank districts of tharkhand.

The Jharkhand 5State Forest Department is the
implementing agency of this project.

In the Scheme of BHGY [Birsha Harit Gram Yojna) Total No.
of Plants planted- 160340 {52657, 38775, 6B308 In the FY-
2021-22, 2022-23, 2023-24 Respectively}.

Mumber of plants planted till date are 1021480,

There are 648200 nos. (Mamami Gange), and81420 nos.
(Swatch Bharat Mission), of plants planted during vear
2020-21 under Sahibgan| Forest divislon, In April-June
2023, total 86000 plants near River Ganga and 79500
plants near River Damodar have been planted.

Under Mamami Gange Scheme, for development of Ganga
River Basin, Agra Forestry and Bamboo Mission project is
under  implementation  with  Organic  Agriculture
Department and Horticulture Department,

The work has started to set up Bio-diversity Park at
Mehndipur, Sahibganj as per the guidelines of NMGT and
fund is being mobilised from CAMPA Iharkhand.

Under Namami Gange Scheme "Udhwa Lake Bird Sanctuary
lintegrated Wildlife Management Plan}” project work is
under progress. Stakeholders” consultation has been
completed. baseline hydrological assessments (including
bathymetric profile, channels profile and others monthiy

water balance identification of silted up areas) is under

10
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5.Mo.

District Name

Compliance Status/Remarks

Progress.

+ The latest report of project proposal of Arth Ganga —
sustainable and viable economic development framewark
for the Ganga Basin, submitted by the Jharkhand State to
NMOG on dated 16.06,2020 is enclosed as Annexure -6,

# The Cuarterly progress report by the Sahibganj Forest

Division, Sahibganj is enclosed as Annexure- &,

A report of Depoartment of Forest, Emvironment & Climate Chenge is enclosed as Anmexune-6

P. CPCB and SPCBs may periodically undertake biological assessment of Ganga. NMCG and

States concerned may depict biological diversity of Ganga in public domain.

5.Ma.

District Nama

Campliance Status,/Remarks

Sahibganj District

= Monitoring of Ganga River water quality is being done on
fortnight basis for the general parameters and on monthly
basis for the bloleglcal parameters at 4 locations
designated by CPCB in coordination with SPCE.

# The Water Quality report by JISPCE is enclosed as

Annexure-1.

0. Good Irrigation Practices adopted in order to conserve the water at river Ganga and

river Damodar areas of Jharkbhand

5.MNo.

District Name

Compliance Status/Remarks

Sahibgan] District

* Agriculture, Animal Husbandry & Co-operative Department,
Government of lharkhand has adopted the Centrally
sponsored scheme namely Pradhan Mantri Krishi Sinchai
Yojna (PMESY-PDMC), FY 2022-23 in Sahibganj District
Total- 365.77Ha. area has been targeted to cover in  Per
Drop More Crop (PDMC] Scheme.

* During Financial Year 2023-24 in Sahibganj District total

11
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5.Mo, Dlstrict Mame

Compliance Status/Remarks

As per the Hon'ble

6B7.5 hectares area has been targeted to cover in per drop
more crop (PDMC) scheme with total assistance of Rs.
854.20 Lakhs for good irrigation practices.

The Action plan and the latest progress report of
Agriculture, Animal Husbandry & Co-operative Department,
Government of Jharkhand in this regard is-attached hereto

as Annexure -7

NGT court direction para 28(v), “Aport from the Chief

Secretaries, the progress may be monitared by the menitoring Committee constituted
in the State of UP wide order daoted 21.10.2019 in 0.A. No. 870/ 2018, by Justice U. C.

Dhyani in the Stote of Uttorakhond and in such manner as may be loid down by the

Chigf Secretaries in the Stotes of Jharkhand, Bihor and West Bengal in the light of

discussion in para 27 obave.”

A monitoring committee under the Chalrmanship of Development

Commissioner In the State of lharkhand has been formed on 03.03.2021 for

compliance of the directions in the Hon'ble NGT Q.A. No, 200/2014 (CW.P. No

372771985 in the matter of M.C. Mehta Versus Union of India &0rs. The minutes of

the mesting s enclosed az Annexure- 10.

3. That it is further submitted that Sahibganj District Is committed, towards ensuring

compliance of orders of Hon'ble Tribunal

The above compliance report is being placed for consideration of this Hon'ble

Tribunal.

{Manich Tiwarl, IFS)

SAHIBGAMI
DATED

Divisional Farest Officer,

Convenar
OGC. Sahibgan|

A

(Hemant Sati, 145)
Deputy Commissioner
Chalrman

DG, Sahibgan)
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Annewure Mo,

Annexure =1

Detalls

Report of Jharkhand State Pollution Control Board [JSPCE]

Annexure = 2

Jharkhand State Action Plan for Utilization of treated waste water from the
Sewerage Treatment Plants [5TPs)

SAnnexure = 3

Report from Water Resources Department, Government of Jharkhand

Annexure — 4

Minutes of meeting District Ganga Committee.

Annexure—5

Report of Prevention and regulation of illegal sand mining provided by
Department of Mines and Geology, Government of Tharkhand,

Repart from Department of Forest, Environment & Climate Change,

Annexure — &
rnEsLr Government of Jharkhand,
P—— Action plan and latest progress report on Action Plan from Agriculture, Animal
Hushandry & Co-operative Department, Government of Jharkhand
Annexure—8 | Report on CPCE regular monitoring of 5TPs of Ganga Towns.
'"Repcn't on various direction issued by Tribumal required for compliance of
Annexure =19 Hon'ble MGT order cowrt order related to River Ganga & its tributary river

Damadar Frasm JUIDCO Lid,

Annexure — 10

| Formation of addition momnitoring committes under the Chairmanship of

Development commissioner, Jharkhand.
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ANNEXURE -1
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a8} Per day generation of sewage in
Magar Parishad Sahibgan] within EMLD (Approx)
i the District.
b] Quantity of sewage treated per
day, Nagar Parishad Sahibganj 6.8 nLD {Approx)
ared

¢ ¢} The number of sewage trealment | There are 2 Nos of 5TP in Sahibganj h::wing i
plamt existing and their capacily | capacity of TMLD and 5 MLD The capacity
and capacity utilization and mode  utilization is 60% appros. The treated wator
of disposal in Nagar Farishnd | 8 being used for gardening purpose within
Sahil:ganj. the STP premises and remaining treated

water is being discharged in river.

ﬂi_ﬂ_il-ﬂl'lﬂlf of discharged treated
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a) Per day generation of sewage In Magar f
Panchayat Rajmahal. | 0.97 MLD

b} Quantity of sewage treated per day, Nagar

Panchayat Rajmahal. 0.910 MLD

c) The number of sewage treatment plant
existing and their capacity and capacity | Number Of Sewage Treatment Plant- 1

utilization and mode of disposal in Nagar | Capacity- 3.5 MLD

Panchayat Rajmahal. )
d) Quantity of discharged treated sewage

Sewage | from each STP, particularly for fecal coliform. 0.910 MLD
&) Time bound plan to mee: the gap, if any, in O .

| peneration and treatment of sewage.

f) Details af Hotels, Dharamshala and Ashram
f pperating without proper consent and HA
discharging untreated effluent and the action

| taken against them.
g] Water quality in river and its tributaries in

Magar Panchayat Rajmabal in terms of fecal MA
coliform [MPN/ 100ml) _
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32624

ETT e - ]
==*_ Jharkhand State Pollution Control Board
- y
BT Regional Office-Cum-Laboratory, Dumka
Rel. No.- éf 2 'é: Dated _Ll‘l\_q.ﬁj ,?iﬂl_(f
From,
Regional Officer
Dusmka.
T,
The Board Analvst,
Central Laboratory,
Jharkhand State Pollution Control Board,
Ranchi.
Subz- Regarding analysis report for the month of Febrmary 27M02/2024 and
IR,
3ir.

Pease find enclosed here with the analysis report of the following points of
Ganga river as per details:-

Ganga River, At.- Rnjmahal, Sahibganj.

Ganga River Sahibganj (Sangi Dalan) Sahibganj.
Ganga River I/S Near Janta Ghat, Sahibganj.
Ganga River U/S Near LCT Ghat, Sahibganj.
Shiv Ganga Pond, Deoghar.

Masanjore Dam. Dumka.

A e L b

This is for your information & necessary action.

Encl:-
Yours faithfully

Rt@lﬂr
%ﬂ a
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. &
HETE
JHARKHAND STATE POLLUTION CONTROL BOARD
N
JETHER
L LabRetNo..L6.3.... pued 27 /02 2024
2. Name of sample Gunga River AL- Rajmahal, Dist.- Sahibganj
Sahibganj
3 Sample collected by 1. Sri R D. Sahani 5.T

2.
4. Sample analysed s Regional OMfice cum Laboratory Tower Chowlk, Dudhani, Dumka

Name and designation of representative present at the time of sampling . ....... ...

L

Parameter Analysed: Value

2702720241 0:00 AM

. Date and time sampling

X, Temperature (A'W) C: 26°C /1 23°C
3. pH : 7.5

4. D.0.mgA ; 7.6 mg/l

5. BOD mg : 1.2 mg/l

B, COD mgf ; 13.8 mg/l

7. Total solids mg/ : 153.0 mg/l
. T.5.S5: 33.0 mg/|

9, T.D.5.: 120.0 mg/l
10,  Conducrivity ; 126.0 MHO
11.  Turbidity : 230NTU

Remarks: Parameters were found within acceptable limits.

¥R

Assisted by:- Assistant Scientific Officer

1.Sandeep Lakra (M.T.S) {Ravi Kumar)
2 _Anant Prakash Jha (F. Aut.)

3. Sanjay Kumar [ (AL P.C)

4. Sama} Kumar Il (An. P L‘}

ot Al

1S
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% JHARKHAND STATE POLLUTION CONTROL BOARD
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o ome = om

11.

Lab.Rel. No. .. 16N ..

Name of sample Ganga River Sahibganj (Sangi Dalan)

Sahibgamj
Sample collecied by 1. Sri K. . Sahani
L.

Dated.. 2'.]- P 52—{ F’-_[}Eﬁ

Sample analysed ot Regional Office cum Laboratory Tower Chowk, Dudhani, Dumka

Mame and designation of represeniative present al the lime of sampling . ....

FParameter Analysed:

Date and time sampling
Temperare (AMW) C:
pH :

D.O.mg:

BOD mg/l :

coD mg/l ;

Total solids mg/l :

g . -

T. D B.:

Conductivity :
Turbidity

Remarks: Parameters were found within acceptable limits.

Assisted by:-

1 Sandeep Lakra (M.T.5)

2 Anant Prakash Jha (F. Aw)
3 Sanjay Kumar | (Al P.C)
4 Sanjay Kumar H‘ﬁl\u- P.C)
N £

HEET i

Value

27/02/2024/10:30 AM
26°%C 1 23°C
7.6

7.7 mg/l

1.1 mg
13.9 mg/1
158.0 mg/l
36.0 mg/|
122.0 mg'l
130.0 MHO
3ILONTU

SR

Assistant Scientific Offwer
(Havi Kumar)
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¥ JHARKHAND STATE POLLUTION CONTROL BOARD

ks

-

i

Lab.Rel. Mo, .].'@5

Name of sample Ganga River VS Janta Ghat
D¥ist.- Sahibganj

Sample collected by 1, Sri R, D, Sahani
2.

Dated.. i_‘h’ 5-2}2521[

sample analysed at Regional OfTiee cum Laboratory Tower Chowk, Dudhani, Dumka

Name and designation of representative present at the time of sampling ... ... ......

Parameter Analveed:

Date and time sampling
Temperature (ASW) C:
pH -

D.Oumgl :

BOD mg -

COD mg/ ;

Total solids mp/l :
T.5.8 -

T.D. 8.:

Conductivity |
Turbidity :

Remarks: Parameters were found within acceptable limits.

Assisted by:-

| . Sandeep Lakra (M. T.5)

2 Anint Prokash JTha (F. At
3.Sanjay Kumar | (AL P.C)

4 Sanjay Kumar 1 (Ag. P.C)

b JACR S

10145

Vialue

2T/0272024/1 1:30 AM
279C / 24°C
1.5

7.5 mg/l

1.3 mgfl
14.0 mg/l
143.0 mgi
28.0 mg/l
115.0 mg/l
124.0 MHO
22.0NTU

a-'-'ﬁ'

Assistant Scientific Officer
(Ravi Kumar)
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e
a N> JHARKHAND STATE POLLUTION CONTROL BOARD

1 Lab. Ref. No. 1,’;‘;

2. Name of sumple Ganga River U/S Near LCT Ghat

| Dated... E__f.[*???-.f 2024

Sahibganj
3 Sample collected by 1, Sri . D. Sahani 8T
) y 3
; Sample analysed at Regional Office cum Laboratory Tower Chowk, Dudhani, Dumka
& Name and designation of representative present at the time of sampling ... ... .. ... ...

B8

IR T

Parameter Analysed:

Date and time sampling
Temperature ( A/W) C:
pH :

D.O.mg

BOD mg/l :

COD mp/

Total solids mg/ :
Tl 8.5

T. D 8.

Conductivity :
Turbidity :

Remarks: Parameters were found within aceeptable limits.

Assisted by:=

1.5andeep Lakma (M. T.5)
2.Anan Prakash Yha (F. AlL)
3.Sanjay Kumar | (At P.C)
4. Sanjm Kumar Il Htt P.C)

W\\é&f

10144

Value

270272024 7 11:50 AM
28°C / 25°C
7.6

7.8 mg/

1.2 mp/l
4.1 mg/l
150.0 mp/
249.0 mgdl
122.0 mg/l
131.0 MHO
IO NTU

y b
@ﬁ%@*
Aszsistant Scientific Officer

{Ravi Kumar)
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%?;?‘3 Jharkhand State Pollution Control Board

Regional Office-¢ ‘um-Laboratory, Dumka

R u
ef. No. rlﬂg- Dated {9 Z"‘i :_7[ 1 Li{
Froum,

Regional Officer
Dumbka,

To,

The Board Analyst,
Central Laboratory,

Yharkhand State Pollution Control Board,
Ranchi.

Suh:- Regarding analysis report for the month of February 08/02/2024, 09/02/2024
and V272024,

Sir.

Please find enclosed here with the analysis report of the following poimts of
Ganga river as per details:-

Ganga River, At.- Rajmuhal, Sahibganj.

Ganga River Sahibganj (Sangi Dalan) Sahibganj.
Ganga River VS Near Janta Ghat, Sahibganj.
Ganga River U/S Near LOCT Ghat, Sahibganj.
Shiv Ganga Pond, Deoghar.

Masanjore Dam, Dumka.

§n il e

This is for your information & necessary achion.

Enel- Y onrs ’r"mlh1 158

Lo

Regional Officer

ﬁ,‘i}umkn
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i gos
=~ BOARD
Sa@r HARKHAND STATE POLLUTION CONTROL
. |
2024
I Lab.Ref, No, 15? Dt . f'g‘"ﬂZ' E
2. Name of sample Ganga River At.- Rajmahal, Dist.- Sahibgan)
Suahibgunj
3. Sample collecied b 1. Sri Anant Prakash Jha,
2
i RS N
Sample analvsed at Regional Ofice eum Laboratory Tower Chowk, Dudhani, Dum ka
3. Name and designation of representative present af the time of sampling ... ..
i
Farameter Analysed: Value
f s P17 ’i.

1. Prate and time sampling 08(2/2024/12:02 PM
p Femperature (AW C: 1 FITC

3. pH : 735

4. D.Cmgh ; 7.2 myl

nE BOD mg/l : 1.1 mgd

6. COD mg : 13.9 mg/l

1. I'otal solids mg/l : F42.0 mg/l

3 T.8. 8. 260 mp/l

o, T.D. 5 L1300 mgdl

i, Conductivity [20.00 BAEIC)

11. Turbadity -

Remarks: Parameters were found within acceptable limits.

Assisted by:-

1. Sandeep Lakra (M.T.5)
2.Anant Prakosh Jha (F. AdL)
3. Sanjay Kumar [ (At P.C)
4 Sanjay Kumar 1T (A, P.C)

Jo— WX -

[k L]

230NTU

“
¢ A

"N
- Oh
{e \‘? e S
Assrsian Scientilie O Teer
{ Ravi Kumar)



Remarks: Parameters were found within acceptable limits.

Assisted by:-

| Sandeep Lakra (M.T.5)

2 Amant Prakash Tha (F. AlL)
1.Sanjay Kumar | (AR P.C)
4 Sanjay Kumar Il (AL i)

b WU

11 BL
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@ﬁ_‘—: RD
S OA

TROL B
N JHARKHAND STATE POLLUTION CON o
| ﬂg 3> p’{? s ?’-(‘:'T{]‘L; '

L. Lab.Ref. No. .. 353 ot A

2, MName of sample Gonga River Sahibganj (Sangi Dalan}

Sahibganj (F.A)

3. Sample collected by 1. Sri Anant Prakash Jha "

& , ek . Dptlinani, Dumka

4. Sample analvsed st Regional Ofice cum Laboratory Fower Chawk,

5. Nane and designation of representative present al he time of samphing .-« -

Value
Parameter Analysed:
DRN22024/12:35 PM

1. Date and time sampling S

IC)
= Femperature (AW) C:
7.6
3 phi
7.3 my/l
4, DOmel : I
1.2 1

5: BOD mg': g

i COn mef : I4.0 mgl

A, el

A1 mp/l

T Toial solids mg/l : | 46,0 mg

& T. 83, 30.0 mg/l

':I'. 1 | El S 1160 mgl

I;i L';:II'H:.III"lH-‘II"-' - 123.0 MHO

11, Tusbidity : 24.0NTU

‘-I.FI.
S
(T

Assistanl Sciemilic (feer
(Ravi Kumar)
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10,
11.

Remarks: Parameters were found within aceeptable limits,

32632

l;HARK .
HAND STATE POLLUTION CONTROL BOARD

Lab.Ref No. . [ 9
Mime of ¢ 3
e of sample Ganga River VS Jamta Gha

x Wist.- Sali :
Sample collected hy I_“ Sahiliganj

|

Ari Anant Prakash Jha

Duied.. 08202 = €0 24

(F.A)

Sample analyvsed ; o -
I Ivsed m Regional Offiee cuin Labormtory Tower Chowk, Dudhani, Dumka

Name and designation of -
designation ol representative present at the time of sampling

Parameter Analyzed:

Date and time sampling
Temperature (A/W) C:
pH :

D.Oump

BOD mg

COD mg/1 :

Total solids mg/l :

1.5 8.:-

) o R

Conductivity :

Turbidity -

Assisted by:-

1 Sandeep Lakra (M.T.5)

1 Anant Prakash Jha {F, AL}
3.Sanjay Kumar [ (AL r.Cy

4 Sanjay Kumar I (At 1.0

oo WO

10145

Yalue

OR/O2/2024/02:41 PM
19°C / 14'C
(A1)

7.3 mg/

1.1 mg)
13.9 my/l
151.0 mp
I mgl
120.0 my)
133,00 MHO
290NTU

e

:
£y
AT

Assistant Scientilic Officer
{ Havi Kumar)



==

AT
= JHARK T AT \ D
74 HAND STATE POLLUTION CONTROL BOAR
l . i W . fl - ; {-!!5{ £’
| |h.14'.1.|.. M. .I[:‘D Dated.. ﬂq'{-"., ";I
!p |
MName of siple Ganga River LS Near LOT Gl
3 : Subibpanj
: Sample collected by 1, Sei Anant Penkash Jha (F. AL}
L
4. ample amalysed ot Regional Office cum § aboriory Tower Clowk, Didbani, Damka
i e el destpnaion of represemtalive prescut ot e time ol samphing .. -
Farameter Analysed: YValue
P Prate and time sampling ORAO2/2024 7 03AT IP'M
3 Vemperature (A/W) 19 340
A, pil 13
4, DO meA 7.2 el
- BOD mp L mgdl
. COD mp; 13,8 my/l
1. Total solids mp/l - FA2.0 my/)
8. T.5. 5 % 310 mgedl
0 1.8 F21.00 mpl
1. Conductivity : P20 MY
1, Turbidity : 2T0ONTL
Kemarks: Parameters were Tonnd within aceeptable lmits
” .D'—.‘-
|y
RS
Assisted by:- Assistan "wlcnl.lll O
i L Py . “ ey
|.Sondeep Lakm (M.T.5) (Ravi Hﬂn:nr; o
2 Anant Prakash Jha (F. Aut.)
3.5anjay Kumar | {Aw PLC)

32633

4 Sanjay Kumar 11 {AWP.C)

)i W

VLS



s JHARKHAND STATB2034UTION CONTROL BOARD

TOWNSHIP ADMINISTRATION BUILDING, HEC COMPLEX, DHURWA, RANCHI 834004
Telephone: 0651-2400850 (Fax)/ 240085 1/2400852/2401 847/2400979/240013

-----------------

From,

Y.K.Das

Member Secretary
1o,

The Director,

State Urban Development Authonty,
Urban Development & Housing Department. Govt. of Jharkhand.

Sub- Submission of Quaterly Progress report of River Ganga and its tributaries
in the light of the direction issued by Hon'ble NGT in O.A. No. 20072014
(M.C.Metha Vs Union of India) dated 18.12.2019 -Regarding.

Ref. No.: SUDA letter no. 145 dated 07.08.2013
Sir, )

With regard to the subject stated above, the quarterly progress report of River Uanga
and its tributaries in the light of the direction issued by Hon ‘ble NGT in O.A. No. 20062014,
dated 18.12.2019, 13.08.2020, 08.02.2021, 23.11.2021 & 22.07.2022 has been prepared and
the copy of the report is enclosed herewith for your kind reference and further action as per the
direction of the competent authonty.

Thanking You

Yours sincerely
Encl.: A'a




QuartedBx3fressReport

Compliance to the directions of the Monitoring Committee in the matter
- ofHon'bleNGT O.A.No.200/12014{M.C.MehtaVsUnionof India& Ors.)order
dated18.12.2019,13.08.2020,08.02.2021,23.11.2021&22.07.2022.

functioning of ETPs/CETPs.
2 | Monitoring and displaying of water quality.
- Water quality report of subsequent months

3 | Taking action against polluters by way of recovering [Nil
compensation for restoration of the damage io the
environment.
- Environmental compensation for non-functional
ETPs/STPs.
4 | Closing, till compliance, all establishments near river [Nil
banks being run withou! necessary STPs and compliance
of environmental norms.
5 | CPCB and SPCBs may periodically undertake hiological Biological assessment repori ©
assessment of Ganga. NMCG and States concerned may River Ganga s enclosed nJ

depict biological diversity of Ganga in public domain. 2.
6 | Total number of STPs/CETPs (with installed capacity) in |16 nos. of STPs have been install
the State Jharkhand, industrial units for the
of scwage effluent of their Col

i Canteens. (Details attached
Annexure 3)




32636 o CETP installed within thd
urisdiction at Dhanbad, Bokaro &

bganj
Status (operational/non-operational) Performance report ional — 16
with respect to standard norms. n- Operational - 2
Action plan to fill the gap in treatment capacity for sewage nos. of STPs are under
and trade effluents with clearly defined timeline. ion for Colonies at DVC,
& BTPS.

0 % of work has been completed
expecied to be completed by,
anuary 2024.

Compliance on other various directions of the commitiee’s Industries are given conditio
ird meeting held on 25.04.2022 (MoM No. 112 Dated CTO for ensuring Zero Liquid
13.05.2022) in order to comply the Hon'ble NGT Court Discharge.
Order related to River Ganga & [ts tributary river ion of non-complyi
Damodar. M/s Tenughat The
Station, Lalpania has been
one and report sent to HQ for
action. (Annexure — 4)
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w==_Jharkhand State Pollution Control Board
Regional OfMice-Cum-Lahoratory, Dumka

SR
Ref. No, 1149 PRI i Rade
FFram

Regional Officer
Dumika
T
The Board Analyst,
JharkhandState Pollution Control Bosrd,
Ranchi.
Sub:- Regarding analysis report for the month of August 04/08/2023,
07/082023and 08/082023,
S

Plezse find enclosed here with the analysis report of the following points of
Ganga river us per details:-

l. Ganga River, At.- Rajmahal, Sahibganj.

. Ganga River U/S Near LCT ghat, Sahibganj.
Ganga River VS Near Janta Ghat, Sahibganj.
Ganga River Sahibganj (Sangi Dalan) Sahibganj.
Masanjore Dam, Dumka.

Shiv Ganga Pond, Deoghar.

e

This is fior vour information & necessary action,

Yours faphfully

i £ '

" . .,_'\..'L" i o J

-'r'-,'{."' . {;.!IT*.—-;"
Regiogal Officer

" Durnka
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87" JHARKHAND STATE POLLUTION CONTROL BOARD

A - el

o wl Gh

Lab AT NG, . D Dated... 24 [’F’g J2023
Mamie of sample Ganga River At- Rajmahal, Dist.- Sahibganj
* Sahibganj
Sample collected by 1 5ri Anant Prakash Jha, F.A
5

Sonple analyvsed ot Regional Office cum Laboratory Tewer Chowk, Dudhani, Dumksa

Name and designation of representative present at the time of sampling . .. ........

Farameter Anualysed:; Value
Daie and time sampling 04/08/2023/12:40 PM
Femperalure (A/W) C: 1%c r0’c
phH : 1.7

R.0.mg/l ; 7.2 mg/l
BOD mg i L4 mgl
COD mg : ' 14.5 mg/
Il solids mg/l : 18 1.0 mg/1
5.8 - 35.0 mg/l

T. 0.8 142.0 mg/!
Conduetivity 147.0 MHO
Turhidity I9.0NTU

Remarks: Parameters were found withia acceptable limits.

> «|

A \@E’M’f el ”5W
SSATEA j Regional curner ! Board analys!

ek
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TS
“wa> JHARKHAND STATE POLLUTION CONTROL BOARD
B Lah Ref No %g_ﬂ Dauﬂ{jif},'?i. jg{}ﬂ_'ﬁ,
1 Same of sample Ganga River U/S Near LCT Ghat
_ Sahibganj
i Samiple collected by 1. Sri Amant Prakash Jha, F.A
1.
4 Sample analysed at Regional Office cum Laboratory Tower Chowk, Dudhani, Dumka
i Name and designation of representative present ot the tire of sampling ... ..
Farameter Analysed: Value
. | Date and time s-u.mp.-ling CUTE2023 / (4:30 PM
2 Temperature (A/W) C 12°c r 29"
3 pH T8
4 D.O.mgl 7.1 mgfl
5 BOD mg/l . I.1 mg/l
6. CODmy: 16.1 mg/l
5 Totad solids mg/] : 292.0 mg
8. T.S5.5: _ 62.0 mg/
g r.n.§; 230.0 mpA
[} Conductivity : 236.0 MHO
I Turbadiy : i 1820 NTU

Remarks: Purameters were found within acceptable limits.

# .‘:} - =i ":'
, “hid
@ o
55.A75A

Regional Officer / Board analyst

10144
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% JHARKHAND STATE POLLUTION CONTROL BOARD

LT

(]

Lad

=

- " -
| abHef. No. E III d mludoif/ﬂg "2 G5
Mame of sample Ganga River IVS Janta Ghat
[Vist.- Sahibganj
Sample collected by 1. Sri Anant Prakash Jha, F.A

i
Sample analysed av Regional Office cum Laboratory Tower Chowk, Dudhani, Dumka

Name and designation ol representative present al the time of sampling ... ..... ...

Parameter Analyzed: Value
Date and time sampling 04/08/2023/04:15 PM
lemperature { A/W) ( 12%¢ / 29%
pH : Tt

DB.mgr . 7.2 mg/
BOD me/l | .4 mg/l
COD mgi : 15.1 mg/fl
Total solids mg 319.0 mg/l

[ 1 T 69.0 mgfl
1.D. 5. 250.0 mg/l
Conductivity 258.0 MHO
Turbidity 193.0 NTU

Remarks” Parameters were foumd within acceptable limits,

4 \ e®
P Ve el
S.SATLS.A Regional Officer / Board analyst

[145
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e

g
W JHARKHAND STATE POLLUTION CONTROL BOARD
i
Y e g Dated O'Eulf"“ 12023
2 Name ol sample Ganga River Sahibganj (Sangi Dalan)
Suhibgan j
3 Sample collected by 1. Sri Anant Prakash Jha, F.A
.
4 Sample analysed at Regional Office cum Luboratory Tower Chowk, Dudhani, Dembka
5 “ame and designation of representative present at the time of sampling . .. ..
Parameter Analysed: Value
' b, Drate and time sampling 04/08/2023/01 :00 PM
< Temperature {AW) C: 33°C /1 30°C
3, pH: 7B
4 D.O.mgl 7.1 mgl
5. BODmg/ 1.2 mg/l
. CODmg/l 14.3 mg/l
7 Total solide mg/ ¢ 307.0 mg/l
% I.5.5 = 67.0 mgl
9, T.D.5.: : 2400 mg/!
(0. Conductivity : 245.0 MHO
I Turbadiry 190.0 NTU

Remarks: Parameters were found within acceplable limits.

"n:‘-" \4\1 o
CKl e
SSAMSA Regional Elﬂ':er.f Board sumlyst

(P10
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Pomesume - 2

Microbiology Water Analysis Report
| Name of the client M/5 Regional Officer _HETIEI';IE-E a2 Ea ﬁfi]-ﬂﬂﬂ?.n"& W-01
Dist-Dumbka (lTharkhand) Type of Industries | ——— —
@M Locatian "a war Gangs  Magnghal 7
| sampie cotlected by | Client -|
- o * = — - ' —
lob Registration G/IRN/230809/MIB-01 | Sampling protocol | 1% 2295 1982
| Sample description | Surface Water _ Sampling date ' 07-08.2021 i
| sample Quantity | 100 ml | Test start date rd-08. 2023
Bate of MEue M{IE 2021 | Test romplete date -08-2023
Microbiology Test Report
5- I Tested ] iJrht Result Methad Mo Ferrrigcibbes Lim
7] _Parameters i - _ 1%
‘ 1. Tutirtnllfnrm MFHHIIIMI | 26 I5: 1622 1981 Ra 2009
2 | FecalColiform | MPN/10OmI | 2 I15: 16221981 RA 2009 | Shall not bie detectabie
|- —— - r e in 100mi of sample as
3. E-coli RPN 100m) | 13 | 15:1622-1981 RA 2000 per 15 105002012
l 4 | Fecal Streptococel | MPN/100mI | <2 | IS 1622 1981 RA 2009

Remarks;

Mote - On the basis of the tested parametors, sample eosmpliog. with The fequirerment of

Indand Sartags water
Class B acontdang to |5 2206:1982
L Rewibis relate gnly 1o the ifems sampled and 16164
2 The regort shall net be regroduced excep? in full without aporoeat of the | inaratory
A, Any ispute 5 sabject to Ranch lussdietion Gy
L iﬂmﬂl'! will be discarded after 15 days from the saue date of the test (=po
% J . £ r ]’.h-
r ' st uTull Furaas sal a2
' , Bt v P
1T n.E 22 [y 0¥-21 : A
s 1.5‘3 'r 34 iml“””m Neera| farmn P.ﬂ Fingua
rﬂ“hv -1"“3‘ chl:t-l'ﬂﬂf [ERTEE. B -
Analyst '_‘.u:l-h _ mlfﬂermhum] H.al:mr.nn 1 by lf,.hir‘.ul
;‘;" o PT-QE-
e el A @i ~.h"‘ Lig

-i‘-i"-lE“d ul’T{ﬂ H:mn*n-in'

Page 1ol 1
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Microbiclogy Water Analysis Report

Sl

ems Proe

ltiti'EHﬂTEﬂ umii-l-l-

 Name of the client | M/s Regional Officer Sample 1D G/230809,/SW-02
Dist-Dumbka [Iharkhand) Type of Industries
Sample Location | River Ganga , Sangidatan
- | b rmiaatial
| Sample collected by  Client
Job Hllﬂlr_l_tl:t? ﬁﬂlt"fﬂ{ﬂfﬁﬁ?ﬂ—ﬂl Earnplmg pm'l:nr;u-l | 15 2296 1982
S:mple -description | E-urf:u Watier Samplmg ditE‘ | | 07-08-2031
Eampli Quantity I.l:Iﬂ mi l'e-:l start date | 09-08-2021
" Date ol I5sue 14-08-2023 'I'nl complete date 12-08-2033
Microbiology Test Repor!
| 5. "] Tasted Unit Result | Method No. Perminsible Limit
r_._"ﬂ- _ Parameters ; A : |
o L Total Colifarm MPN/100m| | 40 15 1621 1981 RA X009
|- 7. | FecalColiform hAPRS 100m| T 04 | 15 1622-1981 RA 2000 Whadl ne be detactuhle
| | i 100! of sample at
! 3 E-coli MPMS1D0m] 17 I I5: 1622-1981 RA 2009 poi 15 10500:2012
b ] | oo b SLE "
4. | Fecal Streptococci | MPN/100mI <1 15 1622-1981 RA 2009
Remarks:
Mote: - On the basis of the tested parameters, sample camplies vwith the requirement of mlind S urted o watar
Class B according to 15 22961982
1 Results redate only 1o the ivem sempied and 1ested
2 The report shall not be reproduced escept m full seithout appioval of the lelds atory
1. Any dispute is subject to Ranchi Jeresdiction Only
4 Sample will be discarded after 15 days from the issue date of the west repor
i Juma T Jiaf Kewmens AN
'E?‘ii ‘h'-.'-. 2 TR L 0 Lt
t-pi-2.3 ff/ e j_q.i Pip-03-23 h 3
Sumit Ium]r 0 P Suimily Kumar Meera] Karan Pat Pingus
Tested h'f | Checked by Issued by

|L.|hm.-1n-r1-h- l'_h-rge;l
LA In-Ciy .:iH;
e E it | #m

Fagr 1of1

[ |



| Name of the client Hﬁle:hml Officer I[Sifﬂ ple ID | &f230809/5W.-01
Dist-Dumka {Jharkhand) Tvoe uf_indus':nﬂ | |
' |Sample Location | Rher gangs . /5 lantaghat
I 'Sample EI:IJFEH:-E-:I h-.- ! Clinn?
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Dm of issue l-t 08-2023 . Test complete dare P28 00
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| e _Parameters | R :
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_) i |
2. Fecal Coliform Mw1.u:+mr| 02 | 1S71622-1981 RA JO09 | Shall not be detectable
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Mote. - On the basis of the tested parameters, sampls complies with the reguiremen] ol Indand Surface sary
Clans B according 1o 1S 2296-1981

L Rewits relate only to the items sampled and teued

& The report shall not be reproduced excep! in full withows approval of the lsboraio '
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Microbiology Water Analysis Report
Name of the client | M/S Regional Officer T Sample 1D G/ 230809/5W 04
Dist-Dumka (Iharkhand) Fene of toduEtaer, |
.-EEI-I'"II:HE LaLatudn Awer Danga, LS Mear 61
LT
sample collected by | Chent
I'Jnu Registration | G/IAN/230809/MIE-01 Sampling protacal 12
lnm:pd! deimphnﬂ__:iu_ﬂnfiiﬂi_tﬂ_ = ‘S.ir_nphng date O7-08- 117 3
Sample Quantity | 100 ml | Teststertdate | 09-08-2003
Date of sue 14-08-21023 B Test comiplete date 12-08-2023
ir T i
[ 5 Tested | Unit | Ragult Method No Permusaibbe Lanit
| na Parameters | | _
I i Total Coliform P 1I00mI 26 5 164 1981 RA 20049
|_'1._ “Fecal Coliform | MPN/100m| | € | I5:1622-1981RA 2009 | Shall not te detectabils
| 15 GEMAT I OF s3Mmpee
- a— e PO | : :
i E-coli MPN/100m| | D6 | 15: 1622-1981 RA 2004 pir 15 10%500: 2013
3 MR et s ==t { -
[ & | Fecal Streptococct | MPN/100mI <l 15: 1622-1981 RA 2009
il = ~ I §
Remarks
Note: - On the basks of the tested parameiers, sampie complies with Lhe reguiremesg of g
Class B accodding 10 15 2296: 1982
1. PResulis relate only to the items sampled and tested
2 The repori shall not be reproduced sxcepl in full weilboul approval of the labosatcn
1 Anydispute is subject to Ranchs Jurndiction Only
4 Sampbe will be discarded after 15 daws from the lssue date of the fest repord
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ANNEXURE - 2



From;

Ta,

Sub:

Ref:
Bir,

Letter No.: smcﬁ%%mmmu 1906, 333

Govt. of Jharkhand
Urban Development & Housing Department

Ajoy Kumar Singh, IAS
Secretary to Govt.

smt. Divya Sinha,

DH-UPC-1,

Central Pollution Contral Board,
Parivesh Bhawan, East Arjun Nagar,

New Delhi-110032 Runuhimm-:.z.ﬁ.hﬂ.i.!

In the matter O0A No. 1482016 (MA no. 686:2017) titled Mahesh Chandra

Saxena Versus South Delhi Municipal Corporation & Ors. in the Hon'ble
NGT Court Regarding “Utilization of treated waste water from the STPs",

CPCB letter no. A-14011/172019 dated 07.10.2019

With reference o the above-mentioned subject, in the matler 04 No [48/2006

(MA no, 686/2017) on the Hon"ble NGT Courl regarding *Utilization of ireated waste
water from the STPs", The _.‘.itnlc has submitied the Action Plan to CPCB on dated
13.08.2019 in which your valuable commenis have been received on dated 07.10.2019.

The Compliance report on the comments received and the revised Action Plan for

Litilization of Treated Waste Water from STPs is hereby enclosed with this letter for your
kind reference and further action.
Enclosure: A/A

Yours faithfully,

/,—Q o
A F;._b"..tl"a‘f

(Ajoy K r Singh)
Secretary o GovL

Memo no. SMCG/UD&HD/NGT/REUSE2019/16— 213 RanehiDated. 26110103,

Caopy to- Additional Chief Secretary, Depariment of Forest, Environment & Climate Change
 Member Secretary, JSPCB, Ranchi for kind information.

™

.-—-'”f
8 i g
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JHARKHAND COMP REPORT
SINo. ACTION POINT REMARKS COMMENTS COMPLIANCE

1. Estimate Frezent and Ranchi, Adityapur, | Prosent sewage | = Treatment Capacity Detalls of
Projected Sewage sahibgan] negar | Beneration Projected | Ranchl, Adityapur, Sehibpanj
Genaration and | g Rajmahal | ovage generation | & Rajmahal are ncorporated
Treatmant Capatity. MNagne Bawe thekr Treatment capacity b urder Point no. 10 of the

missing and need to be Action Plan,
present and provided.
projected  sewage
) ganemtion

2. Identify bulk users of | Proposed to use in Under Point no. 10.3.2 of the
Water: Industrial | industrial Units, Action Plan, for Ranchi:
Clusiers, Metro Rail | cangtruction PVUMNL has been identified as
Indian Rattways, activities Agriculture, the bulk usar whao 15 intend to
Infrastructure Projects, Matro rail st utllize comphete 37 MLD of
Agriculture, Bus treated waste water from STP
Depots and PWD, for which it is designed for its

upcoming Thermal Power
Plant at Patratu.
Explore more Under Point no. 10.4.2 of the
passibility to reuse Action Plan, for Adityapur:
wastewater by bulk Mecossary  Direction  to
and other detalls as per organize the meeting with
point no 2, 3,4, and 5 Industrios  under  Adityapur
Industrial Clusker to awara
them for the usage of treated
waste water ard to get the
demand are given to the
Executing Agency (LIDCO) by
U EHD.
Under Point no. 1052 and
10.6.2 of the Action Plan, for
Sahibgan] and Rajmahal: No
major  industrial  unit s
currently operational in the
area,

- 5 Cluantify their | Missing data yet 1o Identified bulk user of treated
potential Water | be added- watte water from the under
demand of abowe construction STP of Ranchi is
identified bulk user PVUNL, who intend to use
wsers of waber

complete 37 MLD of treated
waste watsr for which tha STP
Is doshgned.

To get the demand from the
bulk wser for Adityapur;
Mecessary Direction  to
arganize the meeting with
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Devolopment of Dead
Water Aquatic
sources [Lakes, Pord,
ete)

Lakes/ rivers
rejusenation,
Ground watsr
recharge

Tima line for
establishing such
infrastructure
[Treatment
Comweyance and
Lreilization of Treated
Sewage)

2024 (intermediate
yoar) o 2047
[ultimate year)

Industries enoer  Adityapur
Industeial Chuster to aware
them for the usage of treated
waste water and to got the
demand are glven to the
Executing Agency (ILIDCO) by
UD&HD. The same may be
reforred under Point Ao,
10042 of the Action Plan.

= The water demand of the
identified bulk  wser for
Szhibgan| and Rajmahal will
be determined from Its city
level action plan that will be
prepared within three months
from the date of final
commissioning of 5TP.

= Water Bodies at Adityapur,
Rajmahal and Sabigan] has
been identified and already
provided in Anneore -8 of the
Action Man.

= Further, the {ingl City Laval
Action Plan for vtillzation of
treated water of the
respective ULB will be
prepared within three manths
fram the date of final
cemmissioning of STP,

To promote use of
treabed waste water
for various usages.

Landscaping.  Public
Parks Cooling water
fior Power, Plants and
oil refipesiag
Procassing  waker

» The time line for completion
of ongoing Sewerage/Septage
projects may be referred from
point no. 10.1 & 10.2 of the
Action Plan,

» The further timefine for
establishing such
infrastructure will be finalized
In the final City Level Action
Plan of the respective LILB,
that will be prepared within
three manths from the date of
final commissioning of 5TP.

for mills plants,

= Warious usuga:r.-lihz
Landscaping, Public Parks,
Cooling waber for Power Plants,
and gil refineries, Processing
water for mills plants, Toilet
_ lushing, Dust contro,
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Taoilet flushéng, Dust
contrel,
Construiction
activitles, concrete
mixing, car, Cloth &
Fipor washing,
Garden and
irrlgation wsing a
hose spray or drig
Irrigation etc.

To promote supply of
treated sewage nto
industrial eluster.

Super Thasrrmal
Power  Plant [STPP)
at Patratu b one
of tha  potential
USers treated
cffiuent from 37
LD 5TP Plant.

Construction activities,
concrete mibking, car, Cloth &
Floor washing, Garden and
irrigation wsing a hose spray
or drip Irrigation etc. is
proposed in the Action Plan as
per the Jharkhand Waste
Water Policy 2017 attached as
Annexura -1,

Mecessary Diraction to
nrganize the meeting with
industrics under Adityapir
Industrial Cluster to aware
them For the usage of troated
waste water and to get the
demand are ghen to
Executing Agency (WDCO) by
LDEHD, The same mevy be
referred under point mo,
10.4.2 of the Action Plan.

Industrial clusters can
sét  up treatment
facility to meet their
réw Water
requirement  Instead
of drawing ground
water,

Missing data yet to
be added

T explore possibility a3
per suggestion at point
neo. 8

Request letter to Secretary,
Department of Industries,
Goverrment of Jharkhand to
explore the possibility on
setting up of treatment facllity
by thie Industries to meet their
raw water requirement
instead of drawing ground
water has besn given.
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List of Annexures
Sr. No. | Annexure Number Details
[ Annexure-1 Jharkhand Waster Water Policy 2017
2 Annexure-2 Correspondence between PVUNL, RMC and
UDé&HD regarding utilization of treated waste
water from the under Construction 5TF of
RMC.
3 Annexure-3 Strategy for rcuse of treated waste water by
Adityapur Municipal Corporation.
4 Annexure-4 Letter to the executing aﬁe'ﬁaﬂ"{mmﬂﬂ}?ﬁ_
organize meeting with  Industries under
Adityapur industrial Cluster.
5 Annexure-5 Strategy for reuse of treated waste water by
Sahibganj Nagar Parishad.
f Annexure-6 Letter to the Executing Agency (JUIDCO) 10
prepare the City Level Action Flan for
Sahibganj Nagar Parishad.
7 Annexure-T Stratepy for reuse of treated waste water by
Rajmahal Nagar Panchayat.
§ | Annexure-§ | Details of Water bodies identified at Adityapur,
Rajmahal and Sahibganj.
9 Annexure-9 Proposed Organogram for Monitoring &
Evaluation of the waste water management
operation Cell,

22
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Jharkhand Waste Water Policy, 2017
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Urban Development & Housing Department
Gavernment of Jharkhand
4th Floor, Project Building, Dhurwa, Ran chi
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Gl.'l‘"."! o as Shfaal
Urban Development & Housing Department

=

No.- SUDA/AMRUT/ Wastewater Policy/38/2017 /2899 Ranchi, Dated 27/4/17

Subject:- [harkhand Waste Water Policy, 2017

BACKGROUND

Whter recycling is rensing treated wastewater for beneficial purposes such as agricultunl and landscape
irrigation, industrial processes, toilet flushing, and replenishing a ground water basin {referred to as
ground water necharge). Water recycling offers resource and financial savings. Wastewater treatment
can be tailored to meet the water quality requirements of a planned rease, Recyeled water for landscape
Irrigation requires less treatment than recycled water for drinking water. A comman type of recycled
water is waber that has been rechimed from municipal wastewater, or sewage. The term water recycling is
genernlly used synanymously with water reclarmation and water reuse. Gray water |s reusable wastewatar
from residential, commercial and iIndustrial bathroom sinks, bath tub shower drains, and clothes washing
equipment drains. Gray water is rensed onsite, typically for landscape icrigation.

Through the natuml water eyele, the earth hae recycled and revged water for millions of years, Water
recycling, though, generally refers 1o projects that use technology to speed up these natural processes.
Water recycling is often characterized as “unplanned” or “planned.”

WHY WATER RECYCLING
Recycled water can satisfy most water demands, as long as it is adequately treated to ensure water quality
appropriate for the use. Recycled water can satisfy most water demands, as long as it is adeguately treated

to ensure water quality appropriste for the use.

2,1 Uses for Recycled Water
2.1.1 Landscaping
2.1.2 Public parks
2.1.3 Cooling water for power plants and of] refineries
1.14 Processing water for mills, plants
1.L5 ‘Toilet Aushing
1.1.6 Dustcontrol
217 Construction activities
218 Concrete mixing
2.1.9 Artificinl [akes
2.1.10 Car, Clath & floor washing
2.1.11 Garden and irrigation using 2 hose spray or drip irrigation.
2.1.12 Construction,
2.1.13 Artificial lakes
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2.2

1.3

Although most water recycling projects have been developed to meet nonpotable water demands,
2 number of projects use recycled water indirectly for potahle purposes. These projects dachies
recharging ground water aguifers and augmenting surface water reservoira with recycled vater
In ground water recharge projects, recpcled water can be spread or injected into ground waber
aquifers to augment ground water supplies, and to prevent salt water intrusion.

What are the Environmental Dencfits of Water Recycling? _ -
In addition to providing a dependable, locally-controlled water supply, water recycling :::I;ﬁnﬂ
tremendous environmental benefits. By providing an additional source of water, "'"x e
an help us find ways to decrease the diversion of water from sensitive muyit-lumn GEE::L,,] i
include decreasing wastewater discharges and reducing and preventing pollution. B

can also be used to create or enhance wetlands and riparian habitats.

Recyeling Water Can Save Energy

As the demand for water grows, more water is extracied, treated, and lmmpﬂll'tﬂi Eﬁﬂ:
aver great distances which can require a lot of energy, 1f the Jocal source ﬂf_""'““" wﬁmthc

the level of ground water becomes lower as more water is removed and this increases s m”““ E;’
required to pump the water to the sueface. Recycling water on site of nearby r&d‘ﬂ'ﬂﬂf; e B
needed to move water longer distances or pump water from deep within an aqu .'_[he w‘::‘g
water quality to a specific water use also reduces the energy needed to treat water E ,:
quality required to flush 2 toflet is less stringent than the water quality needed for drinking wa t:’
and requires less energy to achieve, Using recycled water that is of lower quality for uses that don’t
require high quality water saves enengy and money by reducing treatment reguirements.

TITLE
This policy shall be called as Jharkhand Waste WaterPolicy, 2017
VISION

AU kb s sl o
and ndustrial aceas in a sustainable manner and reduce the fresh

Vo Epr—— ——

‘water demaniel o a sizeable extent¥

GOAL

Jharkhand Waste Water Policy, 2017 is to ensure increase

from drinking, through the provision of appropriate tec
environment,

5.1
52

53
34
55
55

The policy specifically endorses the following core principles:

Mmﬁﬁﬁihﬁﬂq&ﬁﬁﬂtﬁﬁﬁﬁm;hmuhﬁm!-.:qh"tmi:rcialf

use of recycled water for other purposes apart
hnologies for water recycling and protection of

A

r'.!7.|

|
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a7

58
39

a.10
a10
.12

Transparent decision making processes to achleve socio-environmental a5 well s coanamic
nancial objectives.

Capacity building for enhaneed institutional ehility to govern the sector effectively,
Ensuring, protecting and optimizing investments.

Public Private Pastwership (PPP) In the most approprisic mannes.

Public outreach for environmental and health related cutcomes.

Establishoment of an efficient, etfective, affordable and accountable system for managing the water
recycling form urban sewerage and septage management

DBJECTIVES

To overcome the shortage of water by recycling it and putting then for different purpose, so that the use
of potable water should mosthy be for drinking pusposes. The re-use of water in a sizeable quantity up
to a certain quality after proper treatment of water for non-deinking purpose and last but not the least

6.1
f.d

6.3

6.4

6.5

i

scientifically disposal of the remaining waste is the object behind formulating this policy.

To ensure 100 percent wastewster recycling in cities/towns

To improve waste water supply service focusing on costomer satisEaction, coverage, frequency and
reliability

Supply of potable water that incurs luge amount of money to be reduced and waste water 1o be
wsed in ponedrinking purpases.

Promoting and sugmenting wastewater teuse for ensuring environmental sustaimability by
reduelng burden on already stresced basin and aquifers and peeventing their deplation.,

Promoting wastewater reuse from sewage discharge leading to reduction in environmental costs
and health hazards.

Wastewater reuse 1"]" ENSNTING resoiiTce conservation & prescevation of gensitive eoo-syslem amd
reducing pullutast loading,

All cities and towns of Jharkhand become totlly sanitized, healthy and liveable and ensure sustais good

affordable sewerage facilities for the urban poor and women. All urban dwellers will have access to and
use: safe and hygienic sewerage or shidge facilities and armangements.

COMPOSITION OF GREYWATER

T2

Greywater from Bathroom

Water used In hand washing and bathing geaetites around 50 60% of total greywater and is
considered to be the least contaminated type of greywater Common chemical contaminants
inciude soap, thampoo, hair dye, toothpaste and cleaning peoducts,

Greywater from Cloth Washing Water
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Greywater from Kitchen

Kitchen greywater contributes about 10% of the total greywater valume. It is contaminated
with food particles, olls, fats and other wastes. It readily promotes and supports the growth of
microarganisms. Kitchen greywater aisa contains chemical pollutants such as detergents and
dleaning agents which are alkaline in nature and contain various chemicals. Therefore kitchen

wastewater may not be well suited for rease in all types of greywiler systems.

LEGISLATION AND GUIDANCE DOCUMENTS

"The Waste watee Policy should be read in accordance with the most current versions of the following:
Legislation and document

.1
8.2
a.3
8.4
8.5
8.0
8.7
8.8
8.9
.10

a.11

Environmental { Protection) Act, 1986

The Environment { Protection) rules, 1986

The water { Prevention and Control of Pollution) Act, 1974

Thewater ( Prevention and Conteal of Pollution) cess, Act, 1974

"Ihe water { Prevention and Control of Pollution) Amended rules, 2011
‘The water { Prevention and Control of Follution) Cess rules, 1978

'The water { Prevention and Contral of Pollution) Rules, 1975

MNational Urban sanitation Policy 2008

National Water Policy 2012

Cuality standards suggested by Central Pollation Control Board and Jharkhand State Pollution
Contral Beard,

Standards set by Pureau of Indian Standards (BIS)

WHAT NEEDSTO EE DONE

a1
9.2
83

2.4

9.5
9.6
9.7
9.8
9.9

9.10

9.11

A Separate System: STP's water reuse and grey water reuse to encourage.
Water reclamation centers to reclaim water afier treatment of domestic sewage and greywater.

Where water Reclamation centers are situated in the midst of residential area, these can be built

under ground to aveid the problem odour and parks can be maintained on the roof of treatment
facility,

One of the Scheme of treatment may be Grit chamber, Primary sedimentation tank, Reaction
Tank, Secondary sedimentation tank, Chlcrination Tank followed by sand filtration.

Reverse osmosis filtration may be used for tertiary treatment,

lm households, commercial ares and industrial area to be covered for wastewater recycling

Sewerage and water supply activity should be coordinated,
Water tariff should be such asto discourage the people

R from wasteful use of water,
1a10n A tale i t
: ot Equate wastewater collection and treatment Ffacilities for all the cities and towns in

Protection of the envivonment and public

especially, surface watey g ground water. PR . ks i g

Consideration of treated cfflyons A% 4 source for reuge {irrign!i:m,.-’ industrial)
ial),
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10. THEPOLICY

10.1  On Resource Development
Wastewater is a perennial water source and shall form an integral partof renewable water re
and the State water budget. Bach local body will consider it as
reuse as per the site conditions with the help of experts. All local bo
reuse plan (CWP) for o period of 20 years considering future develop

ROLITCES

2 respurce and make the plan for
diee will make city wastewater
ment and city development

in line with city Master plan to avoid any conflicts in developing the city in the future.

Existing levels of wastewater services shall be maintained and upgraded where necessary to m"“"“_“
public health and the environment and separate plan is to be prepared by local body as per m"f"
requirement. Treatment of wastewater shall be targeted towards producing an effluent fit for reuse in
irrigation in accordance with WHO guidelines as a minimum. Reuse of treated wastewater in other
purposes shall be subject to appropriate specifications. Coordination shall be maintained with Th_e
official bodics in charge of urban development to account for the treatment and disposal of their
liquéc wastes. Central treatment plants shall be built to serve semi-urban areas, and collection of
wastewater canbe made initially through tracking until collection systemsare justified. Specifications
and minimum standards as stipulated by CPHEEOQ shall be applicable for the use of septic tanks in
urban areas. Particular attention shall be paid to the protection of underlying aquifers.

10,2 OnResource Management

1t is highly imperative that Urban Local Body shall develop and manage wastewater systems as well
as the treatment and reuse of the effluent.

A basin management approach shall be adopted where possible. The use of treated wastewater from
sewerage, households, commercial and from industrial application shall be given the highest priority
and shallbe pursued with care. Efluent quality standands shall be defined based on the best attainable
treatment technologies, and calibrated to support o improve ambiznt eeceiving conditions, and 1o
meet public health standards for end users, Key factors will indude the location of the discharge, its
proximity to wells, the type of receiving water, and the nature and extent of end uses, Industries shall
be encouraged to recycle part of its wastewater and to treat the renainder to meet standards set for
ultimate wastewater reuse or to meet the regulations st for its disposal through the collection systems
and /or into the receiving environment. Wastewater from industries with significant pollution should
be treated separately tw standards allowing its rease for purposes identified by the city or to allow its
safe disposal or water recharging. Consideration shall be given to isolating treated wasteveater from
surface and ground waters used for drinking purposes, and to the blending of treated effluent with
relatively fresher water for soitable rease. Urban Local ﬂdhumﬂwsg HI-'_P'E!I'I:S -
Englnn:ll'ill!.' Colleges of Jharkhand NITs/Engincering colleges. ek e

10.3  On Wastewater Collection and Treatment

10.3.1

City Plan : A proper and updated city plan isan essential pre-requisite for annin
and design of all utilities and more so for the sewernge S}:hrrﬁﬂ:dtwhfztrdﬂd En;u:
houses. The Stata shall :lﬂm'ﬂrmllw:pfuptrdighldt? maps shawing the levels prepared

through modem available technology. The digital city 3

. maps should cleardy show the ci

feature over ground and underground including all utilities, thglaphi:al [n.: T

System (GIS), Ground Penetrating Radar (GPR), Tota) station ete, tools may b gy

preparation of ity map. The city maps should e updated fuor ’ : }umﬂﬁ; :;:ufnr
=t . Ve

; Anageraent -
mapping the assets, user base and status of operations "‘:;“lhl:fﬂrmi:l::fﬂtl!m correctly
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Design Period: Every city has to prepare a City Wastewsater Recycling Plan (CWP) far
next 20 years along with 5 year short term plan. The CWF for the city should take into
account the lilely changes in the city in next 20 years and plan for them and will be
according to city Master plan. The Detailed Project Report (DPR) for recyeling should
be in accordance to CWP. The design of the sewers and planning of space should be for
the 30 year projection requirements and for recycling from households and commercial
establishments. However, the units which can be developed in madules (eg. Sewage
Treatment Facility, sewerage Pumping machinery, on site trestment facilities, etc.) can
be designed for appropriate shorter period. Earmark ofland for Sewage Pumping Station
(5PS) and Sewage Treatment Plant (STP) should be done for all Urban Local Bodies
(ULBs) and appropriate land allotment shall be done by Development Authority/ Urban
Improvement Trust/State Govt, on priority.

10.4 On Reuse of Treated Effluent and Sladge

104.1 Treted wastewater effluent is considered a water resource and is added to the water
stock for reuse.

1042 Blending of treated wastewater with fresh water shall be made to improve quality where
possible.

10.4.3 Crop nutrient requirements shall be determined taking into consideration the prevailing
effluent quality. Overuse of nutrients shall be avoided.

1044 Accumulation of heavy metals and salinity shall be monitored, managed and rnitigated,
Leaching of soils shall be advocated by the irrigation authorities,

1045 Treated effluent quality should be monitored and users alerted to any emergency causing
deterioration of the quality so that they will not use such water unless corrective measures
are taleen.

104.6 Studies should be conduced and projects designed and implemented to store the excess
breatad wastewater in surface reservoirs bat artificial recharge is not permitted. Due attention
shall be given to the quality of treated and groundwater and the characteristics of the strata.

10,5 Industry:

Industrial reuse of reclaimed wastewater represents major rewse next only to irrigation in both
developed and developing countries. Reclaimed wastewater is ideal for many industrial purposes.
Where effuent is to be used in the industrial processes, it should be the responsibility of the

industry to treat it to the quality standards required. Wastewater is to achieve adequate quality for
reuse as cooling water.

The membrane fliration system can remove all suspended solids, faecalcol forms, and giardia
cysts. It could also significantly reduce human enteric viruses such as reovirusand enterovirus,
10,6  Industrial uses for rechimed water include:

10.6.1

Evaporative cooling water:
W0.6.1.1 - once-Through cooling system
10.6.12  Re-circularing cooling system

10.6.1.3  cnaling v ater quality requirements
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1062 Doller ~Peed water- The use of reclaimed water diffors little fram use of conventional
jpublic supplies for boiler-feed wateras both require extensive additional treatment

quality requirement for boiler feed make up water are dependent upon pressure at which
baileris operated.

10,63  Tudustedal process water- Suitability of reclaimed water for use in industrial process

depends upon particular use Hke-
106.3.1  Pulp and paper
10632 chemical industry
10,033  Textile industry
10.63.4 Petroleum and coal

10,7 Re-use Options:

The following options or re-use of cflucnt have been identified: In general, public health concern
15 the major issue in any type of reuse of wastewater, be it for irrigation or non-irrigation utilization,
especially long term impact of reuse practices, It s difficult to delineate acceptable health risks and
ig o matter that is still hotly debated, Potential rense of wastewater depends on the hydraulic and
biochemical characteristics of wastewater, which determine the methods and degree of treatment
vequired. While agriculiural irrigation reuses, in general, require lower quality levels of treatment,
domestic rense options (direct or indirect potable and non-potable) reuses need the highest
treatment level. Level of treatment for ether reuse options lic between these two extremes, The
reuse options may be (artificial recharge of aquifers is not permitted):
10.7. lrrigation

10.7.1.1 Agriculture and forestry

10742  Landscaping
10.72 Fish - farming

10.7.3 Industry
1074 I:-Ian-p-nlahl-a Domestic Konse:

The detailed project report should clearly define the best reuse option particular to town and
s.h—.ﬂ.nytuahl—nlu it. Action plan with elarity should be the part of Detajled Project Report (DPR)

while prepacing sewerage Projects. Before deciding the reuse of weated waste water authority muﬂr
Full Gl the water quality norms and its legal implications.

Gaverning local body can sell the treated waste water and dlﬂ“"—'?dﬂ“dgt to generate the revenue.
GREYWATER TREATMENT OPTIONS

Greywaterreuse methods can range from low cost mvethods such as the manual busketing of r
from theoutlet of bathroam, to primary treatment methode 'thlttuangl-:,r screen o, greases mﬂtdejgu“nlit:s
from the greywater before ather uses, to more cxpensive secondary treatment systemns that ireat and
disinfect the greywater to a high standard before using it further. The choice of systemn will depend .

qumber of factors Including whether 2 new system is being installed or 4 4 o Voot s ﬂ“_i
being canverted becanse the household is connected to sewer, ¥alem is



Treatment Options |
A:mu'mbiﬂ Acrobic Anaerobic -
Aerobic
Septic

Upflow Anaerobic|| Septic || Anaerobic tank

anaerobic || Filter Tank ||Ponds ol

Elll'i'.tg{- Crxidation

blanket pond

reacbor

Filters

Oixidation
ponds

111 Components of Greywater Treatment Systems

A number of technologles have been applied for greywater treatinent worldwide varyingin both
complexity and performance. The following in general preywater systems considered :-

11.1.1 Primary treatment pre-treatment to secondary treatment:

1L.LL1
1L.1.1.2

Scresning
Rqualization
11.1.25econdary treatment -1

iil.iza Gravel hiltmation
TLL.252 Sand fltation
11123 Chlorination
-
"‘-‘.'.‘-'_‘.
%+
]
i
s
A1
= AT
Primary Setifiey  Multiitege Rstating & s e
Tk Biological Hu:nw $mh"ﬂlﬁr'ﬂ 5:':- U-iilfter Sarvics water lsnk
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Secondary treatmaent -11.
Braken brick, Charcoal, Chlorination, Treated greywater

Treat_ment Units and thcthn:

-

Anaerobit to aerobic treatment

PMump pit
'ﬂ;:wﬂqﬁt snptic tank Land filter discharge
ﬁ
-

11.2 Household level Greywater Treatment and Reuse System

In water scarce arcas, with specific tréatment the greywatercan be deaned and reused not o
gardening but for other use also. :

HTE




Technalogical processGreywater §E&2I§15F;ﬂﬂﬁ at the houseinid

wnives
screening (grease and silt removal), soap froth removal, equalization and nltrasos - diagram
of hensehold based greywater treatment system is shown below
L : Soap froth :
: Screeing Gravel |
Grey water ; & removal and = 1
{grezce trap) lzation filtration
Reusa in
fushing 1« H“'“’-.h .
Lgardening ;

Greywater treatment for reuse in household

Advantages:

1121 Reduces fresh water requirement

1122 Prevents greywater stagnation

1123 Prevents vector breeding

1124 Use in flushing toilets to make toilets functional
11.2.5 Use of greywater in gardening

11.26

Minimal risk to users of greywater as it incorporates principles of water safety.

11.3 Constructed wetlands:

Constructed wetlands have been used successfully in the past for the treatment of wastewaters.
Physical, chemical, and biclogical processes combine in wetlands to remove contaminants from
wastewater. Greywater Lreatment is achieved by soil fltration in reed-bed systems which reduces
the organic load of the greywater considerably, in addition to decreasing the concentrations of
faecal bacteria. If properly designed, these systems would produce a clear and odourless effluent,
whicli can be stored for several days without the need for disinfection.
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1. ONPRICING FINANCING AND INVESTMENT

121 In view of increasing marginal cost of wasteventer collection and treatment, wastewaber charpes,

112

L3

1.4

L5

cannaction fees, sewerage taxes and treatment fees shall be set to cover at least the operation and
maintenance costs. Tt iz also highly desimble that part of the capital cost of the services shall be
recovercd. The ultimate alm is For a full cost recovery,

Appropriate criteria in order to apply the "polluter pays’ principle shall be established.

Differentcharges far diffarent areas maybeapplied. This shallbe assessed foreach H{-:gra!:hw.xl ATe a8
4 function of end uses and effluent quality and will be sulbject to economic and social consideratons

Because of the Himived Anancial resources available to Government of Tharkhand, setting Investment
priorities in wastewater will be compatible with government mvestment plans,

Celreria for prioritizing imvestmends in the wastewater sector shall tale into account the current
and future needs of the state, neads to expand wastewater syttems in urban areas and to provide
wastewater systems (o smaller towns and villages.



126 [Driorities of wastewater projects shall not be disconnected from water supply projecis and
urbanization in general. Decisions will be made concerning them to attain optimum solations to
the need for services, availability of finance and availability of trained manpower.

127 Treated effluent shall be priced and sold te end users at a price covering at least the aperation and
maintenance costs of delivery.

128 ltisthe intention of the Government, through private sector participation, to transfer management

ofinfrastructure and services from the pubdicto the private sector, in orderto improve performance
and upgrade the level of service.

12.9 The le of the private sector will expand with management contracts, concessions and other
forms of private sector participation in wastewater management,

13,10 The concepts of Built Operate Own,/Built Operate Transfer shall be entertained, and the impact of
such cancepts on the consumers shall be continually addressed and negative impacts mitigated.

12.11 The private sector role in reuse of treated effluent shall be encouraged and expanded.

12.11.1 The costs will depend on the system /technology adopted for collection of sewerage and
treatment and the administration costs. It is important that the full cost of the service is

asgesgad for each nrban area instead of adopting a typical cost assessment. The full east
shall cover the following:

12.11.1.1 Institutional aspect of the sanitation service e.g, the management information

systems, accountancy and Bnance management, billing and collection,
customer services, etc. and oversight activities.

12.11.1.2  Operating, maintaining (on a planned maintenance basis), repairing replacing
and extending sanitation service physical Infrastructure.

12.11.1.3 Keeping updated infrastructure and customer data on a GIS base.
12.11.1.4 Managers, staff, vehicles, equipment and consumables associated with above,
12.11.1.5 Consumable like chemicals cte.
121L16 Dower charges.
12.11.1.7 Spare Parts.
1211.18 Anyother O&M contract amount
12112 The urban local bodies are proposed to have following sources funds for Q&M :-

12.11.2.1 The O&M cost will be met from the Government grants and contribution of
the beneficiaries.

12.1L.2.2  Revenue from sale of treated waste water,

The government in town pelicy shall include the provision of the recovery of full capital cost of lying
sewerage syslem and provate cost of STP for new colonies. It shall be mandatory for the ULBs 1o
adhere to minimum 20% reuse and recyeling of treated waste waker, The treated waste water may be
sold at a rate as decided by adopting transparent procedure as decided by State Government,

12.12 Public Private Partnership (PPP)/Engineering Procure Construct (EPC) and Operational
BMaintenance (O&M) Contract

Lot
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14.

Az thereis budget constraint from the Central and the state side the option of the Sewerage Project—

through Public Private Partnership (PPP) will be explored. In case the PPT mechanism is not
workable then the EPC mechanism will be explored and long term QM Contract will be done.

ON STANDARDS, REGULATIONS AND QUALITY ASSURANCE

13.1

B A

133

134

13.5

136

13.7

13.8

13.9

Particular attention shall be focused on adopting and enforcing efflucnt and sudge standards
for municipal and industrial wastewater treatnent plants and for discharges from industrics,
labotatories, hospitals, sliughterhouses and other businesses.

Estensive and comprehensive monitoring progrmams shall be developed. Influsnt to and effluent from
the plants and throughout waterconsses shall be measured and monitored against all appropriake
parumeters to ensure that public healih objectives and treatment eficiency goals are attained.

Observation wells shall be nstalled near the treatment plints to monitor Hmu.ndwuu quality
where necessary, and to mitigate adverse impacts where and when needed.

Diata collected from the monitoring process shall be entered and stored, processed and analyzed
through computer software, and results published pediodically.

Roofand storm water connections to public sewers chall be prohibited. Collection of storm water
shall be done separately and will be the subject of water harvesting.

Effluent and slodge standards for the disposal of hazardous liquid wastes shall be defined to ensure
the safe disposal of such wastes.

State Pollution Controel Boardf Central Pollution Control Board regulations for disposal norms
shall be mandatory. '

Indnstrial waste water is not allowed o disposed off in the sewer line. ULB can issue notification
for penalties to be imposed on the such induwetrial units.

Laboratorics shall be maintained and properly equipped to provide services and veliable data
needed to ensure enforcement of and adherence o standagds and regulations.

ON LEGISLATION AND INSTITUTIONAL ARRANGEMENTS

L4.1

142

143

Leglslation and institutional arrangements for the development and management of wastewarer
shall be peciodically reviewed, Gaps ghall be filled, and upduting of the institutional armangements
with paraliel legislation shall be made periodically to cope with varying circumstances and for this
government shall notify an agency giving full power to take necessary action in this matter.

The role of the Government shall be fine-tuned and ks Involvement reduced to be regulstary and
supervisory. lnvolvement of the stakeholders in wastewater management and support shall be
introduced and expanded,

Cin Public Awareness

143.1 ‘The public shall be educated through various means about the risks associated with the
exposure to untreated wastewater and the vibue of treated effluents for the different end uses.

1432 Programs on public awareness shall be designed and conducted to promuote the reuse of
treated wastewaler

1433 Public awareness campaigns shall aleo be waged to educate the public on the inportance
of domestic hygiene, wastewater collection, treatment and disposal.



4.4

14.3.4

14.3.5

14.3.6

14.3.7

14.3.8

1439

making it successful. The co-0 peration is vital for following areas:
14341 Protecting the system from getting choked due to entry of extraneous material
in the sewer system. A vigilant public will help prevent this.

14342 The sewerage system yield full benefits or disease protection when there is

100% connectivity.

143.43 Itis important that the beneficiaries appreciate the benehts and pay for their
upkeep. The systems require proper upkeep and the cost associated with
maintenance and upkeep should at least be recovered from the beneficiaries.
‘Ihe principal of the polluter pays will be adopted only by an enlightened and
participating public.

A conscious campaign has te precede the planning and implementation of the sewerge

Systems. ULB, Non Government Organizations and local neighborhood committees

could give the process a thrust.

A public participation process will not only aid in identifying potential consumers but
also serve s a public education program. Potential users will be mainly concerned with
the quality of recliimed water and relisbility of its delivery and the constraints in using
reclaimed water. Also, connection costs or additional sewerage treatment cost might
affect their ability to use the product. Consultations with various stake halders will aid
in structuring of tariff and discounts for adopting reuse technclogles, awareness on dual
piping system, water conservation and safety issues.

Municipal Bodies should decide and pazs resolution regarding sewer connection charges.
‘The provision should be widely publicized

Series of "Sewer connection camps’ may be organized. The time and venne should be

publicized widely to inform residents, The days, time and venue should be to suit the
convenience of public.

Ensuare that all Government offices and schools are connected.,

On the Human Resources Development & On Research and Development:

14.4.1

1442

14.4.3

I444

Capabilities of human resonrces in the management of wastewater shall be enhanced
through training and continuous education. Work environment shall be improved and
incentives provided.

WBlummt of State Water & Waste water Training Center at state level, It will helpin
training of human resources in this sector.

Human resources performance will be continuall i i

d
Fiplh:mﬂul, sustain excellence and provide o e
individuals with excellent performance.

to upgrade
job security and incentives to qualified

Applied research on relevant wastawat
Er M:Eumgnt ta 1“ I'll.u
promated. Topics such 1s the transfer of wa - tl:ent shall be adopted and

wastewaler treatment technologies, reduction of eNeTEy consu

recaive adequate support.

technologies, low cost
mplion and others will
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144.5  Cooperation with specialized centers in the country and abroad shall be advanced, a

radsing of funds for this purpose shall be supported.

l4ehé  Transfer of appropriate technology suited for local conditions will be a primary target for
the development activities and for adaptive research,

I4.5 Ouw Selected Priority lisnes

145.1 To the extent that design capacities of wastewater treatment plants permit, priority of
collection and house connections shall be accorded to expansion of arban areas served
by treatment facilities, Users willing to contribute to the cost of the services in addition
to fees and charges set by laws and regulations shall also be given priority.

1432 Where design capacities of treatment facilities and of conveyance systems are approached
or exceeded, priority shall be given to the expansion of such capacities.

1453  Priority shallbe accorded to situations and locations where waste-waterdisposal practices

threaten the environmental integrity of freshwater resources, and where performance of
cesspools and percolation pits pollute underground water aquifecs.

More awareness campaigns will help to spread the work. The civic body should make it
mandatory for new constructions to have a separate system to collect grey water,

15,  OPERATION AND MAINTENANCE

‘There are several important factors that need to be considered when planning wastewater plants and
aptions which will have a direct impact on O&M snd monitoring, Since D&M aspects are important
for the averall long-term suceess of the programme, O&M planning, including the financial provision of
funds, should be inchided in the terms of references for the design of each plant. Furthermore, the 08&M

plan should be reviewed and approved alongwith engineering designs and specifications, including the
operation and maintenance cost

15.1 location of the wastewater treatment plants and its proximity to residentinl areay
152 volunes and schedules of wastewater collection;

153 degree of mechanisation of technologies; and

154 final enduse or disposal of reuse

155 running it on PPP mechanism and charging the different users

16, STATE-LEVEL IMPLEMENTATION STRATEGY

16.1  State Urban Development Agency will develop and issue a Wastewater Implementation Strategy
and Plan Guidelines, These Guidelines will provide an overall state-level framework, objectives,
timelines and inplementation plans to the ULBs. The Implementation Strategy will cover aspects
such as implementation targets, framework for engagement of the private sector, tralslng and
rn.p.m;i.l::p' huiﬂl'lg, behavior change anil social communicaticn, M&E frmmework, specific rales
and responsibilities of various entities, guidelines to :!m.lelnp ULB-level plans, and Funding
mechanisms,

1631 ULB-specific Wastewater Strategy and Action Plan conforming to the State Policy will be
i developed by each ULB based on the Stale Faecal Shidge & Septage Management Implementation

i
e &
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19,

163 Hew the policy will be executed in the in the cites/ Lo

wis, Three phase approach will be designed

to mnplement the policy.
1631 Inthe financial year 2017-18 it will be implemented in
1632 - Inthe financisl year 2018-19 it will be implemented in all the notified Nagar Parisad.

ol the notified Nagar Migam.

1633  Inthe financial year 2019-20 it will be hnplcmemd imin all the notified MNagar Panchayat.

Al afforts will be done to follow the execulion mﬂhﬂd I:'.l'l.lﬂil'lﬂd ghove for ﬂ.'.lﬁ' cities tﬂ!-'_l‘.llﬁ,
hewever, depending upon the centre/state programme and budget nﬁt[lbllitr_the cities/
towns might be chosen from any categary in any financial year Dus to environmantal
factors the cities,towns may also be choszn out of these to hmph:mtnl: the Ph.u,

MONITORING & EVALUATION

17.1

17.2

17.3

17.4

At the state level, State Urban Development Agency (SUDA)/ Jharkhand Urban Inrl'mftmcmm
Development Corparation { JUIDCO) will adopt San-Benchmark framework for revised service
Jevel benchmark for sanitation that assess performance of citywide waste water vecycling and
gewags water treatrment.

State Urban Development Agency (SUDA) / or JUIDCO will develop an ME&E framework
to measure cities' performance, and also devise data collection and reporting systems using
indicator framework developed for San-Benchmark. This will be aligned with the 14th Finance
Commission condition of publishing the service level benchmark to avail performance grant.
ULBs will develop robust reporting format to track compliance of the various stakeholders with
outcomes and process standards,

A cell will be"ereated inside JUINCO to maniter wid evalate the waitewater managemenh
operatior. The cell will be created by funds from éitérnal agency funding or from the funds of
14 nge Gomireiasion o eough the stte Lidgd

A Management Information System [ MIS) will be developed accordingly to monitor the progress.

TAX INCENTIVE
The tax incentive will apply in following conditions:

18.1

183

18.3

184

ﬁ.ﬂ thr: ﬁ]dlhl'.ﬁdl.lnl Househalds of BWks will freak thgk waste water in a decentralised manner and
reuse [t inside thelr colonics as permissible will get a rebate of 109% in the property tax.

All the new apartments which will be constructed and compulsory treat and reuse the treated

wraste water in their apartment, will get a 10% rebate of 10%of the construction permit fee, or Rs,
2,00,000/ - { Two lakhs) whichever is less.

Allthe new malls, big hotels, industries, clubs, colleges, universities, hospitals, sports stadiums etc.
which will be constructed will compulsory treat and reuse the treated water, In doing so they will
get a rebate of 10% of the construction permit fée, or Rs, 2,00,000/. (Two lalchs) whicheveris less,
A separate head of the tax namely called "Waste Water Tax' will be creat

ed which may be levied in
the property tax for the operation and maintenance of the scpatge. e

POLICY EVALUATION:

19.1

Policy may be reviewed as and when required for assessing its effectiveness and making changes if

[Ecessary.
o -
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19.2  This policy shall come Inte farce from the date af issue of this resalution.

20, POWER OF THE STATE GOVERNMENT

20.1  Notwithstanding anything contained in the foregoing paragraphs of the Jharkhand Waste Water
Policy, 2017 the State Governiment by issuance ol notification in the official gazette may amend or
withdraw any of the provisions and / or the schemes mentioned herein above.

202 Interpretation - Should any doubt arise as to the interpretation of any of the provisions of these
Rules, the matter shall be referred to the Urban Development and Housing Department, whose
decision thereon shall be final.

Order: It is hereby ordered that the copy of this resalution be publizhed in the Special Gazette and wide
publicity be given and clreulated among all Department, Head of the Department.

By the arder of the Governor of Jharkhand,

4

( rﬁingh}
Principal Secretary to Government

Memo No-Suda/Amrut/ Waste Water-Policy/38/2017/ A8 73, . m.—.u,mu...i.‘lﬁ'ﬂﬂ_ .............

Copy to : Copy of the resolution forwarded to the Superintendent, Government Press, Jharkhand,
Ranchi for publication in the forthcoming issue of Government Gazette/Nodal officer, E-Gazetie, Urban
Development and Housing Department, Govermnment of Jharkhand for information and necessary action.

T

Principal 3ty lo Covernment

Meino No-Suda/Amrut/ Waste Water-Policy/38/2017/3833....  Ranchi, Dawed.. 2207 ..........

Copyto: PS5 to Ministes, Urban Development and Housing Department/ All Additional ChielSecretary/
Principal Secretary/Secretary, Govt of Jharkhand/All Divisional Commissioners, Jharkhand/Dirctor, SUDA
/ Director DMA/All Deputy Commissioners, fharkhand / All Officers, UD&HD/ Municipal Commissioners/
Executive Officers/ Special Officers, urban local bodies for information and necessary action.

it e

Principal 8 ry to Government



RANCHI MUNICIPAL CORPORATION, RANCH!

[ENGINEERING SECTION]

BUTCHERY ROAD, RANCHI, PIN - 834001
e nail 2« suppari@ranckinmnicipsl.cony

LETTER No.- . 252 ( 54D) oten .. 02 [08 /19,
From,
Municipal Commissioner
Ranchi Mumicipal Corpoeration,
Ranchi,
To.
Secretary (o Governmenl
Lithan Development & Housing Depariment
Sub- Regarding Submission of the action plan for utilization of treated sewnge water
from the wnder construction STV wnder RMC,
Ref:- Your Letier No- 237 date-25-07-2019
Sir,

This has the reference of the soid letter Mo- 237 date- 25-07-2019 through which
we have been divected 1w submit the action plan for otilization of treated sewage water from
upeoming 37 MLD Capacity STP under zone-{

The following is the status and proposed action plan for the weated sewage water from 37 ML
ST wnder construction.
{a) Swatus af Present construclion of STP
including SPS & Sewer lines - 45% Completed
(b} Expected date of completion - Murch 2020
{c) Reparding utilisastion of treaied sewage water, several round of meetings with NTPC
Patratu has been held,

NTPC has requesied for getting the entire 37 MLD ireated water for their
project ol NTPC site patrati.

(d) U last poeeting with them on 18-07-2019 fbllowing action plan was decided.

(e} NITC will request JUTDCO for carrying deposit work in laying pipe line from, existing
STP site to their plant site.

() NTPC will gppoint a consultant of repute for DPFR work and accordingly they will deposit
the money with JUTDCO,

() NTPC requirement for this water will be after 2 1o 3 vears, all infrastructure will be
readied in this petiod.

{h) RMLC will ensure secondary treated water for which tarift’ will be decided and paid ta
RMC by NTPC.

(i) NTPL will be responsible for terfiary treated waler required for their plant,

This is for your information and action please,
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Government of -_n'lllﬂl:iund
Urban Development and Housing Department
Minutes of Meeting of discussion on Patratu Vid
yut Utpadan Nigam Litd.
(PYUNL) proposal of utilization of the entire 37.5 MLD of trpe:.t.-,.:] ;un::p water
produced from the under construction STP at Ranchi under RMC held on
18.07.2019 at 12:00 Hrs. under the Chairmanship of Secretary, UD&HD, Govt.

of Jharkhand.

Attendance: Enclosed.

The Meeting started with a welcome note from the Secretary, UD&HD,

1. GM (Projects), NTPC has briefed the proposal of PYUNL of intending 1o use treated
sewage water from EMC's upeoming 37.5 MLD STP & Bargai, Ranchi for its under-
construction Power Plant ot Patratu for Non-potable warer applications,

. PYUNL requires tertiary treated sewage water in place of secondary trested sewape water
fior which the current under construction STP is designed.

. PVUNL requested the RMC/UDEHD 1o do the laying of pipeline snd installation of
Terticry Treatment Plant on behalf of PYUNL and all the cost (both Capex & Opex)

involved in installation of tertiary treatment plant and laying of pipeline for supply of
treated sewage water from STP (o the Plant shall be borne by FYUNL.

. Municipal Commissioner, RMC informed that pipeline from the STP site to Patratu
Thermal Power Plant involves laying outside the Ranchi municipal boundary therefore he
suggested to involve JUIDCO m the planping and execution of all the necessary

infrastruchures required to supply treated sewage water from STP to the Plant. 1t was agreed
upon by everyone.

Secretary directed PVUNL, RMC & JUIDCO o jointly prepare the Terms of Reference
{ToR} that should cover the complete planning, topographical survey, land identification,
land acquisition plan, assistance in applying for various clearances (like Environmental,
Railway, Rond, Forest), Impact assessments, detailed estimate, BOG ete. based upon which

JUIDCO can appoint the Consultant for preparation of DPR and to take action for all
approvals for its execution.

{(Complianee: FYUNL, RMC and JUIDCO)
PVUNL wants to sign u formal agreement with RMC and JUIDCO in which Secretary

directed the PVUNL 10 discuss with RMC & JUIDCO and accordingly submit the drafi

agreement format that should be inling with the agreements that has already been done by
NTPC with other Municipal Corporations.

(Compliance: PYUNL)
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7. Secretary informed PVUNL that after submission of Draft Agreement format, the approval
of Hon'ble Minister, UD&HD on the proposal will be taken and thereafter further
necessary action may be taken in this regard.

The meeting ended with vote of thanks,

Kumar glﬂ;‘hl-‘i

Secretary to Govt.
SMOG/UD&HD/Supply of treated water to PVUNL/2019/25.= 223.......date: 19ii2
Copy Toi- Municipal Commissioncr, RMC/ DC, Ramgarh/ DC, Ranchi/Project Director

(Technical), JUIDCO Lid./GM (Project), NTPC/ All the representatives present in the
Meeting.

(

W
x‘ﬁm

Deputy Director, SUDA



@/j 210

Email - nagarparishadsahibganicyahoomn

i LE L. /00,

i,

WA YaTEm

o e yRug )
e,

uRahar Fries,

roumoTioafio,

I A ol e B,

YRTOE TRHR, Tl |
iR, (240 :H::.l.u&.'ﬂm&
R sTR @ Quafa sl e & s @ el dven o e & sy )
Wi - WA UEIE - SMCG/UD&HD/NGT/REUSE/2019/16/183 Ranchi, Date - 25.06,2019
WETHI,

anled Rws wifs w1 & aclie § wideia s oReg dark sie @ anaR
it | & audn 4 i A 0 v b e e & il i s Ry

gty @ s s Gy i
Hﬁnmﬂa

:M?-'Fmﬂsg HEH

St e ultug |

D/ Xhiari Office onder vearfceas wy well als amerl} Iy &l getas onad fpeppny 42



32674

PROPOSED ACTION PLAN FOR UTILIZA TREAT NICIPAL WASTE WATER

1. Agricultural Reuse:

k

(8
il

Avallability of suitable irrigation fields in the vicinity of the S8MLD and TMVLD capacity
plants,

survey of the agriculiural area and crops to be irrigated,

Construction of reservalr for the storage of treated water,

Supply of Water ko agriculiural Area through drain/pipeline /tankers.

Prior bo allocathon of treatad water for irrigation purposes in any area, sol hydraulic
tests for those areas, water requirements for the crops/vegetation in the respective
ared and water quality of irigation waber 1o be used in those respective areas
according to these tests should be computed. (Treated Wiater Parameters attached)

2. Enviranmental/Recreational Reuse:

The treated water shall be used by Sahibgan] ULB for the Teliowing applications in
their aiministrative boundaries: L

Maintenance of parks, gardens and developing landscaping. (Ganga Vihar Park and
Sidhu Kanu Stadium),

Rejuvenation of ponds and streams for recharging ground water during lesan
SEREONS,

Water Supphy for emergency purposad like Fire Brigads etc.

3. Construction Purposes:

Sahibgan| ULB may propose to use the treatad water for the following construction
artivities:

Supply of treated water to the new construction sites/developing area through
tankers against a fued predetermined charge,

Location for setting up filling stations lor treated water in tankersflories shall be
developed after assessment of the demand at local level,

Laying of special supply line for treabed walter In developing arcas/new localities |f
found feasible,

Stop supply of fresh water once the above Infrastructure Is functional and found
satisfactory by the user,

A. Dual Water Supply System in Houses/Offices/Business Establishments:

Provision of dual water pipeline; independent of esch other, one for potable water
supply and another for supphying trested water,

Treated water shall be used for fushing and watering the lawns/gardens,

Lol LILE shall make and endeavor to create conveyance network for supplying
treated water to institutbonal areas, pushness districts or areas having large numbers
of such users to cater to thair nead.




D USESOF T IN SAHIBGAN)

Iharkhang through which River Ganges flow
ration{NTPC) Ltd. plant at Kahalgaon was
© Water, however the plant Is located more
the Sa hebganj town hence was not viable,

The National Thermal Power Corpg

identified for using the Treated Wast
than 50 Kms away from

It has been
, Planned by the state government to use the treated water for the belos
identified areas:

I?allwa\! Junction: Sahibganj is on the Sahibgan| Loop of Eastern Raitway. 6] This loop
line branches off the main fine from Howrah at Khana Junction, goes through Bolpus
* (Shantiniketan), Rampurhat, Pakur, Sahibganj, Bhagalpur, Jamalpur before meeting
the main fine again at Kiul Junction. It has been planned to re-use the treated water
for the water requirments such as washing, flushing, maintenance of the ratlway
junction

Crusher Units~sahebgan] and its periphery has many stone crushers. The treatad
water shall be used against the water requirements of theses crusher such as

sprinkling of the dust in the crusher,

Urban Local Bodies{ULBs): A large portion of the treated water is planned to be ysed
for against the water requirements of the ULBs. The treated water shall be used for
Solid Waste Management{SWM) plant, horticulture, maintenance of parks, publc
teilet flushing and other construction activities in the town,
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Letter No.: SPMG/UD&HD/NGT/REUSE/2019/16/, 343
Govt. of Jharkhand

Urban Developmeni & Housing Department

From,
Ameet Kumar, 1AS
Director, SUDA,
Jharkhand.
To,
Project Director (Technical),
JUIDCO Lad., 3 Floor, Pragati sadan,
Ranchi-834001, Tharkhand ﬂunchimm?ilipf 18,

Sub:  Regarding preparation of Action Plan for utilization of treated waste water from the
STPs of Sahibganj NP.

Ref: Hon'ble NGT Case OA Mo. 148/2016 (MA no. 686/2017) matter of Mahesh
Chandra Saxene Versus South Delhi Municipal Corporation & Ors. order dated
27.08.2019 and Letter no. 193 dated 03.07.2019

Sir,

With reference 1o the above-mentioned subject, in the matter OA No. 148/2016
(MA no. 686/2017) on the Hon'ble NGT Court regarding “Utilization of treafed waste

water from the STFs". The State has submitted the Action Plan, that was taken up by the
Hon'ble Court on dated 27.08.2019.

Since, JUIDCO is involved in the construction of Sewerage system at Sahibganj from

the beginning of the project and a full fledge tcam has also been deputed at site and currently
assisting the agency.

As already requested earlier vide letier no, 193 dated 03.07.2019 on which o
compliance is received till date, Tt &s once again requested to give necessary directions
your team to coordinate with the ULB, executing agency & PMC team of Mis Tractabel and
prepare the action plan on wtilization of treated wasle water from the STPs ot various
possible options viz. Horticulture, Agriculiure, rejuvenation of water bodies, Indusirial,
Railways, Infrastructure projects efe. including the financial implication involved within one
month, so that the same will be implemented on site alter taking necessary approvals.

This may please be given top most priority,
Enclosure: ATA
Yours faithfully,

wﬂﬂ\‘ﬁ—

{Ameet Kumar)
Director.
Memo No.:- SMCG/UD&HIVNGT/REUSE/2019/16/.3%3.  Ranchi, Date:- 22--121.3
Copy to- Executive Officer, Sshebganj Nagar Parishad / PMC Team of M/s Tractabel
fExecuting Agency directed to assist JUIDCO tsam on proparation of Action Plan,

—r



From,

To,

Sub:
Ref:

S,
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Letter No: SPMG/UD&HD/PMSK/110/2016/.193

Govt. of Jharkhand
ban De me Housing Department

Ameet Kumar, LAS
Project Director,
SMCG, Iharkhand

Shri BL.E. Vasudev,

Project Director (Technical),
JUIDCO Lid., 3* Floor,

Pragati Sadan, Near Kutchery Chowk,
Ranchi-834001

RanchiDate. 03,084/ 6

Regarding Sahibgani Municipal waste water project the trested water reuse .
NMCG Do no. 1-19012/10/2012-NMCG dated 17.06.2019 -

The Sahibganj Municipal weste water project the treated waier is to be discharged

In the river Ganga as per approved DPR. . To discharge treated effluent in the river Canga
through effluent channel currently the work was missing in current scope of work . You are
requesied (o propose A cost cffective efffuent channel construction for the aforesaid projest |

which can be used to discharge the treated water In near by drain .

As per Jharkhand Waste water policy 2017, how the treated water can be reused in

Sahibganj municipal arca detail report is also rquired .

You are requested to direct the PMC of Namami Gunge and the JUIDCO offisials to

comply the NMCG direction and propose a feasible work plan with details repert for effluent

channel construction and reused of treated water st Sahibganj municipal area .

Enciose- A/A.




W @ Wi,
= wEd ATy st
"I T ud amare fém,
TGS, e

Ram : NeT vE grmer ¥ e arEl sl vl 99 & W A
HHT : EdY TSE — 1904 fEEie - 25072009

BT,

Twjw wfies fvos W & B R duwm, womme w1 ®E "WET
ey A s wd ) noT i ufiies SO BT T TS B W e el
e e Wl )

WD -~ et | -‘ﬁr!{:\




ﬂaﬁg %—'@_Z—I%’AT RAIMAHAL

Under the 'Wission clesn Ganga’ no unireated municipal sewags o industrial efluent would be allowed ta be dischasped
ity the river Ganga by the year 2020, In Rajmahal, total estimated sewage generation of the town In the year 2027 is
expecied to b2 3.0 mid and in the year 2047 it ls 4,35 mid. Currently, the sewerige and starm waker system in Raimahal is
ndi-construction. it sims o provide @ complete sowerage faeility In the town foe which required turk/ brasch/ lateral
sewar network has been taken In this proposal,

Ta schleve the desived BOD & T25 levels the reated ltuent fram conveational Activated Sludge process, Moving Bed Bio
Reactor and Extended aeratlan shall need further Trestment in the shape of sand filtration, To neduce the cofform |evel,
disinfuction of treated effiuent threugh chiarination is proposed.

PROPOSSED ACTION PLAN FOR UTILZATION OF TREATED WASTE WATER FRON THE STP

AGRICLULTURAL RELISE:
T} dwvaisbifity of suitable lrrigation fedds im the vicnlty of the 3.5 MLD capscity plamts:
) Irrigation of agricultural arsas and in farming:
lii) Construction of reservalr for the storage of trested water
i) Supply of Water to agricultural areat through draing/pipe line/ tankers;
v} Prior 1o allocation of treated water for Inigation parposes in any area, soll hydrauliz
tegts for those areas, water reguiremants for the crops/vegetation in the respective .
area and water guality af lrrigation water to be used in those respective arsas according (o these tests
should be computed, [Trealed Water Paranieters attached)

ENVIRONMENTAL/MECREATHOMNAL REUSE;

The ireated water shall be used by Bajmahal ULE for the following applications in their sdminlstrative
bourdaries:

I hhﬂ'l-l‘lﬂl'l-l.'.:l af parks, gardesns and developing lasdscapig. (Sanghl Dalan Park And Sharan Park)
i} Refuvenation af ponds and sireams for recharging ground water during lean sessons,

CONSTRUCTION PURPOSES:
Rajrnahal ULE may propose to use the treated waber for the following construction activites: .

i Supply of treated water to the new torstruction stes /develeping sres thraugh tankers against 2 fiaed
Pre-detarming charpe,

I} Location for setting up filing statlons for treated water in tankars/lories shall be devaloped after assessment
of the demand at lecal level,

i) Layirg of special supply e for treated weter in developing areas fnew (ccalties if found femibe,

i} Slop supply of fresh water ance the sbove Infrasiructure is furctional and found satisfaciory by the user,

GUAL WATER SLIPPLY IN HOUSES/OFFICES/BUSINESS ESTABLISHMENTS:

I. Proviskons of duad water pipeding; indapendent of each other, one for potabla water supply and ancther for
potabe water supply and another kar sepplying treated water,

. Treated water shall be wsed for flushing and watering the lawns/gardens,

iil. Local ULB hall make endnavolr to create conveyance network for suppiying treated water to Institutionsl
freas having lurge numbers of such users to their need

URBAN LOCAL BODY [ULBs): .

A large portlon of the Ueated water is plansed to be used for against the water requiremonts of the
ULBs, The veated woter shall be wed for Solid Waste Management [SWM) plant, horticulture, maintenance
of parks, publis tollet Bushing ond othar construction ackivities in the town,




Prngxyye -8

Details of Water Bodies at Adityapur, Rajmahal and Sahibganj Municipal area

2 Whether restoration
8.No Name of ULBs Name of Village Name of Block/District | Types of water Bodies required or not
Gamharia/Saraikela
1 Ad Goral Pad i
ityapur ora a R Pand required
2 Rajmahal Rajmahal Rajmahal Pond required
Sakrogarh Tank-1 Sahebganj Talab{Pond) required
-) Madanshai tapuaa, Purani Sahabaani TalabiPamnd suit
DO sahibgan] e (Pond) -
O
O\
) Sakrogarh Tank-2 Sahebganj Talab{Pond) requlred
3 Sahebganj
Chota Sakrogarh Tank Sahebgan) Talab{Pond) required
Chamargariya Tank Sahebganj Talab{Pond) required
Bara jirwabari Sahebganj Talab(Pond) required
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Along 83 kin stretchof viver Ganga Failing under Sahehgan] distzier, there f= inundation mostly
i anesilying 1o the right of the river Ganga when ls level rises during high fiood. The total area
which gots looded hias been warked out around 54,47 square km, The demarcation of flood plain
one has also been dong by the consultant based on recorded HFL of the river along the said
stretehies (Drawing enclosed). There is no report of any illegal encroachiment over existing

embarikment of the river in the aforesaid stretch,

Tt is to céntify that the above 54.47 Sqlgmﬁi:-ﬂﬂud Prone Zane,
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|§ Resch | Chainagalkm) Right Bank Elavation \OVA0LO J M Sgm | Areain Hec.
15.5 28,698 30.62
1 16 77.178 62| #5591 B2.55591
16.5 28,003 30,62
z
275 25,118 304
3 28 23.006 30.74| 441262 44,1262
29 29562 30.08
31 27.388 30,08
i 3L5 £5.06% 30.09 78514 J2.8514
' 34 421 40,08
38.a PR 239,74
5 395 T e ey 2837406 285 7496
41 212.741 2957
42 26.005 2957
42.5 16.766 29.57
7 43 25,797 29.57 | BOAGRBE0 B0 666
43.5 26.391 29.57
a4 26.148 2957,
44.5 26,783 29.57
56 75,216 28.65
L85 20,841 2865
1 55,5 5,43 28.65 SEhELIA il
] 23,009 8,85
63 35718 28.65
8 B4 24,879 28,38 | 348A151 348.8151
64,5 24148 28.28
67.5 23.356 28
1] 24 682 78
B4 13.98 28
g B9 24,419 18 5509944 9509549
E9.5 24,961 i
70 24,611 28
66 22,107 28
70.5 2594 2785
i | 25539 27.85
T1.5 25,851 27.85
72 25 281 27,85
i0 Tih 25,209 27.85| 15987503 1558.75403
73 24.543 27.85
7.5 28504 27.85
74.5 43611 P L
75.5 24.576 27.85
78.5 23.729 27.08
14 24079 21.09
o5 FENEE] 2108
11 a0 23,683 21,06 9349383 5349383
81,5 73,189 27.09 >
a1 22,585 27.08
a2 22.562 27.09 .
Total Area SA47778S 54477785
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Action taken Report on 2™ Meeting held on 19.07.2021 for compliance of the
order dated - 23.11.2021 in the Hon'ble N.G.T O.A No - 200/2014 MC. Mehta vr union of

India and Others ;

2

The Committee was spprised with
the updates on Projects under Namami
Gange//NGBRA  Programme,  Sahibgan]
MWW Project Of fotal 12 MLD STP
(SMLD+TMLD) with 53,15 Kms of Sewerage
line, Which iz under opemtion Since
seplember 2019, For Sahibganj Municipal
Waste Water Projects House Service
Connection Project 12,651 House hold
Conmnection Completed, Sludges are Presently
being used with in the Premises only.
Rajmahal MWW Project of 3.5 MLD
Capacity along with 34.21 Kms of Sewerage
line under construction and 92% over all
construction is completed.

For Rajmpbal Municipel Waste
Water Project House service Connection
Project 7700 Household connection will be
Provided.

LID and HD was directed 1o make
Rajmuhal Waste Water Project Opcrational,
DC, Sahibgan] was instructed to Provide full
Co-Operation and  Support  for  early
completion of the Rajmahal Municipal Waste
Water Project,

He was directed 0 Personally
look into the issues of the any local hindrance
related to project.

Diept.
husbandory and co-operative Society was
suggesteed for efficient use of =ladge from

TP a3 manure with the help and co-

of  Agricultere, Animal

operation of co-cperation Socictics. L.1& D Structures at Mahajan toil Nallah : {0.78 MLD)
" " al Neel Kothi Nallah : (0.59 M1LD)
) = " at Kagim Bazar Nallah : (0.55 MLD)
4 ™ " at Fewry Ghat Nallah: (0.71 M LD)

Sahibgani Nagar Parisad,

Sahibganj Nagar Parisad current progress
in the last three month,..

* Three | & D installed near connecting
drain and near by dump site is cleared

» Sahibganj  Akansha  Pvi  Lad.
Concessionaing has been appointed for removing
remaining old legacy waste at dump site,

# Public  awareness  peogrammes  and
activilies are conducted. clencliness  related
octivities such as  wall peinting, messages,
hoardings, signages has been painted and installed
in various places.

= Activities are regulated and monitored
by the ULB Two STP Constructed of 7 MLD and §
MLD both are in running condition.

# Surprise inspections are being curried
out by district,Sub —Divisional officer snd ULB
administration .

Raimahal Nagar Panchayat,

Current progress in the last three months,

«5TP - 3.5 MLD completed, Sewage
tapped through 1| & D structures constructed a1 4
Nallah location end 1100 howseholds connccted
through ongoing house comnection project is
Conveyed to STP through UG pipeline Metwork.

* The waste water of Rajmahal Municipal
are driined into four drains nearly Mahajan Toli
Nallah, Neel Kothi Mallah, Kasim Bazar Mallah and
Ferry Ghat Nallah to ensure zero sewage discharge
into the River Ganga during the execution.
Intercption and Diversion (1 & D) Structures were
contrueted at these 4 locations.
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ADC Sahibganj ammﬁ Meeting of District Mining Task Force are

illegal mining and subscguent transportation
are monitored by the iagk forces,

CCTVs are installed in  three
location's namely Bhagsiya, Berharwa and
Mirzachouki Repular drive is in Progress to
curb for the same,

In Sahibganj Distriet issues of
illegal mining and subsequent transportation
of the sand, stone chipsand dust ete. through
the river was maised. Although there is a
mechanism for seizure of vehicle , pemaltics
for rule violation for uncovered vehicle
transporting stone chips, dust eto, but this
neads o be sricly inforced and officers
responsible for enforcement must be made
scoountable,

It was dirccted to. apprise the
detail states of sand management Flan and
updated status on the seizare of wehicle,
pennliies for rule violstion for uncovercd
wohicle trunsporting stone clips dust, ete.
Keop regular drive in the action to curb the
district issues of illegal mining and
Subsequent transportation of the land stone
chips and dust etc.

held regularly. Proceeding of DMET meetiy  held
on dabed = 11-10-2021, 07-08-2021; 26-07-2021 arc
enclosed .District Mining Task force takes legal
action as per the dircction given DMFT Meeting.
As per instruction District Mining
officer letter no -, 1075 , dated — 01-11-2021.,
s Lodged FIK <16 amd recovery through
Fine - 18,75 Iaks .
» Sealing of illegal mines — 10
s Seized boat - 02
= Spiped Truck - 16
& Seized Tmctor - 10
o Pocklen/JCB/grill machine/Breaker — 08
Fing' Scizure fine has been imposed by District
Transport Officer - B4 wehicle,
recovery — Rs—404000.00
CCTV Camerm has been installed
at Mirzachouki check post - Circle Mandro, and
Bhagiva check post - Circle Mandro and Risone
check Post Circle Barharwa to keep Vigilent on
mining loaded vehicles plying on that Road.
District  Transpost  Office  through
letter no - 566, dated - 30-12-2021 issued
instruction to all stone, sand transporter not to ply
their vehicle withoul covering 1 with tirpal ¢tc.
Fing hae been imposed agoinst 91 vehicles from
18 july 2021 till now dated — 30-12-2021 under
seetion 19 (2) of M.V act
Fine has been imposed against 91
wehicles (rom 18 july 2021 till now and collected
3,91,000.00 (Three lac ninety one thousand) as
penalty.

Deputy Cumkﬁ-‘:j

Sahibganj




NEAR BATA CHOWK,SAHIBGANJ, 816109

Letterno: [ O2 7 dete: |, 06,2021

Fram,

Nagar parishad Sahibgan)

Toy
Vinany kumar chaubey, LAS
Secretary to govt.

Subject: Regarding latest report on various directions of the committes’s 1™ meeting held on
16.03.2071 in order oo comply the Hon'ble NGT court order related 1o River Ganga.

3ir,

With reference to the above mentioned subject and a5 par the hon'bla NGT court ordardated
13.08.20 and 08.02.2021 in the matter of O.A 200/2014. M.C. mehta versud unkon of India BOrs, the

Hon'ble NGT court is monitoring few points related to river Ganga which has been compiled by the
ULB Sahibgan| and prepared as report. The report |8 hereforth attached for your review.

Therking youl

Yours faithhully,

0 .

- A
g‘ ; ﬁﬁﬁﬂﬂ

Nagar Phrishad Sahibgan]



Name of the ULB: Sahibganj Nagar Parishad, Jharkhand

— =
||

Divections } ! by xruﬂmlnlhl
5. No. Tribunal in the matter | Compliance report as per ( | 2021)
i order dated 18.12.2019 | direction ' Y
and 13.08.2020 :
|
Dumping of solld waste and i
Preventing dumping other waste in and around
iﬂHind"!II' | lﬁl river Ganga within the ULB |5 | Three 18D instalied near
1 i —— i stopped. Door to Door waste | connecting drain and nearby
Bangs collection is active in these | dump site is cleared.
the ULB. ghat areas catering sll the
residentials,
Legacy wasts dumpsites
near rivar Ganga are SahebgenjAkanshapwt. Lid.
Clearing old legacy cleared_A com plaint | Concessionalre has been
2 waste dumpsites near | mechanism is implemented | appointed for removing
river Ganga. & fine provision s there for | remaining old legacy waste at
pecole littering in & around | dump site.
the ghat areas,
Public awareness and
involvement of various I
stakehobders- like Soclal | Public swareness programmes
Public awareness and workers, Student and activities are conducted
3 involvement for Organisations, SHG f:::“""m“'
prevention and control | members, Elected S O T O
of pollution of . | Representatives, ULB
o S | o S i b | e st o
done by the ULB to keep [
river Ganga and Ghats clean, |
| = Activities are being
' regulated and
manitared by the
uLs,
Regulating activities on *  Surprise inspections
a and sround river Ganga | Acthites are boing regulated :‘;"m::tmu:_d““
including Ghats and & monitored by the ULB. I::'!'I i
other establishments. administration.

# Two 5TF constructed
of 7 MLD and 5 MLD
both are in runming
condition.

‘i-1"
2 k
Lﬂhr

Parishad Sahibgan|
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SAHIBGANJ NAGAR PARISHAD

Important Data and topics for publication of report on Ganga Towns related to solid waste management and
liquid waste management

Important topics are given below you are requested to send literature of one paragraph and photos related to
the topics. It s alsa reguested to kindly and on other important paints those are left,

Topics

Town profile {Include qt. of waste generation and liquid waste generation)

Total Mix Waste . ES0 MT

Construction of IHHL & CT/PT - Total IHHL constructed in Sahibganj Municipal Area = 5431
CT {Community Tallet) - 18

PT {Public Toilet) - 4

Swachhta Ranking and awards if any during last 5 yrs.

Status of ODF/ODF+ ODF++ - SAHIBGAN) MAGAR PARISHAD ODF++
SWH [Solid waste management]
1. Litter bins established in the city and along the ganga river - YES
2. Remediation of GVF (Garbage vulnerabile points) and use of reclaimed land - 1 GVP transformed.
3. Removal of dumpsite and its uses = Concessionaire Appointed and Rag Picker use
for recycling process.
4. Appointment of concessionaire for SWh - SAHIBGAMN] AAKANSHA WASTE MAMNAGEMENT
PVT, LTI,
5. D20 collection - 100% (ALL 28 WARDS IN MUNICIPAL AREA|

LWM [Liquid waste management])

1. Tapping of drains status 3 | & Dinstalled at three main drain,

L]

2. Househeld connection related to sewer - 12651 House connected with Sewer Line,
3. Special provisions made for restricting SW goes into sewer and river = 25TP ol TMLD &5
MLE plant constructed.
4, Plantation in towns and along river 5 YES
5. Status of 5TP - WORKING CONDITION,
Othars by ULBs

A, Mote: All phitograph related to concern topics must have old and new (For understanding changes done
during the last 5 years)
B. Youare also requested to submitin shmuddiharkhand @gmatl.com within two days.
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OFFICE OF NAGAR PANCHAYAT RAJMAHAL

Near New Bus Stand, Matiyal, Rajmahal, SahibganjB16108
Email ID: i

nprajmahal@®gmail.com
m

From,

To,

Sub:

Sir,

Court

Letter No.- 408/NPR

Executive officer,
Nagar Panchayat, Rajmahal.

Vinay Kumar Choubey, IAS
Secretary to Govt.

Rajmahal, Dated: 15 June’2021

Regarding latest progress report om various directions of the
committee’s 1* meeting held on 16.03.2021 in order to comply the
Hon'ble NGT Court Order related to River Ganga.

. SMCGUD&EHD/INGTMOMMOR202]1 123, Dated: 08.06.2021.

2. Hon'ble NGT Case OA No. 200¢2014 matter of M.C. Mehta Versus Union of India &
Ors. Order, Dated 13.08.2020 & Darted 08.02,2021.

3, Minutes of the meeting Lt. No. 95, Dated 09.04.2021.

4, Request reminder via email, Dated 14.05.2021.

With reference to the above-mentioned subject & as per the Hon'ble NGT
Order dated 13.08.2020 and 08.02.2021 in the matter O.A. 200/2014, M.C.

Mechta Versus Union of India & Ors, the Hon'ble NGT court is monitoring few
points related to river Ganga which has been compiled by the ULB Rajmahal and
prepared as a report. The report is henceforth attached for your review.

Thanking You.

Yours faithfully,

" o\
dﬂﬁ;ﬁlﬂ“ Exméf\

Nagar Panchayat, Rajmahal

ol



Name of the ULB: Rajmahal Nagar Panchavat, Jharkhand

Direction fssued

| Current progress in the last three months

by Trihuni:::. (December 2020 - February, 2021)
the matter oréer | oy olianee report
SLNo. | dated 18122019, | 2T SHE R
13.08.2010 &
08.02.2021
Preventing dumpi Dumplng af polid wasie > nglﬁn!wu H_ng OF 30l Wikals i xicpped in &k o]
" ot and ather waste in and : 4 ,

1 of sedid and oiher i N rivar £ * 95% Door-to-Door waste collection is being carried
wasic in -:l arpand within the ULB s oat by appointed concessionaire, Currently, all 14
Ganga in the ULE. completely stopped. Wards of the city & al] the Ganga Ghat residential

arcas ane being covered by them.

* 95% old legacy dumpsites have been cleared.
Garbage vulnerable points are being closely

' monitored; any complainis related 1o it is catered on
Clearing old legacy Legacy wasie priority basis. Regular inspection is being conducied

2 wasie dumpilies aear | dumpsites near Flver by Senior authorities to maintain cleanliness in &
river Ganpa. Ganpa are eleared. mround Gangn River.

& A Cleaning team is deputed for all the Ganga Ghais
which monitors cleanliness £ elears any
accumulation of wesie sround river Ganga.

Publie awareness and ; i

ks cut of varh = 95% Public avareness proprammes & sotivities are

i E“LT” TL & behavioural changes

Social warkers, & T LiGEOm Vel
E::m";‘;?' nd | dent Orpsnisations, conceming cleanliness, various stakeholders- like

3 Hanand senirel ENG members, Elected Social workers, Student Organisations, SHG

:T"“ 2 ofangs. Representatives, ULA members are being involved.
. Officlals, Staffs etc, bas | o Cjeanliness related wall paintings, messages,
s Emgg;ﬂ-“ heardings, signages have boen painted & installed in
and Ghats clean. S ptit pae.
* 90% Activities ars being regutated & monitored by
Regulating activities PRR
fing » Surprise i ions are being carried ol by

F on "’: ;:;:’ river "‘"';‘:"; 'k“’ Belng District, Sub-Divisional & ULB administration.
Gisualltl: e -IEE by the ULB. » Rule breskers or defaulters are wentified &
pets Blishments, punished by the administration,

= Sewerngs Treatment Plant Project duning December

2020 - Febranry 2021 had schieved 76% prowth

AN

M
Magar Panchayat Rajmahal
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o e of the ULB: Rajmahal Nagar Panchayat, Jharkhand
MNa

PURNEE e e

ol s, arclex ‘Kﬂl.

MYy TIx oA

A llnn"hie A
-awe
& 0L B | LAl SN

n. 2002014 matter of

(IR, 02 AE]

¥ — T Dircetion ssued by Current progress In the lasi three months (March
[ Teibunsdin the 2021 - Apsil, 2021)
maiber onder dated Cﬂﬂmﬂﬂ repaort
gl Ne. | 18.12.201%, as per direction
; 13.08.2020 &
§8.02.2021
= | * 95% Dumping of solid waste is stopped.
Dumping of solid waste | *  95% Door-to-Door waste collection is being carricd
Prevepting demping snd ather wiste in and out by appointed concessionaire. Curmently, all 14
WO [ iposcjuinad 4 | sround river Ganga Wards of the city & all the Ganga Ghat residential
waste i "': -I.FTIII: withim the ULB is areas are being covered by them. Doar to Door
Gaage i [he completely stopped. wasie collection services is being strengihened 1o
minimise open dumping.
e * 035% old legacy dumpsites have been cleared and
transformed into beautiful Bathing Ghats & RFDs
(River Front Development) under Namami Gange
Project. Regular inspection is being conducied by
Senior auihorities to maintain cleanliness in &
Ctﬂl‘ht 'ﬂlﬁm w:r wasie md 'Glﬂga. Rh"ﬂ'. .
1 waste dumpsites near | dumpsites near river o A Cleaning team of Mukhya Mantri Shramik Yojna
river Ganga. Ganga are cheared. (MSY) workess is being regularly deputed for all the
Ganga Ghats where intense clesning of sccumulated
waste is being done and garbage vulnerable poinis
being removed. The cleaning work is being
monitored by Community Resource Persons who
regularly report the stalus of ghats o the LILB. |
# 95% Public awareness programmes & activities are
being conducied via miking and through the help of
Fot Tt SHG members who motivale citizens 1o save the
Involveracat of various environment in and around Ganga River, siop
sinkehobders ke pollution like dumping of waste, instead wtilise the
Social workers, services of door-lo-door waste collection.
publlc awarcaeis a0d. | scudens Organisations, | + Under the guidance of Central State/District urders,
3 revention and ensirsl SHG memnbers, Elected the ULE performs various activities from time bo
El'put:thu of Ganga, Representatives, ULE time. Bebween 16% o 31" March, 2021, “Ganga
Officials, Staffs ete, ias Swachhatn Pakhwada™ programme has been
veen deas by the ULD celebrated smaong various stakeholders,
::-:E:: :LE;.'P * More Information Education & Communication
(TELC) mctivitics are being planned to invelve more
magees for prevention & control of pollution of
Ganga
= 909 Activities are being regulated & monitored by
Repmlating sctivities o ULH -
en sod sround river Activitles are belng e EW“W"FFM being :‘-H.I'I'Iud uulhy'

4 | Ganga including reguisted £ monibsred District, Sub-Divisional & ULB admiristration.
Ghats and ather by the LILE, * Rale breakers or defauliers are identified &
establiskments. punished by the administration,

* Sewersge Treatment Pland Pro i
2021 -l?ltay 2021 had uhimﬁgmgﬁh
2 M &J p"\q{
DL \W'H E ¥ r
1;'1| Napar Panchayat Rajmahal
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Third Party Inspection (TPI) report for Certification of
0DF+: Rajmahal Municipality

| Date of TPI 16" = 17" December, 2019

Name of the ULB: Rajmahal Municipality

City Profile

State Jharkhand
Diistrict Sahibgani
Census Code B01773
Total Population 17,974
Total Mumber of Wards 14
Fine Collection Medchanism (Yes/No) Yes
Total No. of Cemmunity Tollets 1
Total No. of Public Tailets 3
Total Mo, of Best Toilets p
IHHL & CT Seats Ta rget Achieved [Yes/No) Yes

TPl Summary

1. ULB Documentation: Complete

2, Tollet Category:
: Total No. D ik
“; uLe of Tollets Uzable Vi
= Inspected | Unusable |  but Clean cl Excellent | Aspirational
ean
dirty
Rajmahal
X Municipality 5 0 i} 2 i 2 1

[1]
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TP for OOF+, Rajmahn Municipelry
3. Locations Assessed:
&r. No, Locations Visited in the LLB Location Type | Toilet Category
1 MALIGACHI Slum A
| EASIM BATAR Slum A
3 HATPADA Residential area MA
d CHAIPADW/TOLI Residential area L
5 GAMNDHI CHOWE, MH 80 (BEST TOWET) Commercial arsa Aspdrational
B :ﬂ::;;,ﬂ ;:?’ i iz Commercial area Exceliant
T GAMNDHI CHOWE Public area MA
a SIMNGHI DALAN PARK Fublic ares A
g FAIBAAHAL RAILWAY STATION Transpart hub Excellent
0 SINGHI DALAN GHAT ‘Water bodies A,
11 5T. TERESA PUBLIC SCHOOL, RAIMAHAL Sehe! Clean
12 5T, PAULS SCHOOL OF EXCELLENCE Schoal Clean
13 WH 20 WARD S Roads & streets A,
14 MH BD WARD & Foads & streets bk

As on December 17'" 2019, Rajmahal Municipality can be Declared as Open Defecation Frees.

*Note- In case of any query, request you to kindly contact the SBM-ODF/ODF+/0ODF++ Helpline

no. 9F7IR66902,

(2]
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Nagar Panchayat Rajmahal

Executive Summary

Swachh Bharat Mission is a massive mass movement that seeks to create a clean India. The Father
of our nation Mr, Mahatma Gandhi ji, always puts emphasis on Swachhata, as it leads to a healthy
& prosperous life. On the lines of Swachhata we can say that, 58M has brought a change in the

Ganga Town Rajmahal in a unigque way, where the people themselves have become accountable

and responsible to adopt cleanliness no matter what.

Highlights of our city:

Rising from a low Rank 114 in 52018 in East Zone Category to achieve Rank 2 in 552019 in
Best Ganga Town in the Nation.

Achieved ODF+ Certification for the city by making it complete open defecation free.

1 Sewerage Treatment Plant (STP) of capacity 3.5 MLD is under construction In the city under
Municipal Waste Water (MWW) project under Namami Gange Project, for the year 2047,

Regular |IEC on awareness about open defecation, open waste dumping, keeping River
Ganga clean were done.

Huge participation & involvement of citizens in bringing behavioral change especially
among Self Help Groups, student organizations, Teachers, Volunteers, Children in
spreading awareness and participation in various activities thematic activities round the
year,

Regular trainings were conducting to enhance the knowledge & skills of all the sanitation
staffs.

95-100% Implementation of Door-to-Door waste collection & transportation under solid
waste management has been done throughout the city.

Timely disposal of all public grievances with creating a proper public relation has been
done.

Minimizing use of plastics and taking up alternatives like cloth bags, paper bags. A
collection of 600 Kg plastics has been done during Swachhata Hi Seva 2019 by SHG
members, Citizens while plogging, shramdaans & seizing from wholesale markets.

Jgint SWM Plan = in place for both Rajmahal & 5ahibgan| Ganga Towns, where, only Material
Transfer Station [MTS) is proposed. Rajmahal has 4 acres of designated SWM land available. The
construction work of SWM plan will start from this yvear 2021,

Oid dumping site; The old dumping site is currently being remediated and future plans are to
establish a clean bus stand area, The cleaning wark is under progress and soon the construction
wiork will start.

Drains; There are basically 4 major Drains where a temporary filter chamber is constructed to stop
the solid waste

Compost: Home Composting has been encouraged where SHG members have been practicing
home composting. ULB Composting produce Is used in ULB constructed gardens & hedges.
MRF/MTF Center: & temporary Material Recovery Facility (MRBF) is constructed by ULB to segregate
Dy waste & sell it to Kabadiwala.

Dolphin conservation education programme: Dolphins are a sign of clean water, Rajmahal Ganga
waters have Dolphing, the same which are found in the Northern Ganges. Memami Gange
Programme, The Wildiife Institute of India (W), active Ganga Praharis etc. programmes and
organizations are involred in spreading the education & activities to conserve them.



32748

Swachh City Award in 552020

SURVEKSHAN
arn

SWACHH CITY AWARD

e F“- ¥ LA B

e
Pt il d e = o
Ganga Town Awardess

g SWACHH
SURVEKSHAN
2014
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Comprehensive Report on Rajmahal Ganga Town

Introduction:

Rajmahal is a small Nagar Panchayat city located in the banks of the Holy Ganga River, in Sahibgan]
Dictrict, of lharkhand, which under the Municipality bracket of urban area. It is the only sub-divisional town
in Sahibganj district which is located at 25,050 north latitude and B7.840 east longitude, covering a
geographical area of 4.22 sq. km.

The city has good road connectivity from nearby citbes. National Highway Mo 80 connects it from
Sahibganj. The district is deprived of adequate railway communication as it lies on the Howrah-Bhagalpur
loop line, Presently there is rail connection for Howrah, New Defhi and Patna, The only navigable waterways
i5 the river Ganges. There are ferry services across the river Ganges between Rajmahal ghat to Manihar
Ghat in Katihar district of Bihar, which is directly linked to the Guwahati highway and between Rajmahal
ghat to Manikchak ghat in Maldah district of West Bengal. As per census 2011, Rajmahal have population
of 22514, Males constitute 52, 3% of the populstion and femnales 47.7%, Rajmahal 5ahibganj has an average
literacy rate of 51.6%, lower than the national average of 74.04 %: male literacy is 56.68%, and female
fliteracy iz 46%.

The city is popular among all the devotees across the world to visit Rajmahal city and take Holy dip
in the Ganges. Since, there’s a high footfall of people all round the year, the Commercial area which includes
the local Rajmahal Railway station, Auto Stand, Ferry ghat and market place especlally comprising saba
mandi, fish, meaat market, small lodges, ration shops, cloth shops, snack shops, small eatery hotels are a
commen hub of interaction of all the people.

Status of Water Supply:

AL present the city has no organized water supply system, except a small surface water scheme and
the population is mostly dependent on groundwater sources like well and bore wells, Majority of the house
owners have thelr own bore wells within their premises and the population who have no such systems are
solely dependent on government hand pumps. Under present scenario the situation becomes worse during
summer season, Under, the Rajmahal Urban Water Supply Scheme, proposed developments are like 2 E5Rs
|Elevated Storage Reservoirs) 7.25 Lacs litre; 18.25 Lacs litre, 1 Water Treatment Plant {WTP) 10 MLD & 1
Jetty has been approved and is under-construction phase

The existing piped water supply system was constructed during 2005-06. The source of
this water supply system is based on surface source and is maintained by FHED, state government of
Jharkhand. Under this system, raw water s being treated Ina water treatment plant {WTP) and supplied to
the consumers through an overhead tank [OHT). The problem of water supply to the beneficiaries is mainly
due to restricted supply hours of electricity. There are about 130 house connections and 50 no. of street
stand posts. In addition to this Nagar Panchayat has constructed 210 Nos. of hand pumps. DPR for
upgradation of water supply for Rajmahal town is under preparation, which will increase the rate of per
capita water supply to 135 LPCD in the city.

<Rl P

&l
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Status of LWM |Liquid Waste Management):

1 Sewerage Treatment Plant (STP) of capacity 3.5 MLD is under-construction in the city under
Municipal Waste Water [MWW)], Namami Gange Project, for the year 2047, Sewerage network is being
established in the entire city with an overall 75% development progress and will be start working from
March 2021. Toilets are connected with soak pit/septic tank and soon the connections will be established
with the sewerage network. There i5 no separate storm water drainage line. Currently, all the waste water
from the househalds [grey water) flows into the open drains which have a temporary filter chamber to stop
solid waste directly flowing into River Ganga, Further, a proper 1&D system will be established which will be
connected to sewer lines carrying the grey water to 5TP for treatment,

O thie basis of detalled topographical survey of the town zone pattern layout of sewerage has been
adopted and the entire town has been divided in 4 sewerage zones, The zones 1, 2 and 3 have intermediate
pumping stations. Sewage from zones 1, 2 and 3 will be lifted to main pumping station and will be conveyed
to a common 5TP. The sewerage system consists of sewer network of pipe sewers of diameters varying
from 200-600 mm with total length of about 34.21 km, 3 intermediate pumping stations, and 1 main
pumping station 0 village Vandubi. Sewage Treatment plant is also located in village Vandubl

Since the treated effluent of the sewage treatment plant is to meet the desired parameters & normis
fald down by the NGREA B as such it s proposed to provide 5TP based on Sequential Batch Reactor [SBR)
technology. Life cycle cost of different treatment methods has been worked out taking into account energy
input, construction cost, land cost and other factors. Since comstruction cost Is a one-time cost and energy
input is a recurring cost, to equalize energy cost has been capitalized for 15 years at a 10% rate of interest.
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Status of 5WM [Solid Waste Management]:

ACcording to SWM DPR approx. 6.78 MT waste is generated daily, Out of which 4.43 MT is Wet &
235 is Dry waste generation. The town has a Solid waste management system in place, which is carried by
an appointed concessionaire since December 2018, Currently, door to door waste collection is taking place
in all the 14 wards of the city and open dumping has been stopped. The concessionalre has taken the
responsibility to collect all the Bio-medical waste from households and further line up for processing, There
is a system in place for the CED waste to be collected by the ULB B fine provision is also in place for the
defaulters. The use, production & selling of Plastics is completely banned in the city. Defaulters have been
imposed fine, Mest of the Garbage Vulnerable Points have been removed & the city has been beautified.
Roadside & Ganga river front side dumping has been stopped as twin bins have been installed in Ganga
Ghat areas & major commercial areas. There is a joint 5Wh Plan for Rajmahal & Sahibganj Cities, where, in
Rajmahal Material Transfer Station (MTS) i proposed where all the collected waste of the city will be
properly segregated and the only leftover inert will be transferred to Sahibganj Sanitary Landfill,

Twin hins cleani par Gha

becima! DMS
Latitude o B IETRETE N
LiincatiglEs o F S31a%d 0T aY ST
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Decimal
Latitude 25.056446
Longitude B/.83264 B87°49'57"E

OA-TO-26Mon). TOZ4

Decimal DMS
Latitude Z25.056405 25323 N
Longitude 87.832884 87°49'58" E
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Training B providing Welfare benefits to Sanitation Staffs

Page 7 of 12

Degirral DRAS
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Remediation of Old Dumpsite (Its transformed into Bus De area, the work is in ress

Page & of 12

Status of IHHL & CT/PT:

At present, there are 5 Community Toilets with each having 10 seats, and 3 Public Toilels with total
of 18 seats. Under Swachh Bharat Mission 2724 [HHls (Individual Household Latrines) have been
constructed. The construction of IHHLs & CT/PT has helped the city to achieve ODF+ (Open Defecation Free
Plus) Certification.

7
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Status of Swachhta Ranking & awards:

On the grounds of Swachhata, Magar Panchayat Rajmahal worked hard in various
components of the city like Solid Waste Management, Waste Segregation, Complaints Resolution,
Citizen Feedbacks, City Certifications, management of Sanitation Workers, Administration &
Citizen participation, Beautification of the city etc. to rise from a low Rank 114 in 552018 in East
Fone Category to achieve Rank 2 in Swiachh Survekshan X019 as the Best Ganga Town in the Nation.
The city is continuously on an inspection from Third parties from time to time & guldance provided
by the department for improvement.
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Status of IEC:

Huge IEC activities have been carried out In the entire eity, and changes have been observed within
3-4 years, where citizens have become more responsible towards their cleanliness habits, Activities like
Mukkad Matak, Wall Paintings, Miking, Hoarding/Banner Installation, Pamphlets distribution, Swachhata
Rallies, Ganga Chaupal, Plantation programmes, implementation of 3 Rs [Recycle, Reuse, Refuse).
installaticn of "Meki Ki Deewar- Exchange of Old Clothes”, Coth Banks etc. have been good practices
adopted by the ULB- Magar Panchayat Rajmahal.

Clean Ganga Water

on Walls

Decimal  DMS ; Decimal DMS
Latitude 25.056772 25"124°N Latitude 25058383 25°315°N
| Longitude 87825325 87°4431°E 3 Longitude B7831187 ET4USTE

T it
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Citizen Participation in Shramdaans near Ganga Ghats, Plantation activities

Sub-Divisional Officer

Rajmahal

cum

City Manager Executive Officer
Nagar Panchayat Rajmahal Nagar Panchayat Rajmahal
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a)

Bricks Kilns on Floodpain

Mo Such case

b

Illegal Sand, Clay and stone miming in the
Ganga River

No sand mining is done in River Ganga

c)

Mumber of Casec registred within a year
against illegal mining in the bed or flood
plains or river Ganga and its tributaries and
details of enforcement of mining policy of
State and “Enforcement & Monitroring
Guidelines for sand Mining™ (EMGSM-2020)
and Sustainsble Sand Mining Management
Guideline 2016
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Format for preparation ol compliance report in the matter ol Hon Ble
NGT O.A. No. 20002014 Matter of M.C' Mchta Versus Linion ol Indian
& Ors. Order dated 18.12.2019, 13.08.2020 & 08.02.2021

S1 No | Direction issued by ﬁ'umﬁﬁancc Current progress |
Tribunal in the matter order [ report  in - the | in the last three
dated 18.12.2019, | direction month( Dec |

13.08.2020 & 08.02.2021 2020 - Feb 2021

Prevention and Regulation
of illegal Sand Mining in
Jharkhand mainly related o
River Ganga and its

| No sand mining

| Tributary River Damodar. |

15 done in River
Ganga

. A\
District hHning Officer,

NIL |
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Reganding complimee report on various Jirections of the commitey’s ¥

mecting held on 16.03.2921 in oeder to comply the Hos'ble NGT coun onder

related 1o River Ganga & B tribitary river Damisdar.

WIS UHIE 670 /10,

WERTH,

TR 0.A. No, 20072014, M.C Melta Vis Union of India & Ors. 9 wiie ardw & anals 9

i Rats 29062021

Fudga fwes weoeds ol @ wee A see eEE fm R A

fafta o= ofdes e -

Format for preparation of compliance report in the matier of Hon'ble NGT O.A, No, 20002014,
M.C Mehta Vs Union of India & Ors, order dated 18122019, 13.08.2020 & 08.02.2021

Nume of DepantmentBoard Company : Department of Mines & Geology.

Sr. | Direction isswed by Tribunal in Compliance report in the Current progress i ]
No. the marter onder dated direction the last three months
18.12.2019, 13.08.2020 & (Dee 2020-Feb 2021
08 022021
I | Prevention and Regulation of |3 == foffser 99| o went o) - 59
illegal Sand mining in Jharkhand | f1%amt 5 9 mf o @
mainly related to river panga and | 20—
its uributary river dumodar () 1 =t & fem s
vt aof aft
(@) mC Rute 2007 & Fraw
S45) & TEM 42 TEAl &
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meeting held on 16.03.202]1 in order o comply the Hon'ble NGT court onder
related 1o River Ganga & its tribitary river Damodar,

o wadr & SUiE ero e 20062021

e s yeamia wEl @ Y 4 gt AR 0 Repe 4
B O.A. No. 20002014, M.C Mehta Vrs Uniomof India & Ors, % WIRE 309 & I&s
i fafen gus afves A= 8-
Formai for preparation of compliance report in the matier of Hon'ble NGT O.A. No.
20072014, M.C. Mehta Vs Unior of India and Ors. order duted 18.12.2019, 13.08.2020 &
08.02.2021
Mame of Department/Board'Company @ Department of Mines & Geology.

[5r.iﬂimﬂnhﬂudh'lrhmmﬂ! Compliance report | Current progress in
No. | the matter order dated 18.12.201Y, in the direction the last three months

| 13.08.2020 & 08.02.2021 (Dec 2020 - Feb
|' 021)

i fF‘wumtinnde:gquinmufilhpl 012 vehicle fined for | 02 vehicle
Js.md mim'n,g in .lhulduld mumnly iliogal ¢ .

related to river ganga and its tnbutary
TR
A0
fran
g |

river damodar of sand
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Mo.| in the matter order dated the direction months (Dec 2020 — Feb 2021)
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I | Prevention and Regulation of | By Distict Mining | a1aiTa  faal=id A8 [aOw,
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; Format for preparation.ofcomplianiersOLin the mairor of jion'hle NGT 0.4,
No.200/2014 matter.of MG Mehsa LIS Uniinon of 1y 4ia & 0rs, order dated
10.12.2012. 43082020 & 05,92 2071

l pepartment of Mines & Geoj,

_Name of Department — Dep T SUORY
Sr issued by | COMPRANCE teport as per [Current progress in the last |

Direction : A
No. | Tribunal In the matter direction three months (Dec,20 to

' order dated 18.12.2019, Feb,21)
i | |13.0820and 08.0221 __| B
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Prevention d
Regulation of [llegal San s Pyt sl
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fergar— Regardin compliance report on various directions of ﬂlﬁl
meeting held on 16-03-2021 on order to comply the Hon'ble NGT Court
order related to River Ganga & its tributary river Damodar.

THT — TEEI UFAE 874 /TR0 T A 29.06.2021 |

e,
e fivas g @ & Wde § AEsg AvEe A9

fe®7el # €AY 0.A. No. 20002014 . M. C. Mehta Vrs Union of India & Ors ¥ TR
e & anens @ fafte vz # wftges P & -

Format for preparation of compliance report in the matter of Hono'ble NGT QA
No.200/2014. M. C. Mehta Vrs Umon of India & Ors order dated 18-12-2019 , 13-08-2020
& 08-02-202]

Name of Department/ Board / Company: D'Epmtﬂul.ﬂlﬁﬂlﬂﬂn.

8r. No, | Direction issued by Tribunal | Compliance report in  the | Currenl progress in the
in the matter order dated 18- | direction lzal three months | Dec.
12-2019 , 13-08-2020 & (8- 2020-Feb- 2021 )
02-202]

1 Prevention and Regulation | ada & /aftass W AEAI B €O 25

of illegal Sand mining in | FFam ¥ @ ™ wEE

Jharkhand mainly related to | 3y -

rver  Ganga and 8| ¢ oo gl @ Reg o4

tributary river Damodar ¥ mofrel = A

2, ]IMMC Rule 2007 &
fam 85 (s) & wET 18

¥ g

e W @

iEd

b

rfrde |
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i — Regarding compliance report on various directions for (he Commitiee’s 1%
meeting held on 16032021 in order 1o comply the Hon"ble NGT Count order
related 1o River Ganga & s Tributary River Damodar

HETETA,

v fvas, wwdm & o eva /o, R 2ao0e2 @ W N gftm wTn
& [@ W JeEe 0 e d 'R 0A No. 20002014, M.C. Mehta Vs Union of India &
Ors. #® wiftn amgw @ el 4 fafgn o 3 ufivies fe @ -
Formar for preparation of complinnce report in the Maiier of Hon'ble NGT QLA No, 20072014
maner of M.C. Mehta Vrs Union of Indin & Ors. order dated 18122019, 13082020 &

08 022021

Name of Department/Board/Company: Department of Mincs & Gealogy

51| Dhrection issued by Tribunal in the
No, | matier order dated 18.12.2019,
13.08,2020 & 08,02 2021

Compliance report in the
direction

| Prevention and Regulation of
| Megal Sand Mining in Jharkhand
mainly related (o River Ganga and

s Tributary River Damodar

¥ib @ /ufaEd W | @A e A - 26

3 gy o WY a9
i -

(1) IMMC Rule 2017 & FFm
64 (5) & weA 26 WAl A

A

 Current progress in the :
last three months
(Dee 2020 1o Feb,2021) |
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MNamie of Depariment [ Boswd/ Company - Depariment of Mines & Geology

| Direstion issued I:g Tribunal

in the matter nni:n' duted
1B, 12 2019, 13,08 2020 and
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1 | Prevention and Regulation
Cafl Megal Sand Mming in
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 Raiver  Ganga  and s

Tributary River Damodar
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32813 | @
Format for Quarterly Progress Repont -l

Compli irectt |
: ;D{;T;? to ﬂle direetions of the Monitoring Committes in the matter of Hunble
»Ae No. 20042014 (M.C. Mehia Vs Union of Tudkia S Ors.) order dated

Departinent of Forest, Environment & Climate Change
(Qty Period; 01-04-2023 to 30-06-2023)

Divection issued by Tribanal and (e Commitice
=

Complinnee report in the diveciion J

Afforestation m respect of River Ganga.

86,000 Plams have been planted during this
gLarier,

| Afforestation  in respect  of  tributwy  River
Damodar,

79,500 Plants have been planted during this
quater,

Setting up of biodiversity parks in respect of River
Ganige and its tributary River Damodar.

The work has started to set up Bio-diversiny Park at
Melmdipur, Salicbgan] as per the guidelines of
MGT and fund is being Mobilised from CAMPA,

commitize’s 1™ meating held on 25.04.2022 (Mol
No. 132 Dated 13.05.2022) in order (o comgly the

& Its tributary river Damodar,

Jharkhand.
Compliance ou dther various diféctions of the | -

Hon'ble NGT Court Order related to River Ganga |

Addl -rcc@.

FHirarkhand, Ranchi
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Anncxure-xix l
Year Namami Gange Sweateh Bharmt Mission ||
2017-18 IZR000PTants - I|
2018-19 316200Plantzs :
2020-2] S0000Plants BlA20Pants
Total J02200P 1 nm . Eii!ﬂflﬁ'ﬂlﬁ
Annexure - - XA
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SAHIBGAN] FOREST DIVISION, SAHIBGAN]

_Quarterly Progress Report

1st Quarter - April, 2020 to June, 2020

No of
Total
SL. No. Activity Frl‘:f;d Plants EKPE?'[ diture Remarls
planted
1 2 3 4 5 6
1 Namami Gange 20Km Nil Nil
Totall 20Km Nil Nil
2nd Quarter - July, 2020 to September, 2020
F Namami Gange 20Km 60000 Nil
Total] 20Km 60000 Nil
3rd Quarter - October, 2020 to December, 2020
3 Namami Gange 20Km Nil 17.5868
Total] 20Km Nil 17.5868
10 2|
for Divisional Forest Officer,
Sahibganj Forest Division,

ESahibganj
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SAHIBGAN] FOREST DIVISION, SAHIBGAN]
Quarterly Progress Report

1st Quarter - April, 2020 to June, 2020
Proposed | Noof Plants Total Remarks
SL. No. Activity Area planted Expenditure
1 2 3 4 5 6
Mil Nil
1 Swatch Bharat 2aKm
; Mission 342 D.P\I"E Nil Nil
Gabion
26Km .
Total| 3420PVC Nil Nil
Gabion
2nd Quarter - July, 2020 to September, 2020
1 Swatch Bharat 26Km 7FHOOO Nil
2 Mission 3420PVC 2420PVC Nil
Gabion |  Gabion
26 Km 78000Plants
Total| 3420PVC 3420PVC Nil
Gahion Gabion
3rd Quarter - October, 2020 to December, 2020
1 Swatch Bharat 26Km Nil 22.86284
Mission J3420PVC "
2
Gabion Nk 6.73647
26Km
Total| 3420PVC Nil 29,65931
Gabion

L

p2 ]

o Divisional Forest Officer,
Sahibganj Forest Division,
Sahibganj
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SAHIBGAN] FOREST DIVISION, SAHIBGAN]
Quarterly Progress Report Campa

1st Quarter - April, 2020 to June, 2020

No of
- Proposed Total
SL. No. Activity Ko Plants Expenditiire Remarks
planted
1 P 3 4 5 6
Silviculture Operation ? :
1
(200Plants/ha) 150ha Nil Nil
Totall 150ha Nil Nil
2nd Quarter - July, 2020 to September, 2020
Silviculture Operation
2 (200Plants /ha) 150ha 30000 6.08592
Total 150ha 30000 6.08592
3rd Quarter - October, 2020 to December, 2020
Silviculture Operation )
3 (200Plants /ha) 150ha Nil 1.78701
Totall 150ha Nil 1.78701

f20” Divisional Forest Officer,
Sahibganj Forest Division,

Sahibganij
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SAHIBGAN] FOREST DIVISION, SAHIBGAN]

Quarterly Progress Report Plan
1st Quarter - April, 2020 to June, 2020
Mo of
o Proposed Total X
SL. No. Activity Raz Plants Bipenditure Remarks
planted
1 2 3 4 5 [i]
i Gumani Nadi Plantation 5K Nil Nl
[3000plants/Km)
Silviculture Operation :
2 Nadi Udgam 50ha Nil il
(200plants /ha)
Bio=diversity Park 8] #5100 UgHT s oy &
3 | Ren-Tady apem ddR ougRr wiE S g &) Nil Nil Nil
wiE =904 B Wi e # o @ 8
Total ;;E Nil Nil
Znd Quarter - July, 2020 to September, 2020
Gumani Nadi Plantation
15000 388210
. (3000plants/Km) i
Silviculture Operation
z Nadi Udgam S50ha 10000 1.92369
(Z00plants/ha)
Bio-diversity Park 27 =500 wgyer Frusw miz &
3 | Fo-frdw s dedr avge e wia o Nil Nil Nil
e T B WU wREE W o vl
SKm
Total 50ha 25000 5.80579
3rd Quarter - October, 2020 to December, 2020
Gumani Nadi Plantation
» (3000plants/Km) sy ) kb
Silviculture Operation
2 Nadi Udgam 50ha Nil 1.04490
(200plants/ha)
Bio-civersity Park B #01 wgnm Frizo oy &
3 fEm-Fy aeEr A Iuge e vl B Nil Nil Nil
T 7O 2 AT FHaE B 9 w8
5Km
Tota
otal 50ha Nil Z2.29190
AL 2 ;
#ec” Divisional Forest Officer,
Sahibgan| Forest Division,

Sahibganj
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Format for Quarterly Progress Report

Compliance to the di
Hon'ble NGT 0.A. No

rections of the Monitoring Committee in the matter of
. 200/2014 (M.C. Mehta Vs Union of India & Ors.) order

dated 18.12.2019, 13.08.2020, 08.02.2021, 23.11.2021 & 22.07.2022.

Department of Agriculture, Animal Husbandry & Co-operative

(Qty Period: April, 2023 to Till Date)

5- |
rﬂu. | Direction issued by Tribunal and the Committee

Compllance report In the direction

I] 1 | Progress on good Irrigation Practices adopted in
. the State to conserve water required in respect of
' | River Ganga.

During Financial year 2023-24 in
Sahibgan] district total 6875
hectare Area has been targeted to
cover in Per Drop More Crop
(PDMC) scheme  with total
assistance of Rs. 854.20 Lakh for
gooed irrigation practices.

2 | Use of treated water from the 5TPs of Sahibganj.

3 | Use of sludge manure from the 5TPs of Sahibganj.

4 Compliance on other various directions of the
committee's 3rd meeting held on 25.04.2022
(MoM No. 112 Dated 13.05.2022) in order to
comply the Hon'ble NGT Court Order related to
River Ganga & Its tributary river Damodar,

Letter has been issued to all District
Agriculture officers to comply the
order passed by the Hon'ble NGT
Court.
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CENTRAL POLLUTION CONTROL BOARD

LiFE G2@

A

T
,__-——5-

-

o (rarETor, & o7 FEAT THENA HEEd, WUE 5T s
{Ministry of Environment. Forest & Clmate Change, Govt. of India) o EFEB
i Prrwran, S
Regional Directorate, Kolkata
Date: 09.06.2023
Office Order
Subject: Joint monitoring of drains discharging directly into river Ganga along with
the performance evaluation of Sewage Treatment Plants (STPs) in
Jharkhand during pre-monsoon, 2023
The following officials from Central Pollution Control Board, Regional Directorate, Kolkata
have been deputed to carry out the joint monitoring of 08 drains, discharging directly nto
river Ganga along with STP monitoring (03 No's) al Rajmahal & Sahibgan) of Jharkhand
during pre-monsoon season of 2023,
Tha monitoring schedule is as follows
Towni Recipiant Mo Monitor
5. Mo mﬂnm IV o O R Latitude Longitude e s
1 H";';_“ Rananai | Ganga 25,0850 878364
: Seap T Raymahal | Ganga :: ::E s
i |
s T 20-21.07.2023 8
1 - Rajmahal Ganga 25 0873 BT E281 Faktm
M Marsial
5 G"F"F“E! !!r‘:"“‘ Sahibganj | Ganga | 252483 B7 6349
5 ME!L‘! I!!ul Sahibgan| | GCarga | 252488 87 8428
1. Team should also carry the moniteringfinspection of the STPs viz. Sahibganj

T

(5 MLD & 7 MLD) and Rajmahal (3.5 MLD), along with the drain monitoring.

Monitoring date (s) may vary if it rans or monsoon armives. Information regarding
overnight rains shall also be collected and mentioned in the cbservation.

Monitoring team shall explore the catchment area of the respective drain and ge! the
detailed information on source(s) of pollution.

g drainicatchment area, the sam

ollected.

The team will also collect the information of interm/in-situ remedial measures
adopled in drains and assess the parformance by collecting samples from upstream
and downstream of the treatment system

The monitoring team should save the monitonng locations (sampling location &

confluance with the river) on site in the Google maps through ngrba erdk@ama:l com.
The compass available in the Android system (handset) shall be calibrated before

saving the locations.

Latitude/longitude may be updated in the report and provided in the degree decimal
format (05 YYYY, YY. XXXX).

_I—.'
= i

LRI ) o TR
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11

12

13

To,

Grab samples of drain shall be collecied followed by preservation as per the APHA
standard method for analysis of the following parameters:

Coler, Temperature, pH, BOD, COD, 1TSS, TDS, Chioride, Sulphate, Phosphate,
Nitrate, Ammonical Nitrogen, Total Coliform, Fecal Coliform, Trace Mutﬂ!_Hm
Metal (Fe, Zn, T. Cr, Co, As, Cu, Mn, Ni, Hg, Pb, Se, V, Cd, Sb) and in case of interim
measures/in-situ Ireatment adopted in drains - Total Nifrogen & Residual Chiorine.

Grab samples (Inlet & outlet) shall be collected from the operational & under
trial STPs for the assessment of pH, colour, BOD, COD. TSS, TDS, Phosphate,
Nitrate, Sulphate. Total Nitrogen, Total Phosphorus, Ammonical Nitrogen, Total
Coliforms, Fecal Coliforms, Qil & Greasa (Outlet) and Free Residual Chorine (in case
of disinfection by chiorination at final outlet), Dissolved Oxygen (final outlet & Aeration
tank) MLSS, MLVSS (Aeration lank).

Groundwater samples should be collected from operational and under trail STP
premises or surroundings of the STP fo assess the impact of STP on groundwater
quality w.rt parameters viz. pH, EC, colour, TSS, TDS, COD, Total Hardness, Total
Alkalinity, Chloride, Fluoride, Calcium, Magnesium, Sodium, Potassium, Nitrate,
Sulphate, trace/heavy metals (As, Ni, Co, Cu, Fe, Cr, Zn & Mn), Total Colforms and
Fecal Coliforms.

All teams shall complete the proposed monitoring as per the schedule. The team
leader shall submit the monitoring report (] in the enclosed format within 5 days after
receiving the sample analysis/test report from the laboratory

Prior to the monitoring the team members may refer the previous monitoring report (s)
and shall ensure filling up of the data gaps.

The expenditure may be booked under the project head NGREA-PIAS subhead

Drains (17.01.01.04).
(M. E’: Biswas)

Regional Director

;‘%fﬂmm officials of :  To comply with the monitoring schedule

With request to make necessary arrangement for
Wfc Laboratory, CPCB- _ receiving the samples for analysis and keep the

Kolkata " |aboratory ready even on holidays on prior intimation
from the teams.

Technical Store, CPCB- . With request to provide GPS, Thermometer,

Kolkata ~ measuring tape for the aforesaid monitoring.

Account Assistant With request to release advances and settlament of

(NGRBA): " TAJDA under PIAS project head.

1T
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Copy to:
With request lo depute a dedicated team to
participate in the joint moniloring of drans &

1. The Mﬂﬂﬂlﬁf E-uﬂ‘l!iﬂi'r.
5TPs at Rajmahal & Sahibgany

JSPCB, Ranchi

With request fo depute a dedicated team to
participale in the monitoring of drains &
STPs.

2 Principal Secretary, UD & HD,
Gowt. of Jharkhand

Dr. A K. Vidyarth, DH WQM-II,

3 CPCB. Delh For kind information, please.

A I
(M. K. Biswas)

T

5T
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nrlll meedi nn 132023 a

itarakhand

Total Ganga Lront own-19, Estimated sewage generation -239.8 MLD (2017-18 estimaie).

Towns having STPe-18, Sewape generation- 2398 MLD, Treatment Capacity-341.2 MLL,
Litlized Capacity-228.6 MLD
3. Towns not having STPs- Gaucher —approx. 1 MLD
4, Talel no of commsgsioned STPz monitored in Gangs [ronl iowns — 33
o Operational STPs— 51 {Complying — 06; Non-Complying = 45) (Hon"ble NOFT normas}
{(Complying = 08; Non-Complying = 43) (MOEF&CC nonmns)
h. Mon-Operational STFs - 02 (0.1 MLLY)

3. Umder copstruclion 5TPs: Mo, of Towns-02: 1 STP of 30 MLD at Delradun {Sewage
geneation] 06, AMLD, Existing STPs07 of 115,13 MLD capacity} and 01 STF of 2.7 MLD ut
Joghimath (Sewame generation 145 MLD, Existing STPs-01 of 1.08 MLD capacity)

6. Disinfaction system instalicd ot 51 STPs -7 5TPs complying and 44 STPs non-complying w.rr
o dizcharge norm for Faecal colifomm (230 MPN/ 100ml).

7. Parl of treated sewage discharged in river Ganga without disinfection from 180 MLD
lagjeetpur STP, Haritwar

§, Orservations wors, Hon'ble NGT nornis dated 30.4.201%:

o Under-capacity 5TPs: Noof STPs-30 (178 9MLD), Complying-3 and Non-complying-
)

o Overcapacity STPs: Mo of STPs-3 (32 MLD), Complying-1 and Non-complying-2

o Weak sewnpe chamcieristics (Inlet BOD < 40 mgf) : 14 5TPs (113.14 MLD)-
Complying-1 and Non-complying- 13

o BOD Removal Efficiency:<50%-07 STPs, 50-70%-06 STPs, 70-900%-13 STPs and
»>00% - 24 STP

o Technology: SER- 21 §TPs (279,19 MLD), ASP- 03 §TP= (37 MLDY), MBEBR/FABR-09
§TPs (16.19 MLD), Bleciro-coagulation-18 §TPa (530 MLD} and SBT-01 S5TP (1.4
ML)

o Environmestal Lab-28 5THFs

g Doline continuows Efffuent Monitoriag System (OCEMS) i2 iestalled a1 18 5TPs

Uttur Pradesh

1, Total Ganga front lown-28, Estimaied sewape generation -1255 2MLID (201718 estimate).

2, Towns having STPs-14, Sewage peacration-approx. 1181.57 MLD Treatent Capacity-1197.9
MLD, Utilized Capacity-1070.9 MLD

3. Towns not having $TPs-14 nos,, Sewrage genemtion <7361 MLD

4, Towl o of commissioned ST monitored in Gaaga fiond towns — 35

8, Operatiomal STPs— 32 (Complylng — 04; Non-Complying — 28) (Hon'ble NOT novms)
(Complying — 08; Non-Complying - 24} (MoEF&UC norms)
. MNon-Opemtional STPs - 03 (10.03 MLID)
Under construction STPs: No. of Towns-7 — 15 STPs (249.94 MLID)

Irisinfection system insialled at 28 STPs - 8 STPs complying and 20 STPs non-complying w.r.f.
to discharge norm for Faeeal enliform (230 MPN/ 100m1),
eervations w.r. b Hon"ble WGT norms dated 30,4 2001%:
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4. Under<capacity 5TPs: Mo of S5T¥s-12 (66206 MLD) Complying-1 and Non-
complying-11
b, Owvercapacity STPs: No of 8TPs-12 (4693 MLD), Complying-2 and Non-complying-
10
v Weak sewnge chameieristics (Inet BOD =< 40 mgfTy: 4 5TPs (38 MLD)- Complying-0
andd Nom-complying- 4 '
d. BOD Removal Efffclency: <5096-05 STPs, SE7086-04 STPs, T0-20%-11 STPs and
=0V 10 5TP
e, Technology: SBR- 5 STPs (201 MLD), ASP- 08 STPs (450.05 MLD), ASP aller BTT/
ASPafter TF -4 (165 MLDY), MBBI/FADR-03 5TPs (135 MLD), WSP — 4 (9.2 ML},
UASE =7 (322 MLD), A20 ~ 1 (10 MLT1), Constructed wetland-01 STPs (0,08 MLI)
and FSTP -01 STF (.04 MLD)
[. Eiwvironmental Lab-27 STPs
g Unling eontinuous Effluent Monitoring System (0CEMS) is installed at 18 S§TPs
Panka STP 30 MLD, Kanpur construction waork is 90- 100% completed-STF nol commizsione:d
Indhastrinl waste mixing in inlet sewage (Jajman, Sajari, Bingawan 8TPs Kanpur)
Sludge is reported hazardous at Jajmau STFs, Kanpar
30 MLD Jajaman, Kanpur reported Chromium in inlel and outlel of STP
Froviston  for reuse of 40 MLD tresled sewsge afler flertiary Lrealmenl in under
consiructionPank: Thermal Power stalion.
Ount of 12 STPs monitored in 04 towns (Ghazinhad, Loni, Muzaffamagr and Sabasaopur) of
Himdon basin, oaly 02 8TPs were fonnd complying 1o prescriced norms. Two 5TPs in
Chazigbad  paneely Bapudbaom ST and Govindpuram STP wers [ound Operaling sevenely
below their desigaed capacity,

. In Weekly Monitoring of Dralns in Kanpur — Unnao Region, following observations were made;

A, 2B drains wrere monitored, out of which, 19 were dischurging in river Ganga (Eanpur-
17, Unnan-02) and 09 in river Pandu (Kanpur)

b.  Industrial discharpe was reeorded in 07 draine which shown Flow as 1 -106.3 MLD,
Colour ns 200-2500 Hazenr, BOD a8 562mg/L. to 1480 mg/L, COD as 2144 mg/L 1o
2798mg/L ond Total Cr as 1.94-30.4mg/L.

¢, [Industrial discharge reaching lo STPs through tapped drains [Budhiya Ghst drin &
Sheetla Bazar drain

In Ghaziahad district, monttoring ofBznihala drain shown pH <2-1.5 {acidic) and hagh irace
melal concentration. Hultimately discharges into River Yamum through Sahibabad dmain.
According to UPPCH, Banthaln dmin is & domestic Drain and theme isno suthorized unit
discharging in this drain. Hewever, monitoring Team reported 4 unauthorized units carrying
oul metal processing realment by uwing acids. Also, animal waste dumping and so0lid waste
deposition was observed along drain,

In Meerut and Ghaztabad district, 5 draing carrying wastewster from industries and discharging
in River Hindon wers monitored. They show high BOD ag 158-460mp/L. and COD s 639-2018
mg/l

CHCB carried out moahering of River Kali-west and river Dhamols which ane tibutaries of
River Hindon.In Mmzaffarnagar distnet, 07 drains were monitored which wene discharging inio
River Kali-Wesl. High valves of BOD as 202 to 2230 mg/L, COD as 520 0 344mg/L and
TS as 7884 me/L. was reconded indicating industrial polhution. Also, Solid waste deposition
in Laddawala, Shamli read, Mansoorpur drsin and cattle waste in Pur Baliyan Village drain,
pulp in Dhandem droin was chserved slong drains
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|8 Also, Sheela drain discharging into river Kali-Wesl shown high BOD-365mg/L, COD-

T02mp/L and Kamdhenu industrial dmin located in Sahamanpus discharging into river Dhamola
recorded BOD as 204 mp/L. and COD a8 545 mgfL.

19. The issues observed in monitoring have been communicated to state boards throagh directions,

Bihar

L

=

[T

letiers and DO letters, However, ao action taken report has beon received yet from UKPCB,
LIFPCH and WHPCB.

. Total Ganga front town-18, Estimated sewage peneration -280.0 MLD (2017-18 estimaic).

Towns baving STPs- 02, Sewsge genemtinnapprox, 732.5 MLD, Treatmenl Capacity-2H3.5
MLD, Uhilized Capecity-62.8 MLD
Towns not having treatment facility — 16, Sewage goneration — 247.5 MLD
Total no of commissioned STPs monitcred in Ganga front lowns = 07
4. Dperatioral STPs— 4 (Complying — 01; Non-Complying — 03 ) {(Hon'ble NG norms)
(Complying — 04; Non-Complying = 00} (MoEF norms)
b, Nop-Operational STPs - 03 (83.5 MLD)
Twa long lime defunet STPs e, 35 MLD Beur Old STP, Patna and 45 MLD Saidpor STP,
Paina mny be delisted.
Under construction STPs No. of Towns- 10 No, - 11 5TPs (266.5 MLD).
(Mservations wort Hon ble MOT morms dated M04.2019:
a  Under-capacity STPs: No of STPs- 04 (200 MLD), Complying-1 und Non-complying-
3
Owercapacity STPs: Mo of STFs- 00 STPs
Wenk sewage chumctoristics (Inlet BOD < 40 mg/): 4 STPs (200 MLD)- Camplytng-
1 and Mon-<complying- 3
BOD Removal Efficiency: 30-T0%-01 and STFs, T-20%-03 5TFs
Technology: SBR- 5 STPs {203.5 MLIY) and ASP- (2 5TPs (80 MLD
Ervironmenial Lab- 05 STPs

Online continuous Efffuent Moniloring System (OCEMS) is installed at one STP

m s

Jhackhand

L
r .S

3.
4.

Total Ganga front town-02, Estimated sewage generation -120MLD (2017-18 estimate).
Towns having §TPs - 02, Sewape penerlion —~ 12 MLD, Treatmen! Capacity = 15.5 MLD,
Ltilized capacity - 7.2 MLD
Towns nod having 5THs - 00
Total ms of commissioned 5TPs monitored in Ganga front iowns = (03
w.  Opemtional STPs- 3 (Complying ~ 01 Non-Complying — 02)(Hon'ble NGT narme)
b, (Complying - 03; Nop-Complying — 00 (MoEF noms)
All 03 STFs are under-uliloeed e, approximalely only 46.4% utilization
s 7 MLD Sahibganj- Designed based on 2035 population projection.
» 5 MLD Sahibgang- Designed based on 2029 population projection,
¢ 3.5 MLD Rajmahal STF.
Observations w.or.t. Hon'ble NGT norms dated 30,4, 2019:;
a. Under-capacity STPx Mo of 5TPs- 3 {155 MLIY), Complying-1 and NMoo-complying-
2
b.  Owvercapacity STPs: Mo of 3TPs-
e, Weak sewaps characteristics (Tnbket BOD < 40 mg/T): 1 5TPs (3 MLDY, Complying-0
and Non-complying- 1
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d. BOD Removsl Efficiency: 50-70%-01 ST, 70-005%-015TPs and >90%.- 0] STP

¢. Technology: SBR- 03 STPs (15,5 MLIY),

f. Envimonmental Lab- G35TFs

#. Online continuous Efffuent Mositoring System (OCEMS) is installed ai 01 STP-
Rajmahal,

Wesl Bengal

| 8
2.

Total Ganga front town - 45, Estimaled sewage generation — 1571.58MLD {201 7-18 estimuale).
Towns having STPa- 28, Sewage genemtion-approx. MLD, Trealmeni Capacity- 6T6.0MLD,
Ulilized Capeciny-283.0 MLD
Towns not having treatmenl facility - 17, Sewage pragmiion - 35583 MLD
Total no of commissioned STPs monitored in Ganga front towns =41
& Operational — 28 (Complying — 03; Nos-Complving - 233 (Hon ble NGT norms)
b (Complying — 10k Noa-Complying — 18} (MoEF norms)
€. MNon-Operational — 13 (253.1 MLD) out of which 7 anc under rejuvenation
Mos: of the non-operational STPs are defanct since a long time
Immediale sieps equired for slopping e discharge of unlrealed sewage and aliernaiive
treatment armangements for defunct and under constructionfunder-rejuvenation STPs
Under construction STPs: No. of Towns-5 No. - 035 STPs
Disinfection system installed 01 15 STPs - 10 STPs complying and 15 STP: non-compiying
wer. L to discharge nomm for Faecal coliform (230 MPN/ 100ml}.
Obscrentions wor.r, Hon'ble NGT norms dated 3042019,
. Under-capacidy STPs: Mo of 5TPs- 15 (2264 MIDY Complying-2 and Nop-
complying-13
b. Owercapacity 5TPs: No of STPs- 2 (21 MLD), Complying-0 and Nen-cumplying-02
¢. Weak sewuge charscteristics (Infet BOD < 40 mgf) 17 STPs (2574 MLD)-
Complying-1 and Non-complying- 16
d, BOD Remownl Efficicncy: <50%-09 STPs, 50-70%-07 STPs, 70-9%0%-08 5TPs and
=0¥%- 03 STP
e, Technology: SBR- 5 §TPs (37.7 MLD), ASP- 08 5TPs {271.56 MLI), W5P - 22
{197.61 MLD), FBAS -2 (41 MLD) and TF— 4 {108.1)
[ Esvironmental Lab- 16 5TPs
g Online continwous Efluent Monitoring System (OCEMS) i not installed at any TP
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Sewage Management in Ganga Front Towns

A iy
&

———

L H

24'™ March 2023
4:00 PM

Water OQuality Management Division-T1
Centeal Pollation Control Board, Delhi
(Imspection caorried vul vpto July-September 2022)

v Status of Sewage Trestment Plants (STPs)

w St of STPs in Gangn fromt town
¥ Koy izswed - Siate wise

= Performance assessment

= Perfonnance of disinfection systems

* Common ssoes & remedinl messunes

¥ Drains carrying high pollution load
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1)
[a=B4c)
2N L I LB L 2 z
13553 | wagR | 3% L E] it i I i L] i L T A ) A inod |
R | e 7 a5 4 1 1 | & i 1 min | kA 5| B3 |
g FF 3 155 1 1 2 | & 155 A o Qo
Bris L agje | 8] §76.4 e L._E._..JH o (e T IR T -
| 35565 | Aafaid | 1w 581 FE] 5 103 i atgraA_ | MEELE | 33 BE7
L% Sttt based] on Mot & (O nosftcation dates 13,13 2087 luh+ufuum!n|'dud-udmm.mﬂwmrﬂmhmde? arder

JM!HH'MJHW ql'-l'l-lm-‘ﬂ!ﬁ:rﬂln-'.r FE- 0, FCAD = G, - Stbuggpel SO0 ihng¥ FU < 200 LPRAIO0 ww. T < gl
picl T% )L i 0 il: o aarlaree info pesy el Girel

—— e —

* IHtarnkhand 5TPs dota pertain to April-lune, 3022, only § 5TPs were manitored dusing July-September 2022

# MMBDDMW!} {SI}H 2L {iﬂ—?ﬂﬂ I‘? '?EI-'J[H"E 3l5 ?ﬂﬂ'ﬁ 35

* Owver copacity operation - |7 STPs (Designed 5 [9MLD /Liilized 673MLD)

* LUnder eapacity operation - 64 5TPs (Designed 1242.95 MLD Miilized 607.38 MLD)
* Mon availability of digjulection sysiem — 37 STPg

* Under construction/under irigl $TPs - 34 (616 MLD)

* Weak Sewage chamcteristics at inket (BOD < 40mp/1)- 40 STPs

* Moen operational STPs - 21 (capacity — 346.7 MLD)

* Towng pot having STPs - 47

EJ:HIE&JEEE

Review mesiing bekl on 26,00 2077 — Reminder iszoed for ATR through email dated 26,05 2022, rephy from
JUNDEC received= 257 HiE22

*  Monitoring stetis of Jan-harch, 22 enf 10 state governments — Reply received from UPIN (Rural) and JULDCD
{24.06. 2022, 06072022 and |8.07 2022)

Monitoring status of Apeil-Tane, X2 sent to stite governments — Reply received from UKPCH, UKPIN and
JUNDCO (18.11.2033)

Compliance sinbus of Jan-March, 22 communicaied b Chicf Sccretarics of 5 Canga states { 10,08, 2022)
Complisnce stagus of July-September, 22 comovinicated 1o state agencies vide DO letter { 1003.2023)
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¥ Eatimated Sewape generation — 12 MLD from 02 towns
¥ Commissioned STPs = 03 (02 towns) capacity 15.5 MLD
* 25TP- Sahibganj, | STP - Rajmahal {capacity — 15.5 MLD)
¥ Operational - 03, capacity- 15.5 MLD
* Utilized - 7.2 MLD (46.4%)
¢ Complisnee Statag
* NGT norms: Complying = | and Non-Complving - 2
* MoEF&CC norms . Complying — 3 and Non-Complying — 0
¥ OCEMS installed st 01 $TP — 5 MLD STP Talbanna Sahibganj
¥ Under utilized 3 5TPs — Installed-15.5 MLD, wtilized <7.17 MLD
=  TMLD Channm 5TP and 5 MLD Talbanna STF, Sahibganj 5
= 3.5 MLD Rajmahal STP .

Ratnge of GO0 el afficiency [Saga] | Ousesll eomphing | Dvarmll non-eamplying """""""“m -
5""'l"'""""""' BODEO0TSSNC | oparatin
v Hon'ula | el
= 70 0-80 w50 | Hon'ilo BIC| Hon'hle |MGEFECC MGT MSEFRCT
(RGTnoama fesens (NG Rorms)  nosma [T
TR
1 | S8R {3 il | 1 i 3 3 L3 071 e L]
iota 3 1 1 1 1 3 2 o a1 -
Vel siwo e
= el e g |BOD<sOvT] rec e B Gl The O dperatisndd 417
= MarmeTak dhes i e o suribe of ST nacsing wiedk iesage M
- Ceren cadkosn Weds o @l 307 ded complying el Snnbin NOT sores
i iiedenlow indieales: atigas) oo ST 8 ren-complyleg wock, Hohle MG sonre ™
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25-04-2023

Nea- M- Nan-
Comphfing Hon-romiphying | Mar-eo
Comglying | comglying comphing | commphding it woek. FC (231 u:ﬁ"“ﬂ
State wry 800 | werl BOD wrt 800 | wrb BOD ﬁm nu;um . m:u.,,ipu
[<10mpit] | Fange (10-20 ( Range (20-30 | Earge (> E::Mnu mul" " 0L "
L) mgt) | Wmg)
Uternkhand | 31 10 o o 07 oL i
Utiar Pradesh | 12 1 o3 as o4 e o
aihar 01 s oo 00 04 80 -
Iharkband o 00 oo uo o n n
Whist Bengsl 16 00 05 o1 ff o i
Katal fifa 26 1o 13 Fa) o3 &
ay

¥ OCEMS installed of onky |8 STPs (05 connected with CPCRITPDS server)
Reilear & JManrkhand

v | OCEMS insialled in each siate {ne connectivity)
Woest Bengal
¥ W DCEMS imstalled im any 5TR

* CPCB issued direction daed 10082020 w 148 STP operatrs (commissioned and wisder construction)
regarding installation of OCEMS for flow, pH, BOD, COD, T88, Ammendcal MNitrogen and Nitrate Nifrogen
Lttarakhand
¥ OCEMS installed at only 18 5TPs (13 $TPs connected with CPCRITIDS server)
#erver)
Utiar Pradesh

12
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Comphying Camplying Ceenphying il
Mot | “peac | b | e | M e

Uiiesnbaarsd 53 B e T 7 4] | & X
Ui Prdesh = o 5 ) i i 24
Aiharr ] 5 % | . . 1 1. 4
Ihatkhas 3 3 3 2 . 1
Whest Benggal i 15 15 - - . . I
Talal 119 i ] g 17 D 4 1 e

o Compiance ot per Mon'ble NIGT nonir
* Dt gl 103 por-romplylng STP

&.No. State Mo, of 5T Mo, of 5TP | Complying (<730 | N
RCMeasured | RCDetected | MPN/10OmI) | {230 MPN/mI)

1 Uttarakhand 25 3 4 19

) F 4 Uttar Pradesh 13 12 a ]
3 Bihar 3 3 3 0
4 | Jharkhand 3 3 2 1
5 \West Bengal 13 11 3 &
Total 57 | 52 16 36

13
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Replies received

plaris installed nSanga

a0

3 Statas of sewage treafment

tvwna of Flue Ganga Saies during
Aprillune, 2022 wid letter deted

front

Froject Director [Techmcall, FUIDED vide letier dated 15.12.2022 subnitied that
ETPs foumd Hon-compliing 1o Tatal Niteegan (TH.} are designad au prr MoEF
guldalings. Alc, TN, b el within the prescribad Bmits 2 per OCEMS data.

Ganga stabss during Juby-
10,13/ 2023

4| Stamus oF Sevwage rrealme
phants nstalled In Ganga front
kevens b (i Secratarias of Tue |

Sep 2002 vide DO letter dated "

UEFIN Ervenrded the stabus submitied by CPCH bo SPVEG, LK vide betler dabed
15.0.2003;

Status of non-operational STR-0.TS KLD, &nup Negl School, Rudap ayas:
Rehabilitation Proposal has bann fonsarded bo RAOG.
UEPCE and MABL lab carries cut regular agnslysls of influent and effluent of 5TP.

« LEPIN bevies penally to non-carmplying STRs

CCERES b instalied at B STPs and they sre conmplying.
CPCH caries oul grab sampding ard dairing Uit from UE to labs n CPOD, the

guality of sample vy detarkoro b=

5) Letber i MoEFRLE dated ¥5.11 2023 regarding [Mluart Dichargs standards/marms forem from tha ST a4 notified by
the MeEFRET vis-g-ie tha dvoctionsforder dated 20.4 3019 passed by Hor'ble NGT and status of tsareaf,

B Overall compliane for BOD
Comglying T
Treated ma of-
_— inlet BOD £ | Inket BOD | Inket BOD 5:: :‘:LP"“:‘“ wwage | Treated complying
10rmgfl | 1720 mgfl | 71-40mgd] wetBOD | sewage Treated
i [<itmgl) | Wt BOD Sewage war.t
{<10mg/l] | BOD
. {>10mg /1)
Uitarakhand o7 a3 04 14 12 31 19
12 19
Littar Pradesh 01 - i) 04 1
Bihar _m 02 01 4 04 04 oo
Tharkhand - 01 - o1 ol 03 oo
| \West Bengal 5 06 06 17 12 | 16 1
Total 14 12 14 40 30 66 49

Cornaliance 58 g Hen'hla HET narm

21
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1. Gangetrl ol i g 1. Patna
2. Badrinath ol m“'m“"""m"“ i. Bhagaipar
3. Untarkashi {Budsot} SaThMukimsivesr - Hapar 5 Munger
K R 4. Anoopshehar - Bulandshahar 4. Chhapra
%, Chamol-Gapeshwar 5, Batwela - Badeun 5. Danspar
6. Nandgemyag 6, Naron - Bulandshahar 6. Hajipur
1. Karappravag 1. Farrulhabed - Farrukhabad 7. Buar
3. Gauchar R I - R & lamalpar
g, Rudraprayag 5. ithoor - Kanput 3. Begusaral
10, Srinagar 153 Sonwy iy Unows 10, Barh
11. Eirtinagar iRl 11. Mokarmeh
12. Devpravag 12, Proyageaj {Alshabad) 12, Sultsrgany
13, Tapavu ﬁ‘ s 13. Fatuha
14, Wuni-ki-Reth i Miraspur 14, Bokhtiyarpur
15. Rishikssh 4 m':"'”‘”"a 16 Barahiya
16. Haridwar rpsdbons er 16. Somepur
17. Detwadu Mo Fuaraga ' Ml-‘::.m| 17, ¥ahelgaan
Froed Towm - :
18, pew Toha ol 15 et 18, Barmunl
’ . Gharipor
L 21 Bailia 4

o R o S

16. Hooghly Chinsurah

e 17, Chandannagore MC
; 15, Ehatpara
1 Jagaplairgan) oo Shadreswar
4, Murshidabad Hll Garulla
5, Berhampore %, St
3‘ Mabadwip ity SR
I:. Gayeshgar 23, Barmackpore
9.  Santhpur A, Seramipans
10, Chakdah 25. Thagarh

) 6. Rishia
2 B‘-mhll 27. Cormagar
12, ria ;
1%, Kanchrapara 23 Fhardah
£4. Halisshar g "m"‘"“'
15, Malhat k R——

1 1L e e

WEST BENGAL

3L
i F 3
33.

dERE

BEE

LEtarparakntrung
By

Baranagar
Hewrah MC
Kolkata MC
Uiuberia
Maheshiaiy
Ensdige: Posilge
Biamond Harbour
Haldls

23
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List of Complying 5TPs |wect. MofFROC norms did 13.30.2017) = tharkhand

. W Masa o STRICITP  (Gwsgs Frost Fowe)

1 et £2% WADH T T
A T kil
| Ehmrn Elsokar Ko |

List of Complying STPs fw.rt. MoEFRCE norms did 13,10, 201 7) - West Bengal
= amm I Dein of Carrplitesct witt.
5 M. Bl of STPECETPY LHHH‘I‘H'-M'I Fantie T II : [RdLE] e reining m“ﬁiﬂ
Taash it argad [ as TR TTE A T R
Kanchppas | W Rergal i [¥E] T F o ﬁ- 1
Maht Poryt el ASF 1386 1208200 Comphing
&_ i gl A 3 16,18 2007 Tk
Wieat fangal THE & .08 a7 Crambane
Frandapen | e Rangal T SR | S AL R
T Wt g et ) ) TRTRTTT Tomnghnrg
[T T g T—— e CF] T Cimig
Pl tiskadwe Wasl o MR . LENL D TP
by MEE 1 n
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Ligt of Comphying STPs (wiil Hon'ble NGT norms did 30,4, 2019 -Rihar

e
ol Kl s e, [ | ST
o ey P ) -
T | Sautow 50 WALIR 57 £ S 5 TLBER0E Tarvhing
List of Complring STPS (wit. Hon'ble NGT norms did 30.4.2019)-harkhand
Bie | e e | S et T ——— ”*:_‘;"“‘1:.-:% MALERE VL
e
1| Cloaim Kabsiital Ehap | Sehulgas) 8K B T T ¥ Comphyrg |

39
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o Lmﬂmmhﬂ:ﬁﬂﬁsiwm Honble HGTnu*msEE!—ﬂﬂ 019] - llﬁ‘u—m_ i
e, Mo o8 T PR g P Towm il Tl tu-dup-m m [ Wanterpiiey |
1 “Mapuakat[13 0] Laralad Thirk b £ a s WiLam: | . E ll‘-i‘
i Hewmarge s
7 Talbrrnr kg Tk buarst T ) FTTETEY Th .
- . g
.
Lst of NoR-complying STPS IW.r.t. Hon bie NGT norms dtd 30.4.2019) —West ﬁ_ [
5 R Pasirvel o S [PRTETFY Garge From] [y :.'I-ﬂlflll Capcky D ol Pl g W Carapling pereTa ey
. L B
: Timgaih [W] Ragaits r A AENG R, E, B, ToM, bl
1 Baniun, JAMLD S WiF M LY F P, T, GO0, 0%l P
5 Awuberia TP B i L K] U0 BOU & I
" Lt ETF ol war i WL 30 00, TH5, FE
E it inrmar iTF Shmderile e o & de0d Ey b, B0, T, Ted B FC
& Tsdyubatl $TF lbiptah L [ LR 3323 FC
T Furaiui TP Farihatl Lo 4 iz magm e
] 1l ik, L& RO Halduii ‘v 11 DR T
n Tonage (Midup] Conigid WP a DT Y DX, D0, T3, H
1] W afusl 50 Pkl -l i AP (TR Wi W 0 L0, TR TN
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Nan - Commissioned STPs in Ganga front towns

Total 34 5TPs

* Uttarakhand-2

* Uttar Pradesh-15
* Bihar-12

* West Bengal-5

List of Under-corstruction STP:
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Letter No.: JUIDCOZYN [T#S&RM&H- 16071 Part-YIIT/20) !"3?'
Giovt, of Jharkhand
Urban Development & Housing Department

From,

Vinay Kamar Choubey (I1AS)

Secretary, UD&HD,

4th Floor, Project Building, Dhurwa, Ranchi-834004
Tao,

Shri ALK, Vidyarthi,

Additional Director & L'e WOM - 11,

Central Pollution Control Board

Parivesh Bhawan, East Arjun Nagar

MNew Delhi-110032 y
Han:hl.’[)nle_-..‘.l_.?.ﬁ_ﬂ._ "‘1? 0l0

Suh: Regarding Environmental Compensation for Drains in compliance of Hon'ble
NGT Order dated [2.12.2019 in the motter OA Mo, 20002014 of M.C. Melta Vs
Union of India & Crs.

Ref: CPCB letter no. 190 153NGT/WOM-IVCPCB/2019-20 dated 17.03,2020,
UD&HD letter no. 559 dated 15,02.2020

sir,

With reference to the above subject and letter under reference, it is to bring to your
kind attention that all the directions issued by Hon'ble NGT in the matier OA Mo, 20002014
of M.C. Mehta Vs Unlon of India & Ors. order dated 07.08.2019 {uploaded on 22.08.2019)
and order dated 12122019 (uploaded on 18.12.2019) has been complied with by the
Jharkhand State on proactive basis,

It is for your kind submission that, the 4 nos. of drains i.e. Mahajantoli, Neel Kothi,
Kasim Bazar and Ferry Ghat, which are considered as untapped at Rajmahal are actually the
monsoon drains in which during non-monsoon season only minimal flow can be seen and
hence may be considered under Dry/Stagnant drains category.

Whereas, the information required by the CPCB vide letter dated 17.03.2020,
regarding  interim measures adopted, work order issued, analysis report of the drain, date of
start of nterim measure, Now of dmins and the Mow considered for Interim measures are
hereby enclased with this letter for your Kind consideration and records,

It is also for your kind information that, as a long-term solution to stop the
discharge of unireated sewage into the River Ganga, the work of Rajmahal Municipal
Sewage Scheme under which a 3.5 MLD capacity of Sewage Treatment Plant and sewerage

network at Rajmahal town is under progress and till date around 65% physical progress has
been achieved.
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Therefore, considering our proactive approach in compliance of all the directions
issued by Hon'ble NGT Court well within the timeling, it is requested to kindly reconsider
the Environmental Compensation calculated for the State of Jharkhand and waive off the
same.

Enclosare: AJA
Yours faithfully,

A v
DG

(Vinay Kumar Choubey)
Secrelary
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Details regarding interim measure adopted at Mahajantoli, Neel Kothi, kasim
Bazar and Ferry Ghat drains at Rajmahal.

Sr. | Information required by Action taken by UD&HD
No. | CPCB

1 | Demils of the interim remediation | In compliance of Hon"ble NGT court

measure taken at Mahajantoli, directions dated 07.08.201%, for the 4 scparate
Meal Kothi, Kasim Bazar and in-situ interim remediation measure ai
ferry Ghat drains Mahajantoli, Meel Kothi, Kasim Bazar and

Ferry Ghat drains ot Rajmahal have been made
under which following treatment mechanism is
adopted:

l. Screening Armngement: Screening
arrangements have been instulled at the
entry point of the sedimentation tank to
stop the flow of floating solid into the
sedimentation tank and ultimately into the
river.

2. Sedimentation tunk: Brick walled
Sedimentation lank have been constructed
at drains and the sewage through draing
after passing throngh screens enters into the
sedimentation tank, where sewage pets
detnined for the time of minimum & hours,
and dosing of limefalum iz done at the
sedimentation tank for flocculation,

3. Treatment tank: After the detention period
the sewage [fom sedimentation tank Mow to
the treatment tank through gravity where
chlorination is being done through

bleaching powder.

After chlorination, the treated flow gets
ultimately discharged into the river,

e ‘IIiI."u;lrk Cirder izsued #  The work order for Reymahal Mur‘tir.lpnl
Sewerage System scheme has been issued
o M/s Annu Infra Construct India Pyt Lid.
on dated 02.07.2018, under which
provision of constrection of 3.5 MLL
capacity of Sewage Treatment Plant of
SBR Technology, laying of underground
spwerage network of 3421 km and Nallzh
restoration work and channelization of
drains to the STPs have been already made

s Under the current scope of the existing
Exccuting Agency, the construction of
interim measure has been done by the

Agency under the supervision of JUIDCO.
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s JUIDCO is currently mamtaining the
interin remediation measune with the
support of Rajmahal Nagar Panchayat,

is  The wok order is enclosed at Annexure-1,

i Analysis repart of the drain before | The analysis repoet of the Mahajan toli drain,
and after interim messure from the common point of Neel Kothi & fery
ghat drain before it get separated into two
drains and Kasim Bazar drain is enclosed at
Anpnexure -2,
4 Date of start of interim measare

The construction of interim measure at drains
under the current scope of work of the
exccuting agency appointed for Rajmahal
Sewerage scheme had started at the mid of
September 2019 and the same have been
completed by the end of October 2019,

Flow af the drains and the flow of the drains considered for inlerim measures

s, Hﬂ;—-mﬂ;-;fﬁrﬁh TR :ﬁ.p;r::. Now of drains Approx. flow considered
e for interim measure
I Mahajanioli drain 0.78 MLD 080 MLID
2 Neel Kothi drain 0.59 MLD 0.60 MLD
3 Kasim Bazar drain | 0.5 MLD  lesoMLD
14 | Ferry Ghat Drain 0,71 MLD 0.70 MLD
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|HH.|'-!IEI-'MHT,I URBAN INFRASTRUCTURE DEVELOPMENT COMPANY LIMITED
[Gast. of Jlarkhaid Undertaliling)
Irifloor, FrapyilSsdan, Kubchery Koo, Ranchi-B34001, tharkhand.

e-minll bil-fnjdoalimited @y nsail.cons: pduinldco@email.oom JH?D-E
CIN: DASZO0IZ0 1 ASHUUO LTS, v Mo +91-051- 2225878 L\,J

Letter No.t JUIDCO /A MATIAL/RFD /1174217 19812 Date: 02.07.2018
Work Order
To, k)
M /s Anun Infra Construct Indla Pvt Lid R
[ |V with M/ Vinad Mutha-Moble Construction Co JV) Lge

B-7/5077, Vasant Kunj Ty
Woew Dalhl-110070 W1}
Emall: Infofanuiniracom / aicpi@gmall.com (o,

L]

Sal: L Desipn and bulld one Sewapge Treatment Plant of installed piruﬁiﬂty 3.5 MLD
and all appurtenant structures and allied works; |

. Survey, review the designs, redesign where ma.ﬁa&,_'nn;i bulld new
underground sewerage network of about 3421 km length including survey, design,
butld, operation of 04 nos. pumplng stations (one main pumping station and three

Intermediate pumplog statlons) and all appurtenant ltru:il_lm and allled works;
rd o, |

i For eperation & malntenance of (he mmﬂﬂq'wm of sewape treatment
plant, sewerapge network and pmllplni..ﬂnﬁuus_ for a peciod of 10 years In Rajmahal
town, District Sahlibgan}, State n[lhnrkhand,lnﬂn. f

Refi Contractnns 283 - (JUIDCO), dated 02.07.2018 In respect of aforementioned work
at Rajmahal, fharkhand. A AL

With reference te above, we are plaased to place this Work Order for the project cited above
whase contract amount is Re. 52,97,09.224/- (Rupees Filty Two Crores Ninety Seven Lakhs Nine
Thosusand Two Hundred Twanty: Four) only, which has been duly approved by the competent
autharity, an term listed hl!!r.]m ¢

‘1. The npﬁl'f::_ld rate ts Lnclusive of all taxes, GST, royalty, labour cess as per applicable laws.

X & Ely

‘?uﬁ":!nh‘l open asite offica within 15 days from the date of Contract and the address of the

&
ﬁ-;‘allt;u diflce needs to be communicated by you to JUDECO Ltch Ranchi,

8. You shall deploy technical manpower and sother staff In time as mentioned in Bid
Documant and the list of deployed staff be submitted te |[IDGD Lid. Banchi,

4. Mobilization advance will be paid on request as per the terms montioned In the bid
document.

5. The work will be supervised and monitored by JUIDCO Lid,

6. Payment for the work will be made by JUIDCO Ltd, Ranchi as per terms aed payment
schedule given in the Bid Document. The /A bils have 1o be submited by the pperator
(Le. yourself) to Profect-ln-charge (Le. Engineer-in-Chargejof the wark

i
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7. The total completion time for the exscution work is 21 months from the dabe of Contract
which will be followed by 10(ten) years perlod of Operation & Maintenance [D&M). After
completton of O&M perfod the whole project will be handed over o the concerned
ULE/JUIDCO Lad. and the same with be informed to you by the Employer.

8. The work will be carried out as per proposal fspecifications as mentioned in the tonder
document and elarified |n pre-bld meeting by Deparimental Tender Commibies,
Progressive work has to be ascertained az per Bild Dacument.

3. The work is to be completed as per the approved terms, conditlos and specifications. Al
the works has to the executed as per department specification, CPHEEO manual and
relevant 15 codes, T

',:....H :

%
10. All the necessary designs and drawings which are in the scope of operator are to be
approved as per site conditions before execution of the work by mmtfﬁ;—na-:u The
design and drawing has to be submitted by the Operator to JUIDCO Ltd, The design and
drawing will be checked by the concerned olfcials and will be finally approved by jUIDCO
iy i
ph
1. The Bid Documant, Proceedings of pre-bid meetings and all {other- related tender
documents shall be the part ofthe Contract. S

12, Quality of work has to be ensured by the Operatar. .

13, Within 15 days from Issue of Work Order, the Operator shall submit a component wise
wark execution plan and the same will be approved by [UIDCO Ltd,

14. The expendifure should be restricted 1o the Contract vzlue and In case any deviation Is
expected, the same should be broaght vo e nmhu‘fpl‘lhe ipdersigned UIDCO Lid,

Please ochnowledge recelpt of this order with'_rpur confirmatkon of its acceptance and the
additional copy encloged may be retirned with ol signature in taken of your acceptanca,

Enclosure: As stated above, %
: : Yours falthhally,

i ™ Ok
'- xSy T

Project Director (Technical)
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Water Test Report of Mahajan Toli Drain at Raimahal Nagar Panchayat

1. | Name of Drain Mahajan Toli Drain

2. | Flow in MLD{approx} | 0.78 MLD N

3. | Volume of Sample Taken 1000 ml

| 4. | Date of sampling 23.11.2019

5. | No. of sample taken 1, sealed in plastic bottle

6. | Date of Testing 24-11-2019 _ )

7. | Laboratory Address In house laboratory at 7 MLD 5TP at

Sahibgan;
Test Result
sl Parameter - Sample 1 Method Permissible Limit
N (lnland Surface
s Atiniet | AtOutlet s Hte ey
A ¥ Standards
Paoint Point 2490:1574)
1. | Temperature 197 | 196 | Is3025(P9) | -
{°c) -
Z. pH Value 7.64 7.68 153025 (P-11) 5.5-9.0
3, COD (mgfl) 312 175 IS 3025 (P-58) 250
4. | BOD(mg/) 98 26.4 153025 (P-44) | 30
5, | Total Dissolved 812 768 | 153025 (P-16) 2100
Solid (mg/l)

Al pumrrieten; are within the Permissible Limit rtrrrnnﬁ'jr'.u;jﬁce Waters Indion Standards

2490:1974)

e wdh

(LAB CHEMIST)

(e 7

(PLANT INCHARGE)

\Fﬂ'ﬁ"‘

o ¥

(UIDCO Ltd.)
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Water Test Report of Neel kothi & Ferry Gaht Drains at Rajmahal Nagar

Panchayat
1. | Name of Drain Neel kothi & Ferry Ghat Drains
2. |FlowinMLD(apprax) ~ |130MWD
3. | Volume of Sample Taken 1000 ml
4. | Date of sampling 23.11.2019
5. | No. of sample taken 1, sealed in plastic bottle
6. | Date of Testing 24-11-2019
7. | Laboratory Address In house laboratory at 7 MLD 5TP at
> — |5ahibganj
Test Result
Sl | Parameter Sample 1 Method | Permissible |
No ) Nama Limnikt (Tniand
: g Surfoce Waters
At Inlet Point At fJ#_.ll:Jct ineion Standerds
Point 2490:1974)
1. | Temperature 19.8 19.5 I5 3025 (P-9) -
i lec) ) ) —
2. pH Value 7.17 7.20 IS 3025 (P-11) 5.5-9.0
3. | cop(mgM) | 388 | 166  |153025 (P-58 250
4. | BOD(mgll) | R4 226  |153025 (P-44 0|
5. | Total Dissclved a80 749 153025 (P-16) 2100
o Solid (mg/1) e I PR |
- Al pﬂr&merers. are within the Permissible Limit flnlundjurfuce Waters indion Stondards
2490;1974)
PQ»,* N{Q’“ (o k74 "
AL i
(LAB CHEMIST) (PLANT INCHARGE) JUIDCO Ltd.)
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Water Test Report of Kasimbazar Drain at Rajmahal NagarPanchayat

1. | Mameof Drain - Kasimbazar Drain
2. | Flow in MLD{approx) 0.55 MLD
3. | Volume of Sample Taken (1000ml
4, | Date of sampling 23.11.2019 -
5. | Mo. of sample taken 1, sealed in plastic bottle |
6. | Date of Testing |24-mn2019
7. | Laboratory Address In house laboratory at 7 MLD STP at
Sahibgan; e ———
Test Result
- Parameter S?rnple 1  Method | Permissible |
MNo X Mame v
At Inlet Point | At Outlet 5“':",: o ::f“”
Point Standards
2450:1974)
1, Temperature 19.5 19.2 IS 3025 {P-9) -
{=c)
. pH Value 7.41 7.47 IS 3025 (P-11) 5590
g cob(mg/y | 380 | 173 |1S3025(P-58)| 250
4, BOD wimg/l) 168 29.1 IS 3025 (P-44) 30
- 5. Total Dissolved 996 747 1S 3025 (P-16) 2100
Solid (mg/1) 3 |
*Al porameters are within the Permissible Limit {Infand Surfoce Waters indign Stondards
2490:1574)
s M:Q W o Ve
(LAB CHEMIST) (PLANT INCHARGE) {JUIDCO Ltd )
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Water Test Report of Mahajan Toli Drain at Rajmahal Magar Panchayat

LJ

1, | Name of Drain Mahajan Toli Drain
2. | Flow in MLD({approx) | 0.78 MLD )
3. | Volume of Sample Taken 1000 ml
4. | Date of sampling 14.12.2019
5. | No. of sample taken 1, sealed in plastic bottle
6. | Date of Testing 15-12-2019
7. | Laboratory Address in house laboratory at 5 MLD STP at
sahibganj
Test Result
sl. Parameter Sample 1 Method Permissible
= Atlnlet Point | At Outlet b 5;}“‘;:::':1:::"
T i Indian Standards
Point 2490:1974)
1. | Temperature 19.5 19.3 IS 3025 (P-9) &
|=c) . e
2, pH Value 7.82 7.69 IS 3025 (P-11) 5.5-9.0
3. CoD (mg/l) 342 164 IS 3025 (P-58) 250
4, BOD (mg/l} 130 281 153025 (P-44) 30
5. | Total Dissolved 1230 1150 | 1S 3025 (P-16) 2100
Solid (mg/l)
*All parameters are within the Permissibde Limit (Infand Surfoce Waters Indian Standards
2490:1974)
Fries pd ok o
(LAB CHEMIST) (PLANT INCHARGE) (JUIDCO Ltd.)
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Water Test Report of Neel kothi & Ferry Ghat Drains at Rajmahal Nagar

Panchayat
1. |NameofDrain  |Neel kothi & Ferry Ghat Drains |
2. | Flow in MLD(approx) 1.30 MLD .
3. | Volume of Sample Taken 1000 m|
4, [ Date of sampling 14.12.2019 ]
__5.|MNo.ofsampletaken | 1, sealed in plasticbottle
__ b. | Date of Testing 15-12-2019 o
7. | Laboratory Address In house laboratory at 5 MLD 5TP at
e 4 |sohibgen] P —
Test Result
sl Parameter | Sample 1 Method Permissible Limit
No s e e e Name (Intand Surface
: Al Inlet AL Dutlet Waters indion
Point Point Stondards
| USR——— | U [ | S——— | 2450a574] | .
. Temperature 20.4 20.1 |5 3025 (P-9) -
[+c)
2. pH Value 7.11 7.15 S 3025 (P- 5.5-9.0
PO - 1)
3, coo (mg/) a75 178 |5 3025 (P- 250
] 1 =58
4, BOD {mg/1) 96 29.6 15 3025 (P- a0
44)
5. | Total Dissclved | 974 | 833 | 153025 (P- 7100
salid (mg/l) - 16) =
*All porameters are within the Permissible Limit (iniand Surface Waters indion Standards
2490:1974)
Py TMCQ‘“ (o e | —
{LAB CHEMIST) (PLANT INCHARGE) (JUIDCO Ltd.)
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Water Test Report of Kasim bazar Drain at Rajmahal NagarPanchayat

1. | Name of Drain ’ Kasim bazar Drain
2| Flowin MLD{approx) |05 MLD _
3. | Volume of Sample Taken 1000 ml
4, | Date of sampling 14.12.2019
5. | No. of sample taken 1, sealed in plastic bottle B
6. | Date of Testing  |1s122009
7. | Laboratory Address In house laboratory at 5 MLD STP at
Sahibganj
Test Result
| sl. | Parameter sample 1 Method | Permissible Limit
t Inlet Poin At Outlet Point Standords
24590:1974)
1 | Temperature | 196 | 195 | Is3025(p9) | -
SO . S N Te— T
2. pH Value 7.36 7.39 I5 3025 (P-11) 5.5-9.0
3. | coD(me/) | 420 | 168 | IS 3025 (P-58) 250
4, BOD (mg/l) 149 23.6 53025 (P-44) | 30
5. | TotalDissolved | 848 | 694 | 1S3025(P-16) | 2100
Solid (mg/1)
“All parameters are within the Permissible Limit {inland Surface Waoters Indion Stondards
2490:1974)

A f“{p"“ (e e 74 Tou

(LAB CHEMIST) {PLANT INCHARGE) (JUIDCO Ltd.)
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Water Test Report of Mahajan Toli Drain at Rajmahal NagarPanchayat

1. | Name of Drain Mahajan Toli Drain |
_2. | Flow in MLD(approx} 0.78MLD —
3. | Volume of S5ample Taken 1000 mi
4, | Date of sampling 12.01.2020 o
5. | No. of sample taken 1, sealed in plastic bottle
6. | Date of Testing 13-01-2020
7. | Laboratory Address In house laboratory at 5 MLD 5TF at
Sahibganj
Test Result
sl. | Parameter | Sample 1 Method | Permissible Limit
No. ! Narme {Inland Surface
Atinlet Point | At Outlet Point | Vraiefs. i ihan
Stondards
2480:1974) '
i Temperature 20.2 19.8 I5 3025 (P-9) -
S A .. S S R .
2. pH Value 7.59 7.57 IS 3025 (P-11) 5.5-9.0
3, coD (mg/l) 368 171 IS 3025 {P-58) 250
4. BOD (mg/l) 154 21.4 IS 3025 [P-44) 30
5. | Total Dissolved 940 892 IS 3025 (P-16) 2100
Solid (ma/l) y '. 1

*All porometers ore within the Permissible Limit {Inland Surfoce Wiaters Indian Srandards

2490:1974)

meﬁh

(LAB CHEMIST)

[ ke u

(PLANT INCHARGE)

(JUIDCO Ltd.)
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Water Test Report of Neel kothi & Ferry Ghat Drains at Rajmahal Nagar

Panchayat

1. | Name of Drain Neel kothi & Ferry Ghat Drains
2. | Flow in MLD{approx) 1.30 MLD
3. [ Volume of Sample Taken 1000 ml
4. | Date of sampling 12.01.2020
| 5. | No. of sample taken 1, sealed in plastic bottle
6. | Date of Testing 13-01-2020 B
7. | Laboratory Address In house laboratory at 5 MLD STP at
_ sahibgan
Test Result
5l Parameter Sample 1 Method Permissible Limit
No Name {infand Surfoce
: Waters indian
At Inlet At Qutlet standards
1. Temperature 19.7 | 19.4 IS 3025 I'LP—'EI_- -
(c) ~ ! -
2. pH Value 748 7.43 IS 3025 (P-11) 5.3-9.0
3. | cob(megl) 480 174 IS 3025 (P-58) 250
4, BOD {mg/l) 74 19.1 IS 3025 (P-44) 30
; ) il S——
5. | Total Dissolved 937 826 IS 3025 (P-16) 2100
B Solid (mg/l) )
*All parameters are within the Permissible Limit {infand Surface Waters Indian Stondards
2450:1974)
5
v G
fﬂffl‘*f ,Mﬂ» (e e 4 ¥ ik
{LAB CHEMIST) (PLANT INCHARGE) (JUIDCO Ltd.)
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Water Test Report of Kasimbazar Drain at Rajmahal NagarPanchayat

- - - — — —

1. | Name uf Dram | Easrn'-.b;lzag Dra;in
| 2. | Flow in MLDtapprcx} 0.55 MLD
3. ‘I."_ggum_e of Sample Taken 1000 mi
4. | Date of sampling 12.01.2020
5. | No. of sample taken 1,sealedin plasticbottle
6. | Date of Testing 13-01-2020
7. | Laboratory Address In house laboratory at 5 MLD STP at
. Sahibganj o
Test Result
sl. | Parameter sample 1 Method Permissible Limit
No Nanie {lnland Surface
: B ; Waters Indlan
At Inlet At Outlet Standards
Pﬂlnt F"L':IFI‘I'[ zqm;jg?'ﬂ
1. | Temperature 195 | 194 IS 3025 (P-9) .
ey f- - .
2. pH Value 7.43 7.44 IS 3025 (P-11) 5590
IR EE—— e T | — = N — R P
3. coD {mg/l) 174 181 IS 3025 (P-58) 250
4, BOD (mgfl) | 119 18.9 IS 3025 (P-44) 30
— NI | W—— {/——
5. Total Dissolved 1020 829 IE 3025 (P-1B) Iﬂ.ﬂﬂ
Solid f_mgﬂi e ot
"‘Aﬂpm-ameters are within the Permissible Limit finfand Surface Woters Indian Standards
2490:1974)
furredh bk LY
{LAB CHEMIST) (PLANT INCHARGE) (JUIDCO Ltd.)
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Water Test Report of Mahajan Toli Drain at Rajmahal Nagar Panchayat

2490:1974)

Pt poclh

(LAB CHEMIST)

(PLANT INCHARGE)

(et k74

1, | Name of Drain Mahajan Toli Drain
2. | Flow in MLD{approx) 0.78 MLD
3. | Volume of Sample Taken 1000 mi
4. | Date of sampling 08.02.2020 .
5. | No. of sample taken 1, sealed in plastic bottle
__b.|DateofTestng | 03-02-2020 Ey—
7. | Laboratory Address In house laboratory at 7 MLD STP at
Sahibganj
Test Result
"5l | parameter | Samplel | Method | _Pe_mi?ﬂﬁ 3
it i
No. Name 5"': ”:v";fm
At Inlet Point At Outlet Indien Stindards
Point 2450:1574)
1. | Temperature 19.7 19.4 I53025(P-9) | -
(«c) o
2. pH Value 7.57 761 15 3025 (P-11) 2.5-9.0
3, cobimg/ly | a2 | 179 |Is3025(P-58)| 250
4 | BoD(mgM) | 14 | 276  |I1s3025(P44)| 30
5. | Total Dissolved | 937 | 814 | 1S3025(p-16) | 2100
Salid {mg/l)

*All parameters are ;Ehin—l‘-he?ﬁrﬁsﬂgk Enﬂt_ﬂnh'rld EEEE Waters Indion Stondords

fout-

(JUIDCO Ltd.)
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Water Test Report of Neel Kothi & Ferry Ghat Drains at Rajmahal Nagar

Panchayat
| 1. | Name of Drain Neel kothi & Ferry Ghat Drains

2, | Flow in MLD (approx) 1.30 MLD N L

3. | Volume of Sample Taken 1000 ml ) -

4, | Date of sampling 08.02.2020

5. | No. of sample taken 1, sealed in plastic bottle

6. | Date of Testing 09-02-2020

7. | Laboratery Address In house laberatory at 7 MLD STP at

Sahibgan]
Test Result
sl. Parameter | sample 1 Method FTan;i:h Lirnit
No. W | name | T
At Inlet Point | At Outlet Point Standard
2490:1974)
1. | Temperature |  19.5 19.2 1S 3025 (P-) .
2 (*c)
2 pH Value 7.35 7.39 153025 (P-11) 5.5-9.0
3, oD (mg/l) 367 169 IS 3025 (P-58) 250 |
4, BOD (mg/l) 142 20.4 I5 3025 (P-44) 30 )
5 Total Dissolved 865 746 IS 3025 (P-16) 2100
== __Snl_id I}mg_,.ﬂ!

*All parameters are within the Permissible Limit {infond Surface Waters Ingian Staondards

2490:1974)

Priet odlh-

(LAB CHEMIST)

(e K 74

(PFLANT INCHARGE)

Tou

(JUIDCO Ltd.)
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Water T rt of Kasi r Drain at Rajmaha r Panch
1. | Name of Drain Kasimbazar Dran
2. | Flow in MLD{approx) 0.55 MLD
3. | Volume of Sample Taken 1000 mi
4. | Date of sampling 08.02.2020
5. | No. of sample taken 1, sealed in plastic bottle
6. | Date of Testing 0022020
7. | Laboratory Address In house laboratory at 7 MLD STP at
Sahibgan]
Test Result
sl Parameter Sample 1 Method Permissible Limit
No Name 'r'"“h"””’;‘,m
Y Waters Indian
At Inlet Point | At Dutlet Point Standords
2490:1974)
1. | Temperature | 197 |  19.8 | 1S3025(P9) | -
[=c)
2. pH Value 7.40 IS 3025 (P-11) 5.5-9.0
3. | coo(mgl) | 174 53025 (P-58) | 250
4 | eoD(megM) | 182 | 207 | is3o2s(psa) | 30 |
5. | TotalDissoled | 890 | 742 | 153025(P-16) | 2100
= o solid {mg/1) ]

*All parameters are within the Permissible Limit {'niand Surface Waters Indian Standards

2490:1972)

P ol

(LAB CHEMIST)

G

{PLANT INCHARGE)

oot

(JUIDCO Ltd.)



(Gove of Jharkhand
Urban Development & Housing Department

From,

Ajuy Kumar Singh ([AS)

Principal Secretary

UD&EHD, 4th Floor

Project Building. Dhurwa, Ranchi-834004
To.

Shri Prushant Gargava

Member Seerctary

Central Pollution Control Board
Parivesh Bhawan, East Arjun Nagar
Mew Dethi-1 10032

Stil Regarding Environniental Compensation for Desing in compliznce of Hon'ble
NOT Order dated 12122009 in the matier OA Mo, 20002014 of M.C. Mehkea Vs
Linion of India & Ors

Ref: CPCE letter no, 193] 53HCTWOM-IIACPCBR2019-20 dated 03022020 and
our lavier ng, 236 doted 20001,2020 by JUIDCO,

Siry

With reference 1p (he above subject o letter under reference, it s to brlng your
Kird attention that all the directions issued by Hon'ble NOT in the matter QA No. 20002014
of M.C. Mehta Vs Union of [ndis & Ovs. onder dated 07.08.2019 (uploaded on 22.08.2019)
and orler doted | 2.12.2009 (uploaded on 18.12.2009) has been complied by the Tharkhend
Stale oo proactive basis and you woull nlso appreciste thot the Interception & Divarsion
(1 &0 &l twe Draing that are the enly draing monitored by CPCI at Jhardkhand {i.e. Gopalpul
Mallsh and Jharna Mallah) has been completed before the omder dated 07.08.2019 Le, well
within the timeline ol 01.1 12019 as directed by Hon®tle NGT Court.

In ks for your kind subnvission (had, in the above reference letter of CPCB, ihe 4 nos.
of drainy that are considered as antapped at Rajmahol are sctually the monsoan drins in
which during non-monscon season anly minimal flow can be seen und hence may be
eonsilered under Drw/Stagnant drains. Wherens, in complisnce of Hon'hle NGT Courd order
doted 07.08.2019 the soreening arangements with Matural £ Biological treatonent by in-siiu
wanunl chemical methods are already put in place a3 an interim meesure in ol four drains of
Rajmahal and the smne has been duly communicated vide letler no. 236 of JUIDCO w
CPCH by email at phyvidvorthinggmailown on dated 20,00, 2020 and the treated efflvent from
the inferom mensure adopied at 4 drains are monitored on regular basis.

PT.0.
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It is also to be noted that, as a long-term solution to stop the discharge of untrested
sewage into the River Gangn, the work of Rajmabal Municipal Sawage Scheme under which
a 3.5 MLD capecity of Scwage Treatment Plant and sewerage network ot Rajimahal town i
under progress and till date wound G0% physical progresa has been achicved.

Therefore, considering our proactive approach iv compliance of all the directions
tssued by Hon'ble NGT Court well within the tmeline, it is requested to kindly reconsider
the Environmental Compensetion catculated for the State of Jharkhend end waive off the
same,

Further, it is also requesied to kindly send the technical leam of CPCE at Rajmahal, if
it required, to verify and evalunte the performance standard of the interim mensure adopted
at these drains and share your velueble comments with the UD&HD team, so that any further
Improvement, if required, can be adopted.

Enclaaunre: AA

Yours fuithfully,

o

e

- P

e

{Ajoy Kumar ‘Jlﬂhi
Principal Secretary

|;|:F:".J."
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JHﬂHIH.MID URBAN INFRASTRUCTURE DEVELOPMENT COMPANY (JUIDCO) LIMITED
{A Government of Jharkhand Undertaking)
JNDCO Bhawan, Kutchery Chowk, Ranchi-834001

q
Ph no. - 0651-2243203, E-Mall Id- juidcolimited @gmail.com jPIDGD
CIN: UAS2000H20135GC001 752, : -

S— —_—

Li No. JUIDCOVM PR.‘Eﬂ]|1ih§h1j & Rajmahal Swwaﬂgﬂjglﬂﬂlg_ﬂj 9 ﬂ".;li-L‘d'” I"&f
" 2029

To.

The Secretary,

Urban Development & Housing Deparunent,
Gove of Tharkhand,

4% Floor, Project Building,

Dhurwa, Ranchi, Jharkhand |

Sub: Regarding latest progress report for duration 00.04.2023 to 30.06.2023 on various
directions issued by Tribunal required for compliance of Hon'ble NGT Court Order
related to River Ganga &its tributary river Damodar.

Respected Sir,

Vide above cited reference, the latest progress report along with the compliance on the
various directions issued by the Honble NGT court in the case OA No, 20012014 related to JUIDCO
is hereby enclosed with this letter.

Enclosure: A7/A
Y ours fmithfully,
-
i
{Copal Jee)
Project Director (Tech.)
Copy to:

e The Project Director, SMCG, Ranchi; for kind information.
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order dated
IR04InIY

| Seftmg up of STF s and
A0  for  prevenling
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Compliance report o per Uhie
ihireciion

MY Satibgamy Projoct
compises ol wo  Sewemge
Treatment Plant (5TF) of 5 MLD
and T MLD capacily, 5 nos ol
Sewerage  Pumping  Statons
(5F5) 2 nos. of Main Pumpeng
Gtabons (MPS), 3 nos of IAD
Broctug and 55 km  of
Epwerage Nebawork

The comstruchon ol the projec
started from Apnl 02, 2016 and
completed on Auguslal 2018
The Pmyjed is under operaton
and maintenance phase from
September 01, 2019,

Ll

Current progress in bust three

w00 0l 2N e A0S 2028 )

CRM of Both STP's is in prograss
Hogular operation and
mainfenarce ol sewer  hne
purnping stalkons B beng done by
agency.  (Mis  Toshibg  ‘Waler
Sofutions Pl Lid )

Sewage colecied Fom the 18D
giructure & Jharna Mallanh &
Gopalpur Maliah i3 deaeriad o the
rearest manhols chambar, through
the mipelina 1o boih STP for futber
treatmanl

Estngupﬂﬁ?aﬂ
| 1D
uriiresled sewaage and
effiuents in the River
Ganga in Rajmahsl,

ol

AU Rajmahal Progect
compises of one
Treatment Plant (5TF) of 35
MLD capacty, I neos of
Sewerage Pumping Stations
(SPS). 1 no. of Main Pumping
Stations [MP3), 4 nos. of 18D
struchures and 34 km, of
Sewersge Network.

The construction of the project
started from July 02, 2098 and
thie project & under eperation snd
mainienance phasa

Work of House Senvice
Connection I compleled on
3008 2023

O&M of STP (35 MLD)] = m |

Erogross
Regular aparaton
manlenance of sswaer

and
lima

pumping stalions = baing done By |
agency. (M Arnu Projects Pt |

L}

Sewage collecied from the LD
simuciure (4 nos.) Is diveried to the
neareEl manhobe chamber, through
the ppeline (o STP for further
reatmeant

Use of treated waler
3 | fromm STPs of Sahibgand

gnd Raimahal

1.

Agriculture,

As per the discussion with ULB, prior
o allocation of treated water for
imigaton pUIpasEs N any  anea,

frydraulic

=il 1esls, Waler

requirements i he oopshvegelabon
and waler gquality of imigoton wabed
will ba chiaschad

2 Rallway junction

Treated water shall be used for
washing, fushing, mainienance ol
the Railway juncton

Crusher unit

o

Action plan for ulihzation of treated
waste water from opesstion 2TFs
at Sahibgan is under scrutiny by
Sahibgan] nagar FPariahad,

Trealed waler & 2 presently
digchargad Infa  river Ganga
frrough the outfall structure 33 pey
specified norms.
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Direetion issusd by &
tribunal in ihe maticr
orier dafed
25.04.2022

ze of shdge as
MAMre,

Complisnce repart as per the
direction

Treated water shall be used agains!
fhe waler requiremenl of crusher
such Az sprimkfeng of Dhe dusi

4 Urhan local bodies

Tieated waler shall be used for solid
winsin managemani plant,
hatticullure, manlenance ol the park,
public loilel  Rushing ard  ofher
oconstruction actvilies in the town

5. EnvironmentalRecreational

| rBUSE,

Mamienance of parks, gardens and
developing landscaping

G. Construction Purpose,

Supply of treafed water fo the new
construetion s#esidevaloping mnea
through tankems against a fized

Current progress in kst three
ol (00 0 22N b OG220

& Shydge i= being generated from
the 5TPS.

|
« At present, part of shidgs is being
used g3 manure in the campus
garden of Treatment Plants and
Fumping Slaions. Remaning
gpdge B being dispossd  in
seiendific manner. However, affosts |
ara baing meda in consultation with
ULEs in ulilize sledge as manure

Setting up of 5TF's and | & [2D and STP works of Ramgarh
180 for  prewenting Town ject comgprises of two
untreated sewerage and Sewerage Treatment Plant (STP)
efluents in the River of 23 MLD and 17 MLD capacity,
Damodar in Ramgarh. 4 nos. of Inftermediate Sewerage

Pumping Stations (I5P5), 2 nos,
of Main Pumping Stations (MPS),
and 118 km. of Sewerage
Mehamrk

s  The tender for the project was
floated on [2.01.2023.

Satting up of STP's and
D for  preventing
unireated sewerage and
effiuenis In the River
Camodar i Dhanbad,

- I:l'-ﬂi'ldﬂ-'l'?lfmhnlmurbd
Town Project of five
Sewerage Treatment Pant (STP)
of 75 MLD, 60 MLD, 21 MLD, 18
MLD and 18 MLD capacity, 3 nos.
of Imtermediale  Sewerage
Pumping Statisne (ISPS), & nos.
of Main Pumping Stationz (MPS),
7 nos. of IBD stnucheres and
14.24 km. of Sewerage Networi.

setting up of 5TP's and
&0 for  preventing
unirealed seweiage and
efffi=nis in the Fiver
Ciarmodar in Phusio,

Yz

+ I&D and STP works of Phusmo
Town Project comprises of fwo
Sewerage Treatment Plant (3TP)
af 4 MLD and 10 MLD capacity, 4
nos. of Intermediale Sewerage
Pumping Stations (IEP5), 2 nos,
of Main Pumping Siations (MPS]),
4 nos of TAD stuclures and 1.5
km. of Sewerage Mebwork,

s The construction of he poject

_sharied from 28 06 2023

- Techm::al Evabuation &= under

- En'ngu collected from the [&D |
structure at 29 mo of nallah's ars
divered to the nearest manhoia
chamber, through the pipeines o
both STP for further trestment,

e The tender for Ihe Was
foated on 27.06.2023. Tha I:-endar*:
is Dive with kst date a5 13.10.2023, |

» Sewdge collected from the 1&D
siructure at T no of nallah's are
diverted to the nearest manhols
chamber, throegh the pipelne bo
both STP for further reatment

L

Survey completed Design &

drawings  preparation  undsr |
progress.

= Sewage collected fom the 1&D

structure at 4 o of nallah's are

diverted to the nearest meanhole

chamber, through the pipsline to
bath STP for further irestmeant

)

T
Z-
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TO WHOM IT MAY CONCERN

We take this opportunity to apprise vou that we have successfully completed
testing of civil structures as well as dry run of Eleciro-Mechanical equipments as
per approved design & drawmng for sewerage treatment plant 3.5 MLD STP for
Municipal Waste Water Project, Rajmahal on 31.12.2020. All Electro-Mechanical
equipments are tested on alternate power source i.e, in plamt DG (225 KVA) in
presence of Annu Projects, JUIDCO & PMC technical team. The dry run was
suceesstul in all civil and Electro mechanical aspects.

This is for your kind information.
Encl:

« Site Photographs of dry run.
s P& Di:agr.am.

Kodh gfr—o

CE‘ﬂHi T Sumﬂﬁ.'j

E"ﬂ'l"
ﬁnnu by WL LK
2
Rl A ‘%fﬁﬂ,m{ g

Vikash Koy Raipt ) (Pron Tinkey) g e
Q ﬁw,ﬂ;m) )g#fw Efz!fm.;f) [&LHT&HEL:&;} (,,}Tﬁ#,hri

( Uff_ﬁ;g‘}

S e \C
( Radh ™4 (Ear - Pme)

(Geman Kurne )




i

e

32870

%

o)
Authorised Signutory




?ﬁ- Prmm ﬁ = =
Amh-nntﬁd %ﬁw % s




32872




32873

o
1 | I =] = T
BT I:I!II'-HII".'IlEr!
{ =hhepmdan B

RN sderuiaa ceddavmunbennl GHED i 1
4 RN

ol el




32874

ANNEXURE - 10



32875

c"-“"‘

h:xll
ai:} b 3_,
rmﬁ”

|'
I

'.l\.

Govt. of Jharkhand

Minutes of 3™ Meeting held on 25/04/2022 in the Conference Hall, Mepal Hous:,
Ranchi for compliance of the committee’s 2 meeting (MoM_Lt. No. 201 Dated
02.09.2021) and order dated 23.11.2021 in the Hon'ble NGT O.A, No. 200/2014,

A meeting under the Choirmanship of Development Commissioner, Govi. of
Jharkhand for compliance of directions of the 2" meeting (ref; MOM Lt. Na. 201,
Dated 02.09.2021) the order doted 23.11.2021 in the Hon'ble NGT 0.A. No.
200/2014 (CW.P. No. 3727/1985) in the matter of M.C. Mehta Versus Unian ¢f

india & Ors., was held on 18/07/2021.
Attendance:

1. Shri Abgobacker Siddique P, Secretary, Department of Agriculture, Animal
Husbandry & Co-operative.

2. Shri Amit Kumar, Director (SUDA), Urban Development & Housing
Department.

3. Shri Ramniwas Yadav, Dy. Commissioner, Sahibganj (VC from Sahibgani).

4. Shri N. K. Singh, APC&F Development, Department of Forest, Environment
& Climate Change,

5. Shri Balkishun Munda, Additional Secretary, Dept. of mining and Geolagy.

6. Shri Ashok Kumar, Chief Engineer, Water Resources Department.

7. Shri Dilip Kumar, Env, Engg., Jharkhand State Pollution Control Board.

The agenda of the meeting was to review the progress regarding compliance
of directions given by the committee in 2™ meeting and directions given in the
Hon'ble NGT Case 0.A. No. 200/2014 on the subject of prevention, mitigation and
abatement of the pollution of river Ganga and its tributaries,

The meeting started with welcome to all the committee members by the
Chairman. The representative from Urban Development & Housing Department
presented the background of the case, highlighted the issues related to major

P |



32876

causes of pollution of river Ganga, phases and segments in which the matter has
been dealt with, and point wise compliance as per directions issued by the Hon'ble
NGT Case O.A. No. 200/2014 (C.W.P. No. 3727/1985) in the matter of M.C. Mehta
Versus Union of India & Ors. The presentation also included details of the progress
report which the nodal department had compiled in reference to the all-concerned
departments and submitted to NMCG. The latest progress report, which has been
submitted is upto 31.03.2022 as per the compliance of directions of the Hon'ble
NGT Case O.A. No. 200/2014, dated 23.11.2021 on the subject of preventing and
remedying the pollution of river Ganga and its tributaries.

After deliberation and detailed discussion, the following points were agreed upon

and necessary decisions were talen:

:

Iharkhand Pollution Control Board (JSPCB) apprised that regional officers, JSPCB
have conducted the physical inspection to all 42 functioning ETPs and shall be
submitted a report on the cutcome of the inspection to the Nodal dept. and to
the committee.

Monitoring of water quality is being done on monthly basis and data is
being uploaded on EWQDES and displayed on JSPCB website for river Ganga.

Sahibganj: BOD mg/l: 1L.2 mg/l COD mg/l: 14.4 mg/l (March’ 2022 Report)
Rajmahal: BOD mg/l: 1.3 mg/l CODmeg/l: 15.4 mgfl (March’ 2022 Report)

It was directed to ensure all mandatory inspection before CTOD to
industries, monitor and assess the water quality in regular interval and provide
the updated status report on inspection before CTO.

All industries must ensure Zero Liquid Discharge (ZLD). JSPCB must issue
direction and ensure compliance in this regard and should take action against
those not complying.

The Dept. of Industry and ISPCB is directed to provide the action plan
in coordination to do physical inspection in order to ensure that no industrial
effluents are being discharged in the river Damodar.

(Compliance: Dept. of Industry/ISPCE)



2.
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The Committee was apprised with the updates on projects under Namami
Gange / NGRBA Program; Sahibganj MWW project of total 12 MLD STP (5
MLD+7 MLD) with 53.15 kms of sewerage line and Rajmahal MWW project of
3.5 MLD capacity along with 34.21 kms of sewerage line both are in operational.

At present, part of sludge is being used as manure in the campus garden of
Treatment Plants. UDHD has also apprised that CPCB has imposed an
environment compensation of an amount of Rs. 1140 Lakhs to the 5tate of
Jharkhand for each untapped drain & incomplete STP project [Rs. 10 Lakhs per
manth per drain for 19 months), for which a request has initiated to waive off
the imposed environment compensation from the State of Jharkhand.

Dept. of Agriculture, Animal husbandry & Co-operative society was
suggested for efficient use of sludge from STPs as manure with the help and
coordination of co-operative societies. Also, it Is instructed to the Dept. of
Agriculture to comply all the necessary laboratory tests and marketing
certification before using of sludge from STPs as manure.

(Compliance: UD&HD/ Dept. of Agriculture, Animal Husbandry & Co-operative.)

3.

pef

Dept. of Water Resource apprised that, demarcation of flood plain of around
54.47 sq.km for River Ganga (along 83 km river stretch falling under Sahibganj
Dist.) and around 34 sq. km for River Damodar {along 146 km river stretch falling
under Dhanbad and Bokaro Dist.) have been completed based on Highest Flood
Level (HFL).

The dept. has apprised that total 106 nos, rain water harvesting (RWH]
structures s proposed to be taken up under Ganga and Damodar basins.
Tendering works is under process and as per administrative approval, the work
is targeted to be completed by March 2023.

Restoration of total 143 nos. of water bodies is proposed to be taken up
under Ganga and Damodar basins. The work has been allotted and as per
administrative approval, the work is targeted to be completed by March 2023,

It was directed to ensure the ecological flow of the river Ganga and
Damodar. A report on maintains the e-flow especially for dry session be
provided to the committee. It is also suggested to not to held the under
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process works for proposed RWH structures and restoration of water bodies
due to code of conduct imposed for panchayat election in Jharkhand, request
to the election commission for the same.

(Compliance: Water Resources Dept.)

4. Urban Development & Housing Dept. apprised that the state government has

approved on spending through their own budget for Integrated solid waste
management plants for Sahibganj and Rajmahal. Solid waste collection works is
in progress through door-to-door. A land has been identified in Borio, Sahibgan]
to establish the plant to convert waste to manure.

Three interception and diversion (1&D) has instalied in Sahibganj and four in
Rajmahal to stop direct liguid discharge from drain to the river. At present the
solid waste are being treated through bic-methanation due to absence of
treatment plant in Sahibganj. Door-to-door collection is in operational with
segregation of dry waste, which than later be processed by MRF. One old legacy

site at Sahibganj has been cieared and a Women's College has been setup on
the reclaimed land.

Sahibganj and Rajmahal ULBs are organizing various activities like rally,
chramdaan, nukkad natak, miking for cleaning activity, painting, seminar with
district committee, ganga arti etc. in which involvement of social workers,
students, elected representatives, ULB officials, staff etc. are ensured. Nadi
Utsav 2022 was organized in Sahibganj, Ranchi, Dhanbad, Ramgarh dist. and

Online Ganga Quest-2022 is scheduled to commence from 7' April 2022 and
end on 22™ May 2022.

The regulating activities on and around river Ganga is ensured by Sahibgan
and Rajmahal ULBs to Stop lllegal construction activity on the bank of river
Ganga and encroachments of flood plain zone. Electric crematoriums are being
established.

Dy. Commissioner, Sahibganj Dist. has highlighted that a 4-lane highway is
coming in Borio, Sahibganj on the land earmarked for integrated solid waste
management plant for both Sahibganj and Rajmahal town. They apprised that
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it might be difficult to acquire the adjacent land as it may capture the Jharkhand
Armed Police (JAP) land while changing the alignment of the proposed highway.

It was directed to Dy. Commissioner and UDHD to discuss and find the
amicable solution for the issue regarding proposed highway over land
earmarked for integrated solid waste management plat.

(Compliance: UD&HD/DC Sahibganj)

Dy. Commissioner, Sahibgan] apprised that the illegal mining and subsequent
transportation are monitored by the task forces, CCTVs are installed in three
locations namely: Mirzachowlki checkpost-Circle mandro, Bhagiva checkpost-
Circle mandro, Risore checkpost circle Barharwa. Regular drive is in progress to
curb for the same.
in Sahibganj district issues of illegal mining and subsequent

transportation of the Sand, stone chips and dust etc, through the river, there is
a mechanism for seizure of vehicle, penalties for rule violation for uncovered
vehicle transporting stone chips, dust etc., and it is being strictly enforced and
accountable. It is apprised to the committee that from Jan'2021 to March’2022,
the action taken as total 26 FIR, 23 Lakhs fines, 5 boat seized, 26 truck seized
and as earlier directed the 100% boats/ships are being transporting the sand,
stone chips and dust etc. with covered manner.

it was directed to provide the updated report on the seizure of vehicle,
penalties for rule violation for uncovered vehicle transporting stone chips, dust
etc. keep regular drive-in action to curb the district issues of illegal mining and
subsequent transportation of the Sand, stone chips and dust etc.

(Compliance: Dept. of Mines & Geology/DC Sahibganj)

. Dept. of Forest Environment & Climate Change apprised that, In the direction
for afforestation and setting up of biodiversity parks, total number of plants
planted till date are 855980. The feasibility Report to develop the proposed
Biodiversity Park Mehandipur Sahibganj has been submitted to regional office,
Dumka for further necessary action. The biodiversity park is proposed on 150
acres of land, on which the 125 acres land is Govt. land. As the proposed land
for biodiversity park is falling under flood plain zone, the RFP has been prepared

2
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for the preparation of site specific DPR and will be floated after code of conduct
imposed for panchayat election in Jharkhand.

Since the RFP floating, selection & hiring consultant, preparation of DPRis a
long running process, it is suggested to find the possibilities to whether the said
work could be done through the empaneled consultant at JUIDCO Ltd. and also,
request to election commission to allow the DPR preparation work during code
of conduct period impaosed for panchayat election in Jharkhand. Also assess and
utilize the CAMPA fund for the afforestation.

{Compliance: Dept. of Forest Environment & Climate Change/UDHD)

Dept. of Agriculture, Animal Husbandry & Co-operative apprised that, the
department has adopted the Centrally sponsored scheme namely Pradhan
Mantri Krishi Sinchai Yojna (PMESY) — Per Drop More Crop. It is drip irrigation
madel, for which seven clusters comes in a land of 92.8 ha. Central funds had
been allotted in 2017-18 for organic farming center but state share could not
be released on time, again after re-validation for FY 2018-19 state share could
not be released. Presently the re-validation process is in progress.

DC, Sahibganj Dist. has highlighted that river island there called as "Diyara” is
rich in nutrients and pecple there is intended to use to grow wheat and
vegetables in huge manner, but in practice to use urea, potash and other
chemicals the divara area is fully promoted for growing flowers and vegetables
and use of organic/vermi composts. Diyara island is not in permanent nature
exist in a cycle of 20 to 22 years, due to this the site is seems not to be suitable
for plantations of long duration such mango and other.

Dent. of Agriculture, Animal Husbandry & Co-operative was directed to look
into the matter and urgent intervention to issue the allocated funds for organic

farming and DC, Sahibganj Dist. was requested to provide the proposal to the
committee for horticulture plantations.

(Compliance: Dept. of Agriculture, Animal Husbandry & Co-operative
/Dy. Commissioner, Sahibganj Dist.)
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8. It was also directed to all the members of this committee to attain the meeting
with the senior official from the respective department (if any engagement,
then kindly convey to the Chairman of the committee for the same) and do
compliance with the updated report to the nodal dept. and this committee in
order to compliance the directions as per Hon'ble NGT OA 200 of 2014,

(Compliance: All committee’s Members)

9. Directions of earlier meetings of this committee are reiterated.

The meeting concluded with vote of thanks by the Chair,

¢
(A n Kumar Singh)

Development Commissioner,
Govt. of Jharkhand.

Memeo No. SMCG/UDHD/NGT MoM/08 fznzzfll,ﬁ.z.-..... Ranchi/Dated: |3 S3 %22

Copy to: All member’s and Secretary Rural Development Dept., Ranchi, Jharkhand
for information and necessary action from their end.

Development Commissioner,
Govt. af Jharkhand.

ki
.
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